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I
LOK SABHA

Monday, April 28, 1976/Vaisakha 6,
1898 (Saka)

The Lok Sabha met at Eleven of
the Cleck

[Mr. Speaxzr in the Chair]

OBITUARY REFERENCE

MR. SPEAKER: I have to inform
the House of the sad demise of one
of our former colleagues, Shri Anil
Kumar Chanda, who passed away at
Santiniketan on the 21st April, 1876,
at the age of 70.

Shri Chanda was a Member of the
First and Second Lok Sabha during
1952—62 representing Birbhum cons-
tituency of West Bengal. Later he
was Member of the Fourth Lok Sabha
during the years 1967-70 He served
as Deputy Minister of External
Affairs from 1952 to 1957 and as
Deputy Minister of Works, Housing
and Supply from 1957 $o 1962 Shri
Chanda was Commuissioner for Sche-
duled Casteg and Scheduled Tribes
during 1962—66 and was also Com-
missioner for Linguistic Minoritics,
Government of India, during 1963-86.

A man of learning, Shri Chanda was
Private  Secretary to the Nobel
Laureate, Dr. Rabindra Nath Tagore.
He also served as Professor of Politi~
cal Science in Viswa Bharati Uni-
versity, Santiniketan. He was also a
Member of the Indian Delegatibtn fo
UNO in 1953 and Leader of the Cul~-
tural Delegation to China in 1055, He
also led the delegution to USSR and
Rast. Buropean countries in 1858
425 181

2

We deeply mourn the loss of this
friend, and I sm sure the House will
J0in me in conveying pur condolences
to the bereaved family, The House
may stand in silence for g short
while to express its sorrow.

The Membes then stood in silence
for a short while.

INTRODUCTION OF MINISTER

THE PRIME MINISTER, MIN-
ISTER OF PLANNING, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTER
OF SPACE (SHRIMATI INDIRA
GANDHI): Sir, I have pleasure in
introducing to you, and through you
to the House, my colleague, Shri
Sanker Ghose, Minister of State
the Ministry of Planning.

ORAL ANSWERS TO QUESTIONS
+

Rehabilitation of Refugees from erst-
while East Pakistan

4

*525 DR RANEN SEN-
SHRI INDRAJIT GUPTA:

' Will the Minister of SUPPLY AND
REHABILITATION be pleased to
gtate,

(a) whether all the families who

d evacuated from erstwhile East
Pakistap, have been rehabilitateq in
ml; » -

(b) 2f so, total number of families
and the places in India where they
have been settled;

Y{c) whethey ih Dandakaranya a
few thousand more people can be re-

habilitated even now; and

{d) if so, whether Government have
- $alien- any deeleion in thiy regard?



3 Oral Answers

THE MINISTER OF SUPPLY AND
REHABILITATION (BHRI RAM
NIWAS MIRDHA): (a) to (d). A
statement is laid on the Table of the
Sabhs.

Statevhent

(a) Out of 41.17 lakh old migrants,
(about 2.23 lakhs familfes), 6.82 lakh
femilies have been given rehabilita-
tioh essistance—4.87 lakh familleg in
West Bengal and 1.05 lakh families in
Stuates/aress outside West Bengal. Of
the remaining 1.41 lakh families who
are in West Bengal, about 1.29 lakh
families did not come up for rehabili-
tation assistance, 9000 families who
continued to squat on ex-camp si.es
are being given rehabilitation assis-
tance (on the recommendationg of the
Committee of Review) and about 3000
families are in PL Homes and
infirmaries.

In West Bengal, the problem arising
from large scale resettlement has
been reviewed from time to time in
consultation with the State Govern-
ment. The last review was undexr-
taken by a Working Group appointed
by Government on 2nd July, 1975, in
pursuance of a statement made in the
Lok Sabha by the Minister of Supply
and Rehabilitation on 8th May, 1975.
“The Working Group submiited its re-
port to Government on 10th March,

APRIL 26, 19%¢
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1876 which is st present under Gov-~
ernment’s consideration,

d!wew migrants who came to Indja
uring the periogq from 1.1-1964 to
95-3:1971, hunfbered 11.14 lakhs. It
wag decided that relief and rehabili-
tation assistante would be given gnly
to such of those who sought admis-
slon in camps dutside West Bengal
Inspite of this decigion, over 6 lakhi
new migrants (1,20 lakh families)
chose to stay in West Bengal. Ex-
cluding families who deserted from
camps and repetilement villages in
the wake of liberation of Bangladesh,
familiey requiring rehabilitation com-
prise about 78,000 families, out of
which 55272 families, as on 31-12-
1975, have been provided rehabilita.
tion assistance to various States/
Union  Territories outside West
Bengal, in Dandakaranya and Anda-
man & Nicobar Islands. Of those
remaining, 3833 families are PL
families in Homes and camps and
17,252 families are in camps/Karmi
shibirs awaiting resettlement

(b) The number of old migrants
who have been given rehabilitation
assistance ag also of new migrants
who were in position, as of 31-12-1975,
in the various States/Areas ix given
below:—

No.ofold No of New

$1. No. States/Areas mgrant migrant
families families
X 2 3 4
b 4 WestBennl . . . ° - . - 4487,000 '™
2 Assam * . . . . . . . 90,520 13,028
3 Topura . . 69,000 5,883
4 Bihar . . . . . . . . 14,000 2,177
$ Uttie Prafesh . ‘. . . . . 4.008 ¥.494

"

€ Madhya Pradesh (cxchading Dandakaranys Project Ares) . 000" 498




namely, the Potteru Irrigation and
Resettlement was sanclioned in, De-
cember, 1975 Thig irrigation scheme
envisages construction of a barrage at
Surlikonda across the Potteru river
in Koraput district & the construc-
tion of two main canals. Under the
scheme, provision has been made for
irrizn’uon of 61,000 hectares of land,
24,800 hectares for migrant families
and 38,200 hectareg for tribal and
local people The scheme envisages
resettlement of 11,000 migrant fami-
lieg (10,000 agriculturist and 1,000
non-agriculturist families on 16.000
hectares of land to be released by the
Government of Orissa and reclama-
tion of another 4,800 hectarey of land
for settlement of 2,000 tribal families.
To maintain ecological balance after
deforestation of land for seitlement, &
scheme for afforestation of 14,400 hec-
tares hes also been sanctioned.

s Ored dhasierd ~ VAIBAREA ¥, IR (SARA)  Uiay Asswens 6
P— - -
3 a 3 4

il

7 mmmrmmm 5000 253
& Andeman & Niccbar Islands e 3,000 viid
9 Yandabiraités Project . . . . 8,000 13,804
10 Andhra Pradesh N 1,261
t1 ApthathalPradesh . . . . 2,902
12 Kertateka . . : . S0z
13 Maharashtra e e e 5,687
14 Mauipur . . . . 500 145
15 Mbeghalaya . . . . . . . .. 2,138
16 Punjab . . . e e . 3
17 Rajasthan i . . . . 300

Total . . . 6,581,800 55:272
(c) and (d). A major scheme, gbout 1.29 lakh families did not

come up for rehabilitation
asgistance . . .”

What were the reasons why quite
a large number of familieg who left
their hearthy and homes and what-
ever property they had 1n East
Bengal, and did not get any compen-
sation from the Government of Indisg,
atill did not seek any help from the
Government? So, ig it a fact that the
Government of Indin, or for that
matter the West Benga] Government,
never cared for the total rehabilita-
tion of these persons and, therefore,
this strange statement js made here?

SHBI RAM NIWAS MIRDHA: The
go vernment of India ag well as the
est Bengal Government have alway®
tried to do their utmost for providing
gelief and rehabilitation assigtance to
the migrants from East Pakistan,
which iz now called Bangla Desh, Out
of 41,17 lakhs old migrants, which
eang 8.28 lakh families, 8. 82 lakh
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remaining 1.41 lakh families who are
in West Bengal, about 1.20 Iakh
families did not come up for assis-
tance. May be they had friends and
relations with whom they wanted to
settle, may be they had enough means
of their own so that they could
merge into the life of the country on
their own, but this is a fact, and we
have been so given to understand by
the West Bengal Government and
our own gources, that these families
have not come up for any special
asgistance from us.

DR. RANEN SEN: Is the Minister
aware of the fact that the West
Bengal Government prepared a
master plan for the rehabilitation of
the vefugees from East Pakistan, now
called Bangla Desh, in which they
had made a broad survey saying that
the majority of the refugees did not
get any rehabilitation worth the
name? If 50, may I know the reaction
of the Government to that master
plan which was submitted two years
back and for which even the State
Chief Minister pleaded with the
Government of India for adequate
assistance?

SHRI RAM NIWAS MIRDHA: It is
true that the Governmeni of West
Bengel prepared a master plan invol-
ving an outlay of Rs, 150 crores for
the residual problem of rehabilitation
of the displaced persons in that State.
For purposes of formulation of the
Fifth Plan proposals for the rehabi-
litation of displaced persons, a sub-
group of the task force of the Plan-
ning Commission was constituted to
make recommendations for the
provision of funds for the purpose of
rehabilitation taking into account the
recommendations made by the com-
mitiee of review as also by the State
Government in its master plan. Then,
certain difficulties arose because the
Planning Commission wanteq a lot
of data to come to a decision on this
master plan submitted by the Govern-
ment of West Bengal. As & result gg
discusgions with the State Govern-
ment, a new group was created to

into the whole thing #ud' s
working group was headed by the
Secretary of the Rehabilifation De-
partment of the Government of Indis,
with representatives of the Planning
Commission end the Ministry of
Finance as well as the Government of
West Bengal as members, The idea of
bringing in the Planning Commission
as well as the Finance Ministry along
with the representative of the West
Bengal Government was that zome
sort of an agreed plan could emerge,
so that constant references to the
Planning Commission or the Finance
Ministry may not be necessary. This
Working Group has submitted its
report on the 10th March, 1876 and
is, at present, under consideration.
‘We have started consultations as to
how this money has to be distributed
yearwise and what should be the
break-up within the various gschemes.
We hope to take a very early de-
cision on the report of this Working
Group which has representatives of
the West Bengal Government as well
as the Ministries of the Govergment
of India.

SHRI H. N. MUKERJEE: In view
of the Government’s apparent igno-
rance of the fate of a large number of
familieg that had evacuated from the
erstwhile East Pakistan without
having to the Government's know-
ledge been rehabilitated in India, do
T take it that the Government’s
handling of this entire problem of
refugees 1n the Bengal region has
been somewhat peculiar and that is
the reason why so many hundreds of
thousandg of people are like flotsam
and jetsam in that region of the
country and, if that is so, i is a very
serious reflection on the Govgm-
ment? I would like the hon. Minister
to give his reaction?

SHRI RAM NIWAS MIRDHA:
‘While nothing can really compensate
in full the troubles and the difficulties
through which the migrants from
East Pakistan have passed in coming
to fhis country, T would most humbly
submit that far from being cellous,



phoblem iteelf and have done every-
thing in their power {o relieve, to
the extent possible, the difficulties of
thege migrants who came to our
eountry, I do not wish to go into the
whole gamut of our rehabilitation
effort in that direction. The most of
it is known to the House. We have
established, as you know, the Danda-
karnaya Development Authority
which is something unique. It covers
three States. It has vast area under
its control and it has established
completely new townships in an area
which was uninhabited. Recently, we
have ganctioned a Rs. 15-crore pro-
ject there. I would not like to ela-
borate much. But I can assure the
hon Member, through you, Sir, and
the House that we have done our best
and we will continue to do whatever
needs to be done in this respect.

o HPEET QAW AT R
TR ¥ qg oY fveg g wr )
farafrwr R ? TAd A ¥ wwAy
Lieg e £ K il

= T Prare et @ g9 TE AT
¢ fewgw s afi i

Agreement with Canada on
Dry-farming

*526. SHRI D K, PANDA:

SHRI MOHINDER
SINGH GILL:

‘Wil] the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether an accord hag been
reached between India and Canada on
dry farming;

{b) i s, broad outlineg of the
agreement; and

Oral Anmosies  VAISARSIA ¢, 1008 (SAZA)
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(c) when it ig likely to be muple-
mernited?

THE MINISTER OF STATE IN
THE MRVMISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) to (c). A state-
ment is laid on the Table of the Sabha,

Statement

Yes, Sir. An agreement has been
signed on 31st March, 197¢ for conti-
nuing Indo-Canadian technical colla-
boration on basic and applied research
leading to greater production in dry-
land agriculture. It will remain ope~
rative for a period of 4 years (1976—
1980).

Recognising the importance of dry-
land agriculture in country’s economy
the Indian Council of Agricultural
Research (ICAR), implemented an
All-India coordinated research project
on dryland agriculture during IV plan
with an outlay of Rs. 178 lakhs. The
objective of the research programme
was to develop a practical technology
to improve and stabilise agricultural
production in the drylands. In view
of the continued importance on the
subject, the Research project on dry-
land agriculture hag been expanded
during the V Plan at the 23 existing
research centres with a total outlay
of Rs, 345 lakhs During the V Plan,
Dryland Research is programmed to
intensify efforts specially on (a) en-
gineering research to develop time-
saving mmplements and devices for
dryland operations (b) efforts to
develop more efficient rainfed crop
husbandry and cropping systems (c)
slternate or multiple land use systems
for efficient resource management on
watershed basis (d) operational re.
search projecis on complete watershed
basis at 4 locations (e) Krishi Vigyan
Kendra (Trainers’ training centre) at
the project headquarter, Hyderabad,
for early dissemination of dryland
technology.

In view of the importance of re-
search on dryland agriculture, the
Government of Canads came forwprd
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to collaborate with the Governpent
of India in the national efforts during
the IV plan period. Accordingly, an
Indo-Canadian agreement was gigned
in August 1870 for § years which was
subsequently extended upfo March 81,
1076, wiith the tolal contribution of
1.9 million Canadian dollars. In view
of the continuing importance of such
research, the Government of Canada
hag signed a 4-year agreement (1976«
80) for support as phase II of the
Indo-Canadian collaboration for dry-
land agriculture.

The Canadian contribution during
1976—1980 is expected to be 1.63 mil.
liop in Canadian dollars and 11.5 mil-
lion in rupees. The Canadian contri-
bution will consist of items like the
provision of field and laboratory
equipment and supplies, the cost of
international and internal tiravel of
Canadian advisers, facilities for co-
operative research in Canada and the
international travel and subsistence
of Indian personnel selected for Inter-
national visits and cooperative re-
search projects.

The phase II of the Indo-Canadian

collaboration has become operative
since March 31, 1876.
SHRI D. K, PANDA: In view of

the continued collaboration that has
started since 1870, I would like to
know, during the period from 1970 to
81st March, 1976, when the recent
agreement on the same research work
along with this Canada Research
Group hasg been entered into, what is
the actual result and whether that is
found to be favourable so as to con-
tinue it.

SHRI SHAHNAWAZ KHAN: As
the House ig aware, about 75 per cent
of the cultivable land in this country
is rain-fed and under dry farming
conditions, It ig a very vital question
for the future of agriculture in this
country. We have had collaboration
with the Government of Canada and
the results have been quite satisfac-
tory. In the first phase, they have
evolved new cyopping patterns and

AFREL 58 1008 Oral dswwws is

alsp harvesting of watet on watie-
shed basis. Many other practises
have heen evolved. As regards the
second phase which hag been signed,
I am gure, it will continue to produce
satisfactory results,

SHRI D, K. PANDA: With regard
to dry land, a major part of the Gov-
ernment land distributed to the land-
less has also been found to be dry
land. I would like to know whether
any priority is going to be given to
the development of such land through
cooperatives.

SHR] SHAHNAWAZ KHAN: Lands
coming under that category are being
dealt with under a different scheme;
for the drought-prone areas. We
have 74 such projects and we are giv=
ing very special attention to the
drought-prone areas,

SHRI D. K. PANDA: But is special
emphasis laid on the lands which
are already distributed? There are
big patches of land given to the land.
lesg persong and because the scheme
also envisages some sort of develop-
ment through cooperatives I would
like to know whether, in respect of
such dry land already distributed to
the agricultura] labour and the land-
less, priority ig given.

MR, SPEAKER: Is that part of the
agreement between India and Canada?

SHRI SHAHNAWAZ KHAN: No,
Sir, it is a different thing altogether.

SHRI P. VENKATASUBBAIAH:
Out of the total cultivable land of 162
million hectares in the country, as the
Hon, Minister has gaid, only one-~
fourth comes under irrigation, and
further steps are being taken to bring
more land under irrigation, Thig dry
farming method agreement which has
been entered into with Canada was
first for a period of five years, and
now for another four years, involving
Rs. 115 million. May I know whe-
ther this agreement has had any per-
ceptible effect in regard to the deve-
lopment of major cropping wmethods
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or devising time-saving implements
as has been mentfioned in the state-
ment of the Hon. Minister and if so,
whether it has been experimented
upon on a pilot basis and, if so, what
results? Will a further arrangement
methods? I

know whether
resistent seeds is

have on .dry farming
would also like to
evolving drought

also one of the programmes or one of

the items of the agreement with
Canada.

SHRI SHAHNAWAZ KHAN: Yes,
Sir, all the points which the Hon.
Member has mentioned form part of
the projects. At present we have 23
research projects distributed all over
the country and we are carrying out
experiments in regard to implements,
water, harvesting, seeds which are
resistent to drought etc. All these
methods are being worked out. It ig
a time-consuming process, and it is
being utilised for the best interests
of the farmers.

=t TR AL N o1 fram & 3=
q%F FAT F fawelt awws g, gEaw
FETC | T IaET 97 Wiawn Tt
g SERT WY F 781 3 a1y & 3@ ar=x R
STF  qIAIR FgT FH gET & 1 W
FIEY SR FAT 9T § faorent FEa=r
AE A A AT gama g frAar 7
AT FAT AR qiEr faFeET samRT
FARAE QA | # A wwgar g
FT GIATT KIS T dLE HT =g HLA
T %G1 § arfE S faars gfaar ey
H IqAeT g1 g% 1T 39 Fr L sqaeqT
LA TITGTH AT

At WgATE @i & Aqer fEs

IS § | ANERT AAEAT AT ¥
Gl ¥ 2378 § wItaw g F @
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FONTH HIA FT qIT § I AT A ¥
a7 fedz Fxar 2, wef zgaqq aw
& &, FT AGI 7T T & HIT 7T F97
TOFT SEITA 31 AFAT & TA a9 AT
BIAAA B AT ET 2 |

Norwegian Equipment for Fishing

*527. SHRI P. GANGADEB: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Norway is to give
India equipment for fishing;

(b) if so, whether any plan of ope-
ration was signed in Delhj on the
26th March 1976 in this regard; and

(¢) if so, broaq features thereof?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION {SHRI ANNASA-
HEB P. SHINDE): (a) to (c). &
statement is placed on the Table of
the Sabha.

Statement

(a) and (b). Yes, Sir.

(c) The broad features of the Plan
of Operation signed between the
Ministry of Agriculture and Irriga-
tion and the Norwegian Agency for
International Development (NORAD)
on 26th March, 1976 were that, within
the limit of 3.4 million Norwegian
Kroners appropriated for the fiscal
year 1975 by the Norwegian Govern-
ment, NORAD would arrange for the
purchase, insurance and transport to
India 25 items of fishing equipment/
spares free of cost. These equipments
/spares are being obtained for the
use of varioug Central Fisheries Ins-
titutions and State Fisheries Depart-
ments in their various fisheries deve-

lopmental and exploratory fisheries
activities.



ts Ordl Answers APRIL 36’ {048

SHRI P, GANGADES:. Since Not-
wegian fishing trawlers are not got
but, instead, equipments are purchas-
ed, I would like to know from the
hon, Minister as to what are the dis-
tinguishing features of these fishing
wguipmept and speres and whether
ithey will suit the Indian conditions
in their operational work and also
whether technical assistance has been
given along with them and if so on
what conditions and to which of the
States the equipment are proposed to
be sent for utilisation,

SHRI ANVASAHEB P. SHINDE:
Only such equipment which is useful
to us is naturally asked for from the
Norwegian Government.

As far as allotment to the various
States is concerned, the Government
of India makes the allotment. Of
course, as compareq to our overall
plan of fisheries development, this
constitutes a very small portion, But
we are very grateful to the Norwe-
giapn Government for their assistance
in this particular field.

SHRI P. GANGADEB: I would like
to ask what are the reasons why we
have not been manufacturing these
equipment and also fishing trawlers
in India in spite of our broad-based
and first class engineering structure
that exists today.

SHRI ANNASAHEB P, SHINDE:
We are encouraging indigenous pro-
duction of trawlers in the country,
angd various public sector and private
sector units are engaged in the manu-
facture of trawlers and other agri-
cultural equipment. In fact, in regard
to imports of material or equipment,
the DGTD are considering this posi-
tion, so that the domestic production,
indigenous production, is not in any
way affected adversely.

Wheat price ang procurement policy
.+.
*528. SHRI H, N. MUKERJEE:
SHRI S, M, BANERJEE:
Will the Minister of AGRICUL-
;I‘om AND IRRIGATION be tleased
state:

Oral Answers . 16

(8) whether many States Siffer on
wheat prices and procurement policy;
and

(b) if so, facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNABA-
HEB P. SHINDE): (a) and (b). Bas-
ed on the recommendations of the
Agricultural Prices Commission and
the discussions held with the Chiet
Ministers/Food Ministers of the major
wheat producing States, the procure-
ment price for all varieties of wheat
was maintained by the Government
of India at Rs. 108 per quintal and
this has been adopted by all the State
Governments, The policy of maxi-
mising procurement has also been
accepted by the States, but it has been
left to the State Governments to
adopt the mode of procurement best
suited to their local conditions.

SHRI H. N. MUKERJEE: Could I
know what is Government’s reaction
to the National Agricultural Com-
mission's recommendation of compul-
sory graded levy on producers and
millers as a major operational instru.
ment of procuring about 12 million
tonnes this year in order to run our
public distribution system? May I
know it the States have agreed not
to lower the procurement targets
fixed?

SHR1I ANNASAHEB P. SHINDE:
As far as the procurement targets are
concerned, by and large, the targets
which have been acceptedq by the
Government are very close to the
targets which have been recommend-
ed by the Agricultural Prices Com~
mission, Only in the case of Jammu
and Kashmir, instead of 20,000 tonnes,
it has been made 18,000 tonnes be-
cause of the adverse weather condi.
tions there, but that does not make
much difference because the overall
procurement target of 51-52 lakh
tonnes stands,

Ag far as the mode of procurement
is concerned, our genersl experiemce
in India shows that effective combi-
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compulsion there; most
of it is purchased by us. But the most
effective way of mobilising market.
able surplus is this: we do not allow
the private trade to enter into inter-
State trade, inter-State movement of
wheat; that is done only by a public
Sector agency like the Food Corpora-
tion of India. The State Banks help
us to mobilise marketable surpulses
very substantially in various States.

SHRI H, N. MUKERJEE: Since we
expect a bumper wheat production
thig year, why is it that we cannot,
apparently, build a sufficiently strong
buffer stock of foodgraing without
having to import half a million ton-
nes of foodgramns from the United
States as Government appear to have
decided on terms which are, by no
means, welcome to our economic per-
spectives? Ig it that Government is
afraid of the State Governments be-
ing unable to make a success of pro-
curement by offering prices that
would satisfy the producer and also
help our gystem?

SHRI ANNASAHEB P, SHINDE
With due respect to the hon, Member,
who is very Senior Member, I would
say that his presumptions are not
correct. In fact, this year we are
trying to mobilise the larges possible
marketable surplug that this country
has done 1n any year in the past; this
Yyear, the procurement level will be
a record, both in kharit and in rabi.
This year, again, would be a year m
the post-Independence period which
would see the highest stock position
that this country has ever seen in the
past. So, the presumption of the hon.
Member that We are likely to depend
op imports, etc., is not correct, 'What-
ever imports would come would be
only margingl because of previous
commitments, But sg far as this
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procurement

up of a large buffer stock. In fact,
wheat procurement iz still to start.
Today, our stock position is 10.5 mil-
lion tonnes and in the case of wheat,
we may expect to procure during the
next 6—8 weeks about five million
tonnes or a little more.

ot faet frar - el it Sfre-ewr
# 10 far w1 gzt g oY, v @
= fr fagre & o Ak & weRe
far & wrgdz afvar /9 90 T
faes & feare ¥ A7 w07 @ § W
TALEFTT ¥ 7rg WY QAAY 105 §9% &F
e faa @ wwdr g
agr ¢ fram arare g7 fee 9R-
B afqdT ¥ I¥HT T 98 FT 90 TIX
fFET ¥ e AT AgIT R |

# o™ ¥ ag AT Agan § fw
g g ® @OT FT WA 105 T
Tzt fratfes foar mar ¢, Alxagr o
90 w9y faewr qx fem@T Y 94T 98
@Y &, AY 7T WHTT AT I AR
w1 € 105 595 farew 9v @gr Ag
a0t & 7 gg WY S wgar g T
Wi A ) 4 G & A W) 1 AT
& e faar § ag fea sz o faar ¢,
W o 9t % 9% T #1 347 Trgd
gar i ?

SHRI ANNASAHEB P, SHINDE
As far as the procurement 18 concern-
ed. Our general assurance to ths
country and to the farmers standsg anc
we are prepared to purchase all the
quantity offered by the farmers a
Rs, 105 per quintal. We have also re-
quested the State Governments to zee
that no prices are allowed to fall be-
low this, Where this happens, the
State Government should immediate~
ly intervene and jif they are not in a
position to do so, we should be it~

formed and we will take necessyry
action,
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I am not, of course, mbmmin‘that
in exceptional cireumsiantes this
not be happening. ‘Unfortumtely.
in cage of Bihar, the local regulated
markets have not been developed and
the Banias purchase directly from
the producers. It is a very unfortu.
nate state of affairs. Unless modern
marketing systems are organised, I
do not think, there are any short-cut
remedies to a situation like this. We
are well aware of this. I will take
up with the State Government again
though we have issued previous com-
munications also,

Ag far as the prices gt which we
are purchasing from outside, I shall
not be in a position to indicate that
because that would not be in public
interest,

o g g : W @ W U AT
wirk & Fir Sere w3w o Al 3 90
&y faae= & feama & agt & sy A
wdig @ § 1 su ag ¥ oA ¥ faw 1y
amAr  wrEww ¥ e @ owt @
we?

Qar zafay &1 wr & fv
fawen & garfas A & &9z & a9
33 7 saey anfaat faerer &) sy
& fir Pty Y s A wfeat & 399
¥ foad gz AT vwaT 8

¥ gz arr wmgar § v P
&7 1 37 geane fear omar &, s9+0
qow FLA & ¥ war w2 o W
®E ! W oag wiead &1 97 57
THFY A a1 feamn s foad a7
ralizamgrax?

SHRI ANNASAHEB P. SHINDE:
Our whole procurement operation is
to check the trend of falling prices.
Our effort is to help the farmers. If
there are any specific instances of
harassment and if these are brought
to our motice, we will take up the
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matter with the Stae Govarnment
concermed’ and sox ek the Tovmate
are not harassed in regard 1 this.

SHRI B. V. NAIK: We agree with
most of the premises on which the
Minister has stated that we are hav.
ing a heavy pracurement gtc, but we
feel that the Achilleg heel of the pro-
curement in this surplus year js going
to be our storage policy. I am basing
it on a very recent meeting of the 20-
Point Committee at the field level or
at the shop floor level, which I am
attending and I think that the rod-
ents in this country will have a field
day. Therefore, may I know from
the hon, Minister, what steps he has
taken and what steps the State Gov-
ernments have taken in varioug parts
of the country in requisitioing private
premises without which your storage
operation will go absolutely phut.
Which are the States which have
made use of the legal powers to pro-
cure private premises for storage of
foodgrains?

SHRI ANNASAHEB P. SHNIDE:
As far as private storage is concerned,
I can give the facts—out of F.Cl's
total 9 million tonnes storage facili-
ties, about 33 lakh tonneg is private,
About CW.C. I can mention the
figures. The total private hired gac-
commodation with the various State
Government co-operatives, C.W.Cs,,
F.C.I. put together ig 10 million ton-
nes. But we have issued communi-
cations to the State Governments to
use all powers and authorise the col.
lectors to requisition if any accom-
modation is available in any part of
the country.

Purchase of fiaty built by DDA

*528. SHRI B, S. BHARUA: Will
the Minister of WORKS AND HOUS-.
ING be pleased to state:

(a) whether Delhi Development
Authority has recently undertaken
fresh registration of infending pur-
chaserg of flats built by DDA; and
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each categery of and

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H. K. 1. BHA-
GAT): (a) Yes, Sir. ‘

(b) The press advertisement where
only broad features of the registra~
tion scheme were indicated, was in-
tended to assess the demand of hous-
ing as also to register the intending
purchasers with a view to draw up
detailed schemes.

However, details like cost of houses
plinth area,- particular locations are
indicated in a separate brochure after
specific housing projects are complet-
ed. Only the registered persons are
eligible for allotment of such houses
by draw of lots. Such persons as may
like to withdraw their registration
after one year can do so and the re-
gistration deposit is refunded with
7 per cent interest.

it Wi feg WY ag a7 A€ -
g wE w af § v ey w3
Gy wix ferggee wregy quy faggee
Zyew & fag = foad o varmarg ?

SHRI H, K. L. BHAGAT: Under
ithe new scheme 25 percent of these
flats are reserved for the Scheduled
Castes and Scheduled Tribes. Reser-
vation to that extent has been made.

iyt sta § ag ST
wgarg fr o 37 A & RO S ¥
oy #7§ wefY ®Y vk §, a7 9 7 e
Y it

SHRI H. K. BHAGAT: So far as
the tota] price of the flat is concerned
it is the same. So far as taking
earnest money is concerned, they are
charged at half the amount than the
one that is charged from others,

O} Answrtve a

o wmr  fly % ol e
wropeyfrer el & ot oy comre o ey
i §, s e 9 el ol A
Form ¥ wreor 7 S careY Y wovw Wy
o Furg e 1 ¥ & 1 & ag ST wigar
£ fr oo & e avow Pedr o §, oY
T IART T THT 99 ¥ ely § av
g ?

ot Qo ¥o YWo WY ; 7 WO
AT F Ak ¥ &, care¥ ¥ A F A
& s AR A s & fag
Y AW FIAT ATEAT &, A g qAv WY
AT § | T el #) gl femtw ¢
forr e ax fo o To I worre T,
TN N AT FHT TR A )

stenenit wif  fReelt § @Yo @Yo
Qo W FAT THIE FTAT §, ITF qFaey
§ T ¥ @ wd ag et § B fr o
aréve % gt %7 FeaT ¥ faam w1
AT ag 2wy W § fr ow arlg aw
Az dqre 78T AT T ¥, 3T faoely i
Y sl gfaeret @ sraear a8 &
gt 1 R oY fafreg vl o
vg freq s Y w0 qrar @, @Y
YFTT IF T AT ATAT & B AT
§ 1 A 7 & AT gAY v
WX &+ gafy TAEY e wr FIAT AR
& qrar &, b feg Y wewR qEiR
mg T e W T At &1 & 9g
W =TT § 6w aere w9 @Y
wEeq FT @ & 5 5| AFR W
feafaal # gandt M AT A IMAT AR
a4 ¥o T faer a1

W} qqo ¥o Yo W wrx Fredt
Ay W e warz frar war § W
T LARIAYT BT T X Wy feer
¢, N 3ad §5 awg ¥ g fm W e
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wrd fruy wvar B s SR e i ¥
T WA AR wE §, A ewr qaveie
waw W frar AT @ 1 gt aw ST
Yo o vq fmraw & aveqw @ o
fedt #1 ¥z 5 Foay Ay Frar AT &
W\ Iq¥ AW §25 AOW AT -
TIEAAZT @ 9AHT ¥ §——WAT
WIANT G&FT § T NFTT T F1E 9 A
Afew ¥ 7@F, @ §F g AW
FYSAT |

ot 2o g oY 3 FB FAAIT F
etz arerrer A Ry ¥ W
et F1 g dar 7 feay arav @ 1 wEA)
wgrer ¥ wr @ v A frggee
e 7Y §9 Frorag 2@ R ) TIED
T ¥ care woY 3wT WY A 3T
¥ i1 gl & 93 T 8. 74 T
U ol ¥ ) ¥ = v wrgaTg R
FTFTL FF qF 57T A2 7Y IXAT 77
ITAMI AT )

Y g0 ¥o Yo WA : F WA
HraT Y AAFT ¥ & Fag qamr qrgar
g Fe s g & QO glaard] A
wraeqr FTEH W1 S 7 AT FF
TAT qarede fFr war f 3 Fe-
A ¥ 39 gfaarat sy srawqr FTAT
ATRY & | IF *Y el eqaeyr A A
wifirer ®Y o7 T § A7 W FH A
Y g & faar AT |

st o WYET WA ¢ AT IEA
¥ 5T aver ¥ 9 7 9wy ¥ frar wn
o, W ¥4T g5 9Y OF WY giaay &
we?

W1 QuWe ¥o Ywo AW : T§ N
g F AT R AT &
aritay w7 ®r o # fag
s wigt § v
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R 2 earet & & vy
PWrawrmff 1

o wi waw 1 =Y a ¥ vy
warur ® r gfom &Y 25 9tz wie
fay onifR 1 % o ST AV fr aw
T ¥ro ¥Yo Qo 7 Frary gy amk §,
AN & Frrdr aade Pl o for o
& 1w I AN Ay ode gdEr Ak
# A§ o< fudy gfwar Wy F om §,
¥4 T o< ghod” #) yat oW & Qe
qre @7 T, &Y gfona ¥ e oy
agl & oy ?

st qWo ¥o THo WX 1 ¥W THT
gfort ¥ fag 25 aede v fadwa &,
Jafs 1% T8, g€ ¥, 15 e T
Pex&wa qr 1 faedt & w0 Yo go *T
TE ¥ 31-7-75 F 24988 iz
gare feg w7 & | wAYA @_REX 15
qtie w1 fgara waT ¥—3aw Wy
i s ey mxr § )

Y i fag : w79 ofaw §
Rerr i AT BfraAt B AT
fer 912 &) & o2 v wre g
gzarfrm oY W TG gy
faTry & 707 €Yo ¥o To ¥ A B
AT g5 {F1A 09 §, 97 X 97 WA¢
F &% AT gfoadi o gare Puiy
gy ?

=it 7o &o Qo WA : w7 fiFf
arx & foa) £ AT & A N G, N
I TF AT X T gAEm fEur
wrar o

oft wofry fog o &Y Fzrg O &
aRFqIrd)

e WA R¥T  RONA—qY
e
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Birth Place of Lord Budha

*533. SHRI SHANKERRAO SA-

,*VANT: Will the Minister of EDUCA-

TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether archaeological findings
have settled the controversy regarding
the location of the birth place of Lord
Budd-ha; and

(b) if so, facts thereof?

THE MINISTER OF EDUATION,
SOCAL WELFARE AND CULTURE
(PROF. S NURUL HASAN): (a)
and (b). According to exPerts, the
inscription of Asoka at Lumbini pre-
in Nepa] indicates
that Lord Buddha was born there.

SHRI SHANKERRAO SAVANT:
The archaeological findings are creat-
ing more of controversies than solv-
ing them. There is the controversy
about the Mahabharat War started by
the archacologists. Of course. I am
not speak'ng about them. My ques-
tion is this. Wht are the findings of
archaeologists in respect of the birth
place of 13uddha?

PROF. . NURUL HASAN: T am
not aware of any archeologist who
has questioned the inscription of
Asoka.

SHRI SHANKERRAO SAVANT:
May I know what is the inscription
of Asoka on the pillar?

PROF. 8. NURUL HASAN: The
English translation of the inscription
reads as follows:

“Twellty years after his Corona-
tion, King Priyadarsi Beloved of
the Gods, visited this spot; in person
and offered worship at this place,
because the Buddha, the Sage of
the Sakyas, was born here. He
caused "o be built a stone wall
around the place and also erected

", this stone Pillar to commemorste
_his visit, Because the Lord Buddha
_.was born here, he made the village
“of Lumbini free from taxes and
*" subject to pay only one-eighth of

VAISAKHA 6, 1898 (SAKA)
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the produce as land revenue ins-
tead of the usual rate.”

PROF. H .N. MUKERJEE; May 1
know whether the Minister’s atten--
tion has been dawn to a press report—
how credible, I have no idea—that
some recent archaeological expedi--
tions have thought of a contiguous
site ag having convceivably a greater
claim to be considered to be the birth
place of the Buddha, Without pro-
nouncing on the matter may I know
whether his advisers in the Archae-
logical Department or elsewhere-
have reported their reactions in this.
matter? If so, what are they?

PROF. S. NURUL HASAN: Sir, I’
had thought that this inscription on
Ashoka’s pillar is certainly a conclu--
sive proof, I am not aware of any
archaelogist who had questioned the
veracity of this particular claim by
Ashoka. However, Sir, I believe, the
hon. Member, is referring to the con-
troversy regarding the location of
Kapilavastu. Kapilavastu, as the hon.
Member knows better than myself,
was the capital of the Sakyas but,
Buddsha’s mother, while on her way
to Devdaha, her father’s place, delive
ered a child under a sal tree who
later became the Buddha,

So, if the question is regarding the
birth place of Buddha, I still submit,
to the best of my very very limited
knowledge, that the birth place of
Buddha is Lumbini.

o\ AYEg AW qigA  FG7 A19-
AT 7= FT AT FT AT ATATT ITFAT,
forerr & 39 T FY GG TW™@T SV
I=W T3 fa7 oger gdr qz7 § feav a@n
¥ Fsai fo Ty o & faawgar amw
foa®r o wiganfest edgurd saF
FR ® TR T ¥ I a3 w1 S-eAma
7% faatgar & | #0 oHF O W /A
FALEIE-AeA &7 715 saL fear & ? =f
femm & &Y 3a%F O ¥ g feaed. &1
Fa1 fx@Fora & 7
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StR; N. K. P. SALVE: Sir, this
varlety of controversy cannot go on
viether Lord Buddha was born in
Lumbini or Kapilavastu. The archae-
logist will become out of date and
obsolete in good time itself.

Theerfore, the controversy must
go on and the experts are there to
regolve it. My question is slightly diff-
erent. Based on the inscription, it is
stated that Lumbini was declared a
tax-free area and that is the basis
why I am saying that Lord Buddha
was born there. Assuming that it is
now found that the place where
Buddha was born is in Kapilavastu,
will the Minister assure that he will
retrospectively grant some tax exem-
ption to that area.

MR, SPEAKER: Next question.

Nutrition Programmne in Dethi

+

*535, SHRI BHOGENDRA JHA:
SIRI K. MALLANNA:

Wil] the: Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the working of the
special nutrition programme in the
urban arens of the Union territory of
Delhj for cconomically weaker scctions
of population was found unsatisfactory
according to a study conducted by
National Institute of Public Coopata-
tion  and (hild Development; and

(b) it &, Midings thereot and action
taken theseom?

n%mmmm [o) 4 c‘tmmz (m:
ARVIND NETAM): (a) ang (B):
A statement is laid on the Table of
the Sabha.

Statement

375 Special Nutrition Programme
Centres were operating in Delhi
during the year 1873-74. A sample
study of ten of these centres was con-
ducted by the National Institute of
Public Cooperation and Child Deve-
lopment, The field data for the study
was collected in June—July, 1873. A
summary of the main findings of the
study and the action taken thereon
are indicated in the following para-
graphs,

2, Summary of findings: About one
third of the beneficiaries belonged to
families whose monthly income ex-
ceeded Rs. 200, Some families had a
feeling that there had been favouri-
tism in regard to selection of benefi-
ciaries. Most parents viewed the dis-
tribution of food as mere relief and
some of them did not know the cor-
rect entitlement of food for their
children. Most centres did not have
sufficient space for assembling the
tion, Food was consumed wholly by
the beneficiary children in only 37
per cent cases, In other cases, food
was shared by parents of other child-
ren in the family. In many cases milk
supplied for children was used for
preparing tea. Many parent reported
that the children did not like to take
milk at the centre because it was un-
boiled, cold and without sugar. At-
tendance registers at the centre were
not maintained properly and the food
left undistributed was utilised by the
organisers and helpers,

3. Action taken:' The findings of the
study were brought to the notice of
the Delhi Administmhon, who hwe

mldytahenremedial e
euooveredwereinitiay

E maedmg‘, h

’el' mo
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the Report, Dethi Administration has
raised the income limit of family to
Rs. 350 per month for eligibility of
supplementary nutrition under this
programme, Steps have also been
taken to educate parents that this is
a programme to combat malnutrition
under nutrition among children and
to keep the parents informed about
‘the food entitlements of children.

In the slum areas of Delhi, it is
difficult to find sheltered places for
assembling the Dbeneficiaries. Food
:is distributeq at the centres within
an hour or so of supply. ‘Boxes
have been supplied to keep the bread
and vessel with lids to keep milk.
Spot feeding is encouraged wherever
facilities are available. Local persons
‘with influence are appointed as or-
ganisers and they try their best to
ensure that the food is consumed by
the target group of beneficiaries. Be-
cause of the additional cost involved,
it is not feasible to serve boiled and
:sweetened milk at the centres. A
system of cards for individauls has
‘been introduced to ensure that all the
childran receive their share. The food
remaining undistributed is utilised by
organisers and helpers for distribu-
tion among children on the spot who
are not card holders.

Eligibility rules were imposed uni-
formly, but persons not getting the
benefit under the programme due to
higher income may have a feeling that
there had been favouritisnt in  the
selection of beneiiciarias.

SHRI K. MALLANNA: How many
families/children are benefited by
this scheme in Delhi and are the bene-
fits given properly utilised by the
beneficiaries because, according to
some reports, there is misuse of
‘these benefits?

SHRI ARVIND NETAM: So far as
the benefits are concerned, the tota]
number benefited is 75,000 in Delhi.

SHRI ¥, MALLANNA: What
ahout the misuse of the benefits given
%o the beneficiaries?

‘VAISAKHA 6, 1898 (SAKA)
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" 'SHRI ARVIND NETAM: We have
got some complaints regarding misuse
of the benefits. Ultimately, we drew
the attention of the Delhi Adminis-
tration to these. They are remove
now,

SHRI K. MALLANNA: Has it come
to the notice of Government that
favouritism is shown in selecting the
families and mismanagement/ misap-
popriation is taking place in the dis-
tribution of food and milk? 1f so, what
is the action taken by Government
and what is the result thereof?

SHRI ARVIND NETAM: I can
submit that there is no misappropria-
tion or mismanagement in this nutri-
tion programme. But the main pro-
blem was this: first the ceiling of
monthly income fixed for distribu-
tion under this programme was Rs.
200 per family. Then this was raised
to Rs.350 per family, So it is very
difficult to identify. Naturally some
children belonging to families with
income over the ceiling also come to
the centres, Attention of the Delhi
Administration has been drawn to
this, and it is being rectified.

ANT-TF G F AUF FA-AN
£ Mt &1 gAatE

*536. =it ArKq fag Stgw : Far
qfr AR gAat® AN T2 I R FAT
Fqfo ¢

() w3 IRTTF 43 F AT
FA foFaq o IT7-T1TZT;

(@) 37 & 7a 7% Fva AR FT
qaata fvar 91 %7 §; AR

(7) St AT FT T qF gIAE
feemm wrar ?
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gasic gwie b [ @ ™™
forare fat ). (%) o ot TR
¥ orfimmag @ W 17,000
wffrdwTgg

(=) 90001

(7) e 4000 Sxfwmdt WY
197677 # T |Y FY yrorsy at
¥ ot fr i 9F auT INE qATERE
T T T

ot wvew feg, Wftger @ WA wERT
¥ odr 1 W aATar dfww gt
% §T FFFeR ¥ START § I34F ATAT
o afrar § 60 EFT MRUTYE TAEGIT
¥ AT R g g ¥, /) A WET
THT & 7 3T 60 BT WIOTIGAT B
T sTeEq wY 87 qut AT € qed
¥ qTg TAwRY AG FAEE) TFAX AT
WA fear qar &1 gAY g @ ofe-
feqfa 27

M onf femt: o sda &
frefY ot svoeft 1 TSR & Ay H
qEr WAT TAT | 1971 R} AY qriEEATH
Fgaergd Y amwnTIT A F 10
74753 qf¥7 w10 § | whew A7 o
fa & wroorrdt § & g0 & | AT TN
1§ wvaey @ & o7 § Uav deovar
ST FF 37 Tseae & ven 7oA
T

sttty fegdtgw A& oqr @Y
WGl § 33% QA% WIETT T g9
< fear war a1 © A7 £ fegiy |
g & 7 STRY T AR g ws oY
R % feql § § ? v & womfaay
HT FaY sqaeqT A9 A &) 7
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ot v Gy Pt : simftor oo
¥ %t ¥ yor o fr Frvy wmfer o
ax ¥ wirfey gg ¢ I AT HH
faar 17000 \ f9” TTARYT geE X
g1 B sadl & fw il &) 7t fear v
§? 8% sw< fyar v 9000 var fa¥r
wT § | ATAY weew ¥ f5< et fr aw
g Pt £ s aw aar feqr arqr ?
IqF IAT §F KX a3z frar f5 =13
g sl v aY 76-77 ¥ wav
fear e T U9 AIAIC ¥ W
WY JTeT ST Wr ATy 7 15O
wavAt w7 Forva & Fear sraan s saf
i gy fawdr AT 3T FHY WX
af a1 fagr sraar

DR. RANEN SEN: During the
Indo-Pak war in 1971, thousands of
persons from Sind area came to Raj-
asthan and they refused to go back
to Sind even after the war was over,
This was the newspaper report. What
happened to those people who wan-
ted to stay in Rajasthan and what
steps have the government taken to
look after them? What is the fate of
such persons?

SHRI RAM NIWAS MIRDHA:
After the 1971 Indo-Pak conflict a
large nuymber of persons came over
from Pakistan; some of them on the
Rajasthan side and some of them on
the Gujarat side; I shall give the
figures for both. The total number of
Pak nationals who crossed over from
West Pakistan to Rajasthan and
Gujarat is 74,753, The number of
persons who returend to Pakistan is
16,322, The rest are still in camps in
Rajasthan ang Gujarat, and some of
them are outside also. We are trying
to solve their rehabilitation problem
in a limiteq way because they still
continue to be Pak nationals and we
hope that they will be able to return
to Pakistan to which they belong and
for which they are entitled, Negotia-
tions to that effect have been going
on with the Pakistan governient



33 Oral Answers

and til] that happens relief assistance
on a quite substantial scale {8 being
given to them on humanitarian
grounds and we are Beeing how best
they could be kept here till they are
repatriated,

Houses used for Commerclal
Establishmentg

%537, SHRI SHASHI BHUSHAN:
SHRI VASANT SATHE:

Will the Minister of WORKS AND
HOUSING be peased to state:

(a) to how many persons, whose
houses are being used for commercial
establishments in Delhi, notices have
been served to remove the commercial
establishments from their houses;

(b) in respect of how many such
type of houses, clectric and watey con-
nections have been cut so far; and

(c) what is the reaction of Govern-
ment?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI HXK.L. BHAGAT):
tn) 4i17 notices were issued by
the DDA under the Delhi Develop-
ment Act, 1957 till March, 1976
27 notices were issued in December,
1975 by the NND.M.C.

(b) 1075 electric connections and
521 water connections have been dis-
connected so far.

(c) Government are keen that the
provisions of the Master Plan, Zon-
ing regulations, and building bye-
laws are strictly observed in order to
ensure orderly urban development
of the metropolis...

ot wftr syoor :  osyerly, wrwlirrer
ezfommiRze wr DR o 7 §
e frererd & fad—& welt wEew
425 LS—3.
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¥ o Far AgaT ¥ v ey swfos
gedfemmitza ¥ forl aoenr g
W19 Wl aw FAEY aaT § e o
# ar 3t gudr o § et w? Frc wgh
e Fasralt e art # swaeay g€ Al
& 1 T fawdw sy Wi
Y wgd Afew 2 fay o oa% T
Iaay faad) oY w1 &Y | TR weAT
A AVGAT AAT WY TG T W AR
gt 7t wrd) B wER FT TrEA @7
feat 1 & s wgAT g fr e
geefomaive o1 AT Fedfear |y
§? uw oA AT g A
F Far A% R T § AW TERY
AF—E FH § F7 AT AT A
RITHT AT 77§ 990 § gEtw fod
g ¥ fSia®Y s fawre wTaR T
frqr | Y Fead o Frgts f oAr-
far 2, #w @ «w & fsad weanra
TG FAHT WAL 7 4% AT FRiqAT
gezfoaorire® § 9%t U gET )
g T ST ! TEH ofeew AxeT
7 § A A wriardse § o
qroa rediiafasds @ G 9T AR
& Ay wadiz 3 * & sl
i wqrE &, 9% § SmAT ARaT §
FHifF 0T TFW T, SHTHE &R
FATH UgW Sah SIS frarwra i Al
Ty f5 arx & Fad oy sfea o 2
SHRI HXK.L. BHAGAT: With res-
pecl 10 the hon. Member I should say
that instead of asking one question,
he has asked so many questions and I
respectfully submit to him that so
far as taking action under the Dethi

Development Act is concerned, it has
been confined to . . .

DR, RANEN SEN: The hon. Minis-
ter should address the Speaker, not
the Member,

SHRI HK. L. BHAGAT: I have not
taken objection to his question; 1
shall answer if the hon. Speaker per=-
mits it. _
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MR. SPEAKER: It the hon. Minis-
er has a full and vomprehensive
scheme which is a long and detained
one, he can lay it on the Table of the
House instead of making a long
speech in reply to a question, He can
answer the important aspect of it
and supplement it by laying a state-
ment on the Table of the House.

SHRI H.K L. BHAGAT: Sir, what
I want to inform the Hon'ble Mem-
ber 1s this. Sp far a; the zclion under
the Dethh Development Act I1s con-
cerned, T may point out that this is
confined 10 ccrtain posh localities of
South Delhi where residential accom-
modation has been let out to com-
mercial establishments on fabulous
rents. In certain cases where and has
been allotted for this purpose, they
have come forward to shift their es-
tablishments there. Then certain
places have heen made available for
office purposes 1 c=vtun loctlities. In
many cas's thay 1o not tike it be-
cause they feel that they can get it
in residenfial localities and then use
it for commercial purposeg on cheaper

rents,

There are complaints in some cases
from the residential localities also
and therefore action was taken and
the action was  genarally taken
against the bigger establishments in-
cluding certain banks, including cer-
tain pubic undertakings. In many
cases they have given undetaking that
thevy woulq shift, Some of them have
taken lands and they have agreed to
shift in their case<, electricity and
water have been restored. T would
like to add here that it is totally
wrong and I would categorically re=-
fute the charges that in certain
cases extension has been given for a
year and in certain cases it has not
given and so on. Extension is given
in the first instance only for threce
months to different people. Absolu-
tely no discrimination whatsoever is
being induldged in that connection.
That is the position.
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of mfaew s woy off, A
oF QT {1 Nw O By faad wm-

fager elfommivem § famwy wid
Afcdg & § gav Ay @i X @

GIEH T T WITH T § Y 01T JAHY
AT AR AN AW AR ER ! @y
aranzﬁs o STo To  FT wprfar
& wafer faelt mgr ¥ W
gal §rew feeslt ¥, W awe
H oodw am ® oo grd agw
@t ol 9T &Y o oI § W
wrrEt o § TR gEml ox gt
garfer A g o fo o AR
FTORIA—AFT & fwawe a8 &
faar & 1 oY w3 I7TEY w1y gev faar
aa 9% fad gad g g sy
o Y & ar 7 1 foeelt TR ¥ @@
qi s ST W) E 9T 9L § F FW
Fareae IR AT g IITEE £
oY g w1 O gerr g an
Frfvgs wefanies o fras
aomy §—ag & sty STReT E 7

SHRI H. K. L. BHAGAT: Sir, T
would respectfully submit that the
Hon’ble Member is referring parti-
cularly to Moti1 Nagar. In Moti
Nagar, action has not been taken by
the DDA under the Delhi Develop-
ment Act, There, the Municipal Cor-
poration has removed all what they
considered to be unauthorised struc-
tures That is entirely a  different
case. This question relates to action
taken under the D.D. Act. They are
unauthorised structures and they
have been removed. Now, so far as
Delhi is concerned, there have been a
very large number of people who have
been doing some business or other in
private premises, Action has not been
taken in all cases, Action has been
confined by the D.D,A. to certain posh
localities and larger establishments
for which land in many cases is avail-
able and in certain cases they have
said that they would make their own
arrangements As 1 said, attempt has
been made to make use of the resi-
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dential accommodation for commer-
cial purposes because they can get it
comparatively on cheaper rent. They
want to make more money by spend-
ng less, This makeg it difficult for
the residents to live in those locali-
ties. Therefore, action has been confin-
ed broadly under these provisions to
certain posh localities.

SHR] VASANT SATHE: I am
happy to note that action was not
being taken against those who are
practising private professions, small
people like lawy s, do-tors, tailors
and others. Sir, I would like to know
from the notices that have been is-
sued how many are bigger commer-
cig]l establishments

SHRI H.K.L, BHAGAT: I would
respectfully submit for the informa-
tion of the Hon’ble Member that a
very large percentage of these people
are bigger commercinl establ;shmenis.
As I said, the bigger cstablishments
are like restaurants, like banks, like
private companies, firmg and those
doing export business, etc, I would
like to add that I dn not accept that
lawyer is a small man, But so far as
lawyers are concerned, action has not
been taken In the case of doctors, in.
dividually there are certain doctors
who are running certain nursing
homes and certain other things, They
are running commercial establish-
ments In such cases action has been
taken. But they are making alterna-
tive arrangements, T hope Member
would agree that proper orderly de-
velopment of Delhi is nccessary. As
I said by and large action is confined
only to certain localities and not in
other areas.

WRITTEN ANSWERS TO
QUESTIONS

Memorandum by Young Women’s
Commitiee

*521. SHRI C. K. CHANDRAPPAN:
Will the Minister of EDUCATION
SOCIAL WELFARE AND CULTURE
be pleased to state:
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(a) whether Government have re-
ceived a memorandwm from the
Young Women’s Committee of the
Al]l India Youth Federation;

(b) if so, demands made by the
Young Women's Committee in that
memorandum; ang

{c) reaction of the Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHR1
ARVIND NETAM): (a) to (c¢). The
Young Women's Committee of the All
India Youth Federation submitted a
memorandum to the Prime Minister on
12 March 1976 containing a number
of demands to improve the Status of
Women in the couniry. ‘Thesc de-
mands are listed in the stalement en-
closed.

2. On the question of improvement
in the status of women, Government
are guided by the Resolutiong passgd
by the two Houseg of Parliament in
almost identiecal terms in 1975. Gov-
ernmeny are examining in depth the
Report of the Commuiitee on the Status
of Women in India, An Empowered
Commiltee has processed many of
these recommendationg and action has
already been taken by Government on
some of these. The views of the Em-
powered Committee and the action ta-
ken by Government on gome of tl'.xe
recommendations have been given in
detai]l in the Annual Repory of the
Department of Social Welfare, 1975~
7¢ (Annexure XI)

Statement

Demands made by Young Womer’s
Commuttee of the All Indig Youth
Federation in  their Memorandum
submitted to Government.

(1) To ensure economic equality, to
give women a new confidence and
provide her equa] partnership
with men in life:
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(a) Provide more job opportuni-
ties to women in gll spheres,
especially in small-scale and
cottage industries and also in
health services, teaching and
electronic industry.

(b) In all sectors of employment,
minimum of 25 per cent jobs
should be reserved exclusive-
ly for women,

(c) All  discrimination  against
working women should be
statutorily put 1o an end, and
those who violate this shall
get stringent punishment,

(d) The benefit of Maternity Be-

nefit Act shall be extended to

all women working in agra-
rian sector.

(e) Strici  enforcemeni of the
Guvernment decision to pro-
vide equal wage for equal
wourk for women.

To ensure social advance of wo-
men, fo enable them to play a
more meaningful role in various
sphere; of human activities and
to promote higher gocial consci-
ousnes; it is necessary to promote
women’s education in a big way
and in systematic manner by tak-
ing up the following gtops:

(a) Implementation of the consti-
tutional stipulation regarding
the compulsory primary edu-
cation, Cirl studente of pri-
mary classes should be given
free mid-day meals, books,
stationery dress.

(b

~

Free education for girls in
the secondary school level
also and provide them an an-
nual grant for buying books,
stationery &n( dress.

(¢) More scholarships should be
given to girls who are going
for university education and
research,
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(d) More vigorous and planned
steps should be taken by the
Government and through vo-
luntary agencies for the era-
dication of illileracy among
women,

(e) The child nutrition program-
me shoud be spread to chil-
dren of weaker sections espe-
cially female children, all over
the country.

To provide justice to women, to
ensure them the protection of law
and to create conditions under
which both men and women will
get equal treatment before law,
steps are to be taken up to reorient
the judicial system itself. In this
connection variougs acts may be
amended or new legislations br-
ought forwarg to ensure the fo .
lowing:

(a) To punish those who violate
the Child Marriage Act.

(b) To ensure compulsory regis-
tration of all marriages.

(c) To make the giving and ac-
cepting of dowry a cognizable
offence and to abolish the
dowry system itself.

(d) To provide equal mght for
women in maiters of divorce.

{e) To provide women equal
right at the time of divorce for
the earning of the family dur-
ing the wedlock period.

(f) To guarantee women right of
guardianship of children at
the time of divorce.

(g) To provide equal right for
women to inherit property.

(h) Uniform Civil Code to pro-
vide women full equality in
all spheres.
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(4) To ensure more effective and gus~
ranteeq participation of women in
our political life and activities 15
per cent seats should be statutori.
ly reserved exclusively, for wo-
men in all the elected bodies such
eg Parliament, State Legislation,
Municipal Corporations, District
and Taluk Boards and Panchayats.
Asg a matter of policy Government
should take conscious steps to ap-
point women in top executive
posts of government corporations,
committees, public sector corpo-
rations and as leaders of delega-
tions going to other countries and
UN and other world bodies,

(5) All effortg should be made and
more money be provided for un-
dertaking more vigorous activities
in the field of sports and culture
for women.

T ¥ AE Faw WAY w1 W
& sfaa e geEl wag e
FawY T sotey

*522. o WwH ™ fag ¢ w@
whix site faarf @t ag 7717 N FW
w3 fa -

(%) wav aran7 § wate wrEm H
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Student Guidance Celig

*523. SHRI S. R. DAMANI: Wil the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed io state:

(a) whether Universitieg and their
affiliated colleges have any system
of manning student guidance cells to
publicise information among students
about avenues open to them for self-
employment, further studies etc.; and

(b) if so, salient features thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 5. NURUL HASAN): (a) and
(b). University Empioyment Informa-
tion and Guidance Bureaux were first
set up in the country in 1957-58 as
an integral part of the Nationa] Em-
ployment Service. In 1871, the Uni-
versity Grantg Commission agreed to
provide assistance to set up/strengthen
University Employment Information-
cum-Advisory Bureaux in Universi-
ties and Carcer Advising Units in Col-
leges, The Commisison’s assistance
is given on different items, including
full-time staff in the case of Universi-
ty Employment Information.cum-Ad-
visory Bureaux and honorarium of
the teacher incharge in the case of
Career Advising Units in the Colleges.

2. The main functioing of the Uni-
versity Employment Information-cum-
Advisory Bureaux are to provide in-
formation and guidance regarding fa-
cilities for higher education and train-
ing; vocational guidance to the al-
muni of Universities; occupational in-
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formation and employment assistance;
and advising and coungelling on per-
sonal problems.

3. The Career Advising Unitg in
Colleges desseminate o:cupational and
employment market information recei.
ved from the University Employment
Information-cum-Advisory Bureaux
and other sources and in collabora-
tion with the Bureaux render assist-
ance to eligible students in respect of
employment, educational and voca-

tional choice ete,
Gandak Project

*524 SHRI NAWAL KISHORE
SINHA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
be pleased to state

(a) progress so far made under the
20_Point Economic Programme of the

Prime Minister n completing the
Gandak Project, and when 1t is likely

to be completed,

(b) area of lang lkely to be irri-
gated from the Gandak Project under
Rabi Crop and Kinarif Crop, sepa-
rately; and

{¢) extent to which Bihar, Uttar

APRIL 26, 1976
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'the completion of the Gandak Pro-
ject ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) The total irrigation po-
tential of Gandak Project in Bihar and
Uttar Pradesh is 14.84 lakh ha, ag-
amst which potential of 6.58 lakh ha.
was created by the end of 1974-75.
The 20-Point Economic Programme en-
visages creation of additional irriga-
ticn  potential of 5 million ha,
through major and medium irriga-
tion schemes during the last 4 years
of the Fifth Plan. The contribution of
Gandak Project {o this target will pe
about 3 15 lakh ha During 1975-76
an additional potential of 60,000 ha.
was created under this project in both
the Siates

The Uttar Pradesh porilon of the
Gandak Project iz likely to be com-
pleted before the end of the Fifth Plan.
The Bihar portion of the project will
be completed In the Sixth Plan.

(b) and (c). Area likely to be irri-
gateg under rahi ang Kharif crops in
Bihar, Uttar Pradesh and Nepal is as

Pradesh ond Nepal shall benefit by undery:— .
(n lakh ha.)
Bihar UttarPradesh  Nepal
Rabi . . . . . 4°19 0886 0:23 (approx.)
Kharif (including Sugarcane) 7°33 2434 030 (approx.)
I1*82 '2";_2';0_ 0'52_~__ R

Toral

10,000 KW of power and navigation
facilities thiough Gandak Barrage

under thig project,

Reservation of accommodation for
S.C. ana S.T, Governmeni Lmployees

*530. SHRI DASARATHA DEB:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the Centraj Public
Works Department has taken up cons-

Nepal will aleo have the benefit of

truction of over 1500 residential
quarters for Government employees in
Delhi;

(b) if so, out of these quarters how
many will be reserved for the Gov-
arnmeni employees  helonging to
Scheduled Castes and Scheduled
Tribes; and

(c) percentage of total number of

quarters that will be reserveg for
S.T. and S.C. employees separately?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
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RBOUSING SHRI H, X. L. BHAGAT):
{a) Construction of 1,726 quarters
hag been taken up during 1975.76

{b) and (c). In respect of Schedul.
ed Castes and Scheduled Tribes em-
ployees entitled to types I II, III &
IV accommodation, a separate waiting
lisy is prepared on the basis of appli-
cationg receive@d from such of these
employees as desire to be considered
for allotment from the quota reserved
for them. Reservation for them ig 10
per cent of the clear vacancies in
types 1 & II anq 5 per cent of the
clear vacancies in types ITI & IV, AL
lotments in the reserved quota are
made to Scheduled Casteg and Sche-
duleg Tribes employees in the ratio of
2 : 1 1If all the quarters are kept in
the general pool, on the basis of these
accepted percentages, 128 of these new
quarterg will be reserved for emplo-
yees belonging to Scheduled Castes/
Tribes.

World Bank Aid for Fishing Industry

*531. SHRI Y. ESWARA REDDY:
Will the Minister of AGRICULTURE
& IRRIGATION be pleased to state:

(a) whether World Bank has shown
interest in developing fishing indus-
try in the country; and

(b) if so, whether the World Bank
has taken any steps in this direction?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
& IRRIGATION (SHR! ANNASAHEB
P, SHINDE) : (a) and (b). At the in-
stance of Government of India World
Bank hag already fielded two missions;
one for identification of projects and
another for preparation of project re-
ports in respect of a few selected
sites with a view to establishing in-
tegrated marine fishery projects cove-
ring fishing harbours, shore facilities
and fishing boats. It is now expected
that an Appraisal Mission of the Bank
wil] shortly de visiting India to ap-
praige the proposal for World Bank
financing,
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Prices of Tractors under IDA
Programme

*532, SHRI P. NARASIMHA RED-
DY: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) prices and number of tractors
of different makes procured or to be
procured under the I.D.A. programme
for various States;

(b) whether there has teen a sub-
stantial incresse in prices of some
brands of tractors at the time of deli-
very mainly due to exorbitant com~
mission allowed to importing firms;
and

(¢) whether any action has been
taken by Government to restrict the
prices of tractors to the prices speei-
fled in the agreements of supply en-
tereq into betwecn the manufacturers/
dealerg and Agro-Industries Corpora-
tions?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
& IRRIGATION (SHRI SHAHNAWAZ
KHAN) - (a) to (¢) The information
ig being collected and wil} be placed
on the Table of the Sabha,

Indian Cashew Nut Development
Council

*534. SHRI C. JANARDHANAN:
Will the Mmister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government’s atten-
tion has been drawn to the delibera-
tions of the recent meeting of the
Indian Cashewnut Development Coun-
cil; and

(b) if so, broad outline of recom-
mendations made and Government’s
decision thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRY ANNASAHEB P.
SHINDE) : (a) and (b). The meeting
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of the Indian Cashewnut Development
Council was held on 30th March, 1876
at Cochin. The Council considereq a
detailed agenda and made a compre-
hensive review of the various develop
ment programme on Cashew. The
Council hag made a number of recom-
mendationg relating to strengthening
of research on cashew, need for stepp-
ing up production of rawnuts, ratio-
nalisation of development prog-
rammes, marketing and pricmng of
cashewnuts.

The draft proceedings of this meet-
ing are under finalization by the Gov-
ernment,

Commonwealth Symposium oa
Employment Strategies

*538. SHR1 PRABODH CHANDRA:
Will the Minister of EDUCATION,
SOCIAL WELFAFE AND CULTURE
be pleased to state:

(a) whether Commonwealth Sym-
posium on employment strategies was
recently helg at Chandigarh; and

(b) if so, the conclusions reached
thereat?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b).
According to the information fur-
nished by the Commonwealth Secre-
tariat, London, as a part of the
Commonwealth Youth Programme,
they organised South~Asia Symposium
on Employment Strategies and Prog-
rammes at their Asia-Pacific Regional
Centre for Youth work, Chandigarh
the report of the Symposium hasg not
vt been finalised.

relief to Agriculturists due to Fall in
the Prices of Commodities

*539. SHRI S C. SAMANTA: Will
the Minister of AGRICULTURE AND
tHRIGATION be pleased to state:

(a) whether most of the commo.
dities of which prices have gone

APRIL 26, 1976
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dowq in recent wetks are those which
are mostly produced by Agriculturists;

and

(b) whether the Stateg are being
taken into confidence to strive to pre-
vide relief to the agriculturists in
view of the fal] in prices of agricul.
tura] products?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHNDE) : (a) angq (b). It
is true that the decline in prices
during the last on year or so has been
mamly in agricultura; commodities,
It may, however, be recalled that
prices of agricultural commodities had
registered a steep rise during the
inflationary period of 1972-74. For
example, between September-—and
1972 end September-—end 1974. the
wholesale price index for foodgrains
had gone up by 73.5 per cent and
that of oilseeds by 86 4 per cent. The
recent fall in prices which ig confined
mainly to foodgraing and oilseeds,
represents the process of normalisa-
tion of the price situation which had
been distorted during the inflationary
period.

2 Government of India and State
Government are frequently in touch
with each other regarding the price
position of agricultural commodities.
Government have been keeping a
constant watch on the priceg of agri-
cultural commodities with a view to
safeguarding the interests of the
producers The policy of providing
support to the prices of major food-
grajns, viz. paddy, rice, jowar bajra,
maize, ragi and wheat at procurement
prices is being continued with the
full support of the State Govern-
ments Suitable bonus schemes linked
to procurement of rice and wheat for
the central pool are also in operation
for the benefif of the producers. In
respect of cotton and jute minimum
support prices are being fixed: while,
in the case of sugarcane, minimum
prices payable by sugar factories are
fixed.



) Written Answers VAISAKHA TG. ‘1308 (."»:AKA) Written Answers SO

8, Other steps taken by the Gov-
ernment to safeguard the interests .f
the agriculturists are as follows:—

(1) For the 1976-77 geason, sup-
port prices have also been fixed for
barlay and gram;

(2) Prices of fertilisers, an im-
portant input used in agricultural
production have been reduced thrice
since July, 1975; and

(3) prices of certified seeds have
also been reduced by the National
Seeds Corporation.

4. In view of a good kharif harvest
and the prospects of a better rabi
crop in 1875-76, State Governments
have been asked to ensure that all
quantities of foodgrains offered for
sale at procurement prices are pur-
chased by the Government agencies.
Arrangements for purchases have
been geared to meet the situation. In
the case of kharif foodgraing the
procurement by Government has
exceeded 5 5 million tonnes; and all
time record

India-Hungary Cultural Agreement

*540. SARDAR SWARAN SINGH
SOKHI; Will the Minister of EI'UCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether any cultura]l agree-
ment has been signed between Hun-
gary and India during the last weck
of March. 1976; and

(b) if so, 'main features thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) India entered
into a Cultural Agreement with
Hungary in March, 1862. In pursuance
of this Agreement the seventh Indo-
Hungarian Cultural Exchange Prog-

ramme for the year 1976—78 was
:xgg_,r;ed in New Delhi on March 26,

('b) Aie s:atement Ancorporating the
main atures of the programme is
laid on the Table of the House.

Statement

Main features of the Indo-Hungarian
Cultural Exchange Programme for
197618

1, Both sides will encoura,
develop bilateral contactg aied ::;g
cha:nges between the Departments of
U‘mversities and oiher Institutes of
higher learning in the two countries.

2. Seminars on econ6mic planning
an_d economic  management, goil
sciences and molecular biology will be
arranged with the participation of 3-4
experts from either gjde.

3.. Both sides will exchange visitg of
professors, teachers, experts, for

scientific contacts, study and research
purposes.

4. In the field of medical sciences,
both sides will collaborate in ressarch
and studies ang will exchange specia-
ists and rescarchers in the flelds (f
ncurochemistry, radio-biology, cancer-
research, parasitology, etc.

5 In the field of art and culture,
b.oth sides will exchange art exhibi-
tions, dance/musi. ensembles theatre
experts, writers, poets and archaeo-
Jogists.

6. The National Museums and Lib-
raries in the two countries will
continue their cooperation in the ex-
change of art objects, books, publica-
tions and bibliographies.

7. Radio and Television organisa-
tions in India and Hungary will ex-
change cultural, scientific and sports
programmes.

8. Both sides will organise 8lm
festivals in each other’s country.
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Persons of Tndian Origin Repatriated (c) the steps taken to plug losses
from Vietnam in hired godowns?

*541. SHRI S. A. MURUGANAN-
THAM: Will the Minister of SUP-
PLY AND REHABILITATION be
pleased to state:

(2) whether some families of refu-
eogs who are Indians but hag been
ettled in Vietham for a long time,
thave been repatriated fromm Vietnam
and are being settled in some States
of the country;

(b) whether Government ha :
evolved a scheme for their proper
rchabilitation; ang

(c) if so, salient featureg thereof?

THE MINISTER OF SUPPLY AND
REHABILITATION (SHRI RAM
NIWAS MIRDHA): (a) Yes, Sir. 591
such repatriates have arrived in the
country Except for 4 familics com-
prising 33 persons, who needed srme
assistance, the rest have gone to then
native places, mostly to Tamil Nadu
and some to Punjab and Mahaia-iitra.

(b) and (c). I view ol the above,
the necd for a rehabilitation scheme
has not arisen.

Foadgrains lost during Transit and
Storage

2498. SHRI SAMAR GUHA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to refer to
the reply given to Unstarred Question
No. 75 on 8th March, {976 regarding
foodgraing lost during transit end
storage and state:

(a) total] amounis in terms of
quantities and money incurred due
to losses of foodgrains in transit and
storage as stated in percentages of
0.88, 0.81, and 1.19 during the suc-
cessjve years of 1972.73, 1973-T4¢ and
1974-75;

(b) break-up of the figurez of ch
losses incurred by (i) F.C.I, godowns
and Central Warehousing Corpora-
tion godowns and (ii) hired private
godowns; and

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHNDE): (a) Information
in regard to transit and storage losses
including voyage losses incurred by
the Food Corporation of India is as
under:—

(Qu. ntity Jakh tonnes)

"(Rs. crores)

Year Quar tity  Value
19?2-73 . 1°94 17°90
1973-74 . 2704 23746
1974-75 . 282 3906

(b) Scparate accountg of losses im
owned and hired godowns are not
maintained for the organisalion as a
whole Compilation of the informa-
tion would be laborious and time
consuming,.

(c) The following sieps are taken
to avoid losses in hired godowns:—

(1) The godowng that are hired
arc examined and only  such
godowns  which are technically
suitable for proper preserva.ion are
taken on hire

(2) Pre-monsoon inspection of
gudowns is carried out and repairs
undertaken to prevent leakage of
rain water

(3) Necegsary dunnage is pro-
vided for storing of foodgrains in
the godowns to prevent damage due
to seepage and sub-soil waler.

(4) Modern scientific pest control
measures are undertaken to check
the insect, rodent and bird trouble.

(6) Qualified and technically
trained staff are deployed for
periodical inspeclion and up keep of
foodgrains.
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Central Aig for Dairy Development

2499. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased {o state:

(a) whether any financial assis-
tance has been given to the States
and Union terrifories during the last
three years for Dairy Development
Schemes through their own agencies
or through the co-operatlive unions;

(b) if so, break-up of the financial
assistance tp States and Union terri-
tories during lasi three years, year-
wise; and

(¢} whether it ig proposed to ex-
tend this assistance to cover tihe
individual schemes launched or pro-
posed to be launched by the un-em-
ployed youth?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) The Central financial
assistance for Dairy Development
during the last three years to States
hag been given by way of block loans
and block grants for the entire State
Plan as a whole and as such the
finuncial assistunce provided for the
Slate Anunual Plun can not be related
to any particulur project or prog-
ramme The States in turn  have
utilised the central financial assistance
for Dauny Development either depart.-
mentally or f{hrough  State Diury
Corporations and State Cooperative
Dairy Fedcrations Unions However,
the 1Indian Dairv Corporation, a
Government of India Undertaking has
given financial assistance in the form
of loans and grants for Dairy Deve-
lopment to the States covered under
the 618 WEP Project (Opecration
Flood) during the last three years. In
the case of Union Territories with
legislature fhe funds are released in
lump sum in accordance with Annual
Plan ceilings, which among other
programmes include dairy develop-
ment, Funds for Union Territories

54
without legislatures are made availa.

ble on the basis of the budges
provisions made.

(b) Since the Central financial
asgistance iz passed on to the States
in block loans and block grant basis,
the break-up for dairy developmen:
cannot be indicatel separately. The
financial assistance given by the
Indian Dairy Corporataian under the
618 W.F.P. Project (Operation
Flood) to the Stataes during the last
three years is given below:—

Rs. in lakhs.
1973-74 1192.29
1974-75 744.83
1975-~6 1048 .82

(c) There js no specific proposal in
the central sector for extending
assistance to the unemployed youth
under Dairy Development prog-
ramme

Skhow Procurement of Paddy due to
Accumulation of Stocks

2500, SHR1] K PRADHANI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether due to the accumula-
tion of paddy stocks gi the procure-
ment centres in the districts of
Orissa the further procurement of
paddy ig very slow;

(b) whether the cultivatorg in-
tending to sell paddy cannot sell as
a result of that; and

(c) steps being taken to clear the
stocks accumulated there either to
buffer stocks or to some other central
godowns to enable the procurement
centres to function properly?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P, SHNDE): (a) and (b). No,
Sir.

(¢) The stocks of procured paddy/
rice are being continuously transferred
from the procurement centres in sur-
plus areas to suitable storage points in
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1 2 3 4
a¥reT . . 3 115 03 27.52
qETT . 374.22 80 05
TG . . 13 633. 94 61.07
aftearg . 30 669.92 82 80
YT AW . . . 18 843. 65 25.75
gfwy que . . . 6 453.395 100.615

g7 150 5210 855 553 325

World Bank Aid for Fishing Centres
in MP,

2502 SHRI ¢ C DIXIT: Will the
Mimnuster of AGRICULTURE AND
IRRIGATION be pleased to state
whether the Worlg Bank has made
an offer to g1ve money for the geiting
up of new fishing centres in Madhya
P1adesh?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): No, Sir.

Budget of Birla Institute of Tech-
nology and Sclence, Pilani

2503 SHRI SHIVNATH SINGH:
Will the Mimster of EDUCATION
AND SOCIAL WELFARE AND CUL-~
TURE be pleased to state-

(a) budget of Birly Institute of
Technology and Science, Pilani for
the years 1973-74, 1974-75 and 1975-
76, and

(b) sources of receipts and what
were the i1temg of expenditure during
these years?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S NURUL HASAN): (a)
The Budget of Birla Institute of
Technology & Science for the years
1973-74, 1974-75 and 1975-76 1s as
follows —

1973-74 1975-76
(Rs. 1n lakhs) (Rs. 1n lakh Y(R¢ m lakhs)

197174

Recurning Expenciture . . .
Non-Recuriing Expemtu, ¢
Total Expendim ¢
Less tncome from tuitton fec. etc.
Final Budget—Total

8452 95°3% 103°57

3-50 19°89 4°00

. 88-02 11§27 107°57

. 4712 44°42 42°90
40'90 7085 64:67
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(b) The sources of receipt are:-—

(i) Contributions by the Birla

Group of Concerns and Donations.

(ii) Dividends and interest on in-
vestments.

(iii) Tuition fees.
(iv) Ford Foundation granis

(v) Developmental grants by the
University Grants Commission

The items of expenditure are:—

(i) Staff salairies and allowances.
(1) Workshop & Laboratory

(iij) Games.
(iv) Examinations.

(v) Library.

(v1) Scholarship, Fellowships, Free-
ships & Students Aid,

(vii) Meetings
{viii) Medical Expenses.

(ix) Visiling Professors

(x) Repairs and Maintenance.
(xi) Postage & Contingencies.
(xii) Electricity & Water,
(xiii) Registration & Admissions.
(xiv) Hoste] expenses,
(xv) Research Expenditure.
(xvi) Mijscellaneous Expenges.

Centray Offices functioning in 0ld
puildings in States

2504, SHRI BHAGIRATH BHAN-
WAR: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether most of the Centiral
Officeg functioning in different States
are housed in rented or very old
buildings and Government are incui-
ring larger expenditure by way of
their rents and repairs than that
would be involved in constructing
new buildings; and

APRIL 28, 1978
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(b) if so, whether Government
propose to construct their own office
buildings there?

THE MINISTER OF STATE IN
THE MNISTRY OF WORKS AND
HOUSING (SHRI H, K. L. BHAGAT);
(a) and (b). The information js being
collected and will be laid on the
Table of the House.

National Housing Policy

2505, SHRI NOORUL HUDA: WwWill
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) recommendations of the Work-
ing Group, constituted by the Gov-
ernment on evolution of National
Housing Policy; and

(b) whether Goverirment have aec-
cepted the same?

THE MINISTER OF STATE 1IN
THE MINISTRY OF WORKS AND
HOUSENG (SHRI H. K. L. BHA.
GAT): (a) The working Group has
not yet submitted its report to the
Government,

(b) Does not arise.

farmin o7 Axfa safemal &
fog stire e

2506. WY J1W I FHAW :
FT e T wRA% 9 get
&l 77 4AT4 #) 5T A9 -

(¥) == =q4 fa= foq o ®
fews g mady afaadi @ fay
g feg wAg It 77§ A9 oad
1973, 1974 7T 1975 & 3T
FRER I, 0 U AQ AR T fArawT
g featamar | w7
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Cost of Cultivaiion of Sugarcane and
Yield

2507. SHR] R. LAKSHMI NARA-
YANAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleaseqd to state the cost of cultiva.
tion of sugarcanec and jts average yield
per acre during the last three years,
State-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): Under the Comprehensive
Scheme for studying the Cost of
Cultivation of Principal Crops launch.
ed by this Ministry, sugarcane was
taken up for study during 1973-74 in
Maharashtra, Tamil Nadu, Punjab and
UP During 1974-75, the study was
repeated in Maharashtra, U.P. The
analysis of the data on cost of culti-
vation/production of sugarcane grown
on the sample holdingg during 1973.
74 in Maharashtra and Punjab is
nearing completion and reports on
cost of cultivation production of
sugarcane in these States are being
prepared. The 1973-74 data for Tamil
Nadu and U.P, are being processed.
The data for 1974-75 are still being
compiled by the agencies implement-
ing the Comprehensive Scheme in the
concerned State; part of the data have
been received and are being process
cd,

A Statement showing the State~
wise average yield per hectare of
sugarcane during the last 3 years is
enclosed.



63

Written Answers

APRIL 26, 1976

Statement
Auverage vield of Sugarcane (gur) in Major States 1972-73 10 1974~75

Written Answers

1972-73  1973-74  1974-75 (kgs/hactare)
An ihia Prale.h . 8,248 8,287 8,250
Assam . .. 3,927 3,829 3,752
Bihar . 3,539 3,715 3,957
Gujarat . 72415 5,016 4,900
Haryana 45412 3,967 3:667
Karnataka 8,117 7,813 75175
Kerala 5,128 55400 $sh74
Madhya Pradesh 2,640 2,668 3,02}
Mihatashna 8,082 3,592 105701
O11ssa 6,518 5+918 6,023
Punjab 43576 5.277 5500n
Rajasthan 3,976 12841 45232
Tamil Nadu 8,657 10,587 Sy 159
Uttaz Prade:! 42337 45127 45107
West Bengal 50,55 5,202 53800
all Indra 5,206 5,244 5,165

Rules Regulating the duration of De-
barmen¢ from Allotmeni of Quarters

2508. DR. H. P. SHARMA: Wil
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) the number of Government
servants who were debarred during
the last three years from allotment
ol Government accommodation due
to (i) sub-letting their Quarters and
(1) refusal of allotment of Quartars
separately for (i) more than six
months (ii) more than one year and
(iii) more than one and a half years
in both the above cases, type-wise;

(b) whether there are Specific
ruleg regulating the duration of de-
barment from the allotment of

Quarters due {o sub-letting and due
to refusal of allotment, if s0, the main
features thereof; and

(c) whether after the expiry of
the debarment period the incumbents
are listed in waiting lists category-
wise?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H. K. L. BEAGAT):

(a) A statement jis attached,

(b) In the case of sub-letting, un-
der the rules, debarment may be for
a period not exceeding 3 years. In
cases of refusal of allotments, the
period of debarment iz one year for
an officer who is not an allottee of a
Government residence and, in the case
of an officer who is already occupy-
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ing Government residence of a lower (c) Names of®such officers are in-
1¥pe, for the remaining period of the cluded in the waiting lists only af
allotment year, they apply afresh.

Statement

Statement showing the number of Government officers (type-wise) deb.
arred from Government accommoda® tion on account of subeletling during
the last three years,

Number of officers debar; ed
Type
Forone Fortwo For three
year years years
¢ . . . . 9 18 86
)i ¢ . . . . 3 2 42
111 . . . . 2 1 4
v . . .
v . . 2
V1
VII
VIII
Total . . . 14 21 137

Number of officers debarred on account of refusal of allotment.

For'one For more

Type year than onc
Year

1 . . . . . .e 15131
1I . . . . . 889 30
111 . . . . . 504 402
v . . . . . 1,450 608
\'4 . 31 3
Vi . . . . . .. ..
Vil . . . . .
VIII . . . .
Hostel . . . . 287

Total . . . 3,361 2:174

arr———
425 185—3
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Distribution of Lang reclaimeg from
Ravines

2500, SHRI RAM PARKASH: Will
the Minister of AGRICULTURE AND

IRRIGATION be pleased to state:

(a) whether on the recommenda-
tion of the Central Ravine Reclama-
tion Board, four pilot projects for
reclamation were launched in the
Fourth Plan to release more agri-

APRIL 26, 1978
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cultural land for distribution among
the growing agrarian population; and

(b) if go, its progress, State-wise?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir,

(b) State-wise progress is ag un-
der:—

(Area m Hectares)
Area reclaimed
S1. No. Name of State Area allotted
Agricultural Non-
land agricultural
land
1 Uttar Pradesh 1194°57 521°20 112799
2 Gujarat 1709-00* 690°00
Rajasthan 54720 100000 12-82
3 a) (by aucticn)
+
166-310
(earmarked for
East Bengal
Refrgees)
69200 6800 1*50

4 Madhya Pradesh

*Out of this 1319 hec. are privately owned,

Ay aw

2510. =Y Awaswe fyidy : #m
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& fF #ar vwr w0 faw T oadl 9w
A g R A w7
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g 7 WX w1 F g Ag) £

Screening of Text Eooks in Tamil
Nadu

2511, SHRIMATI PARVATHI
KRISHNAN: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether Government have
taken a decision to screen text hooks
in Tamil Nadu; and

(b) if so, facts thereof?

THE DEPUTY MEINISTER IN THE
MINISTRY OF EDUCATION: AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
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ARVIND NETAM): (a) and (b). The
Government of Tamiy Nadu have
taken a decision to screen ‘textbooks
published by the Tamil Nadu Text
books Society. They have constituted
a Committee consisting of four mem-
bers to review the textbooks. The
review is expected to be completed
soon. Action will be taken based on
the report of the committee. The
Department of Textbooks of the Na-
tional Council of Educationa] Re-
search and Training undertakes as
part of their normal fanction evalua-
tion of textbooks used in different
parts of the country. They have eva-
luated the textbooks prepared by
the Tamil Nadu Textbooks Society
also, These evaluation reports have
been given to the concerned authori-
ties for necessary action,

Whole Wheat Bread

2512. SHRI G. P. YADAYV: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether bread made out of
whole wheat is more wholesome and
expected to be priced less than the
one made out of polished wheat; and

(b) if so, whether Government
have any scheme about such breads?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNASA-
HEB P, SHINDE): (a) and (b).
Whole-meal bread is more nutritious
and would be slightly cheaper, It
hag been produced on experimental
basis by Modern Bakeries. The pos-
sibility of introducing brown bread
in Delhi is also under consideration.

New Sugar Factorles starteq during
1913—1976

2513, SHRI K. SURYANARAYANA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) number of new gugar factories
set up during the years 1973-74 and
1975-76 in various States with their
names;

(b) costs of the plant machinery
and other civil works geparately and
the cspacity of each unit; and

(c¢) units benefited under the recent
new incentives offered by Government
to new factories by their order dated
the gth December,, 18757

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRIy SHAH-
NAWAZ XHAN): (a) 20 during the
sugar years 1973.74 fo 1975-76. A
statement giving the names of these
factories and the capacity of each is
laid on the Table of the House, {Plac-
ed in Library. See No, LT-1070/176.]

(b) the information hag been calls
ed for from the factories and will be
laid on the Table of the House.

(¢) No claim has reached the stage
of sanction so far,

wAET W Sy ¥ & o
Tront Wit farefia wgrar
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Ao @ oft wias o ot § Porads
wrder st i Aawit w7 frere vk &
frt wTree & wrare T faefi agra
Qe 1

I great & werde 1973
74, 1974-75 q4T 197576 ¥
e fefew Tt o fr b fedre
ggiaar B =AW qArer FeATT e
i

ok qIT €T ATH 1973-74 1974-75 1975-76
dwyr
! 2 3 4 5
™|y Y ¥
1 owiT I 38,000 35,000 -
2 wan . 32,072 - 25,000
3 fazre | . . — 20,000 50,000
4 AT . . . 27,000 45,000 85,000
5 fewras 92 — 13,025 -
6 IR 1T FuAIT — — 30,000
7 FqhRF . 20,490 5000 25,000
8 ¥ 21,000 20,734 --
§ HET N2 25,000 28,000 1,64,775
10 WAy . 84,000 64,500 65,000
11. ¥9Eq . — — 4,500
12 "W 1,500 15,000 30,000
13 9w . . . 25,000 -— 1,00,000
14 T ¥qT 15,000 70,000 40,714
15 afasarg . . 6,526 87,500 42,344
16 S¥TIRW 37,321 50,000 56,017

17 gfean g9 .

50,000 10,006,000 —_
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1973-74 91.25 278.27
1974-75 174.19 944, 40
(wafem)
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wsqumﬁmammw‘r
miﬁmt,arﬁmwﬁiam

wff vt ¥

74

(w) faodkr abe et & ¥ o
<t Grit e et du < fr
oot ofew wf AX fear it § -

forwat (wrfwrzr fewer g vy whiverdr
¥ svfog afge) oo wre
feqa Frwr 8w yz

fear qar gw wd —
wy
1970~71 150,23,000
1971-72 . 145,06,000
1972-73 . 133,92,000
1973-74 111,66,000
1974-75 141,35,000

Cost analysis of wheat productiom

2516. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of AGRI.
CULTUE AND IR.RIGQ.TXQ\" be
pleaged to state:

(a) whether any cost gnalysis of
wheat production has been made by
the Central Government in Punjab;
and

(b) if so, facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir,

(b) A statement showing estimates
of cost of cultivation per hectare, cost
of production per guintal and related
data in respect of wheat in Punjab
during the years 1870-71 to 1974-75
generated under the Comprehensive
Scheme for Studying the cost of Cule

tivation of Principal Crops is enclose
ed,
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Estimates of Cost of cultivation per hectare and cost of production per
Quintal of wheat in Punjab gduring 1970-71 to 1974-75.

Cost of Cultivtion
pcr(!lk{esc.t)ue 1970-71 1971-72 1972-73 1973-74 1974-75*
Al . . . 815-54 95796 87361 1105.92 1355°48
Az . 858-97 1020° 10 96064 120904 143332
B . . 1491°13 159769 1517°77 186316 2425°44
C . . . 165459 1769°25 1650* 54 2037°14 266865
Cost of production per
quintal (Rs.)
Al . . . 2707 29°02 32-81 3688 39°12
Az . . . 28°44 31°37 36°65 41°08 42°00
B . . 5434 53:22 61°24 67-33 78-75
c . . . 61-04 5971 67°10 74°34 87-76

Notes: 1. Cost of production per
quinta]l is obtained by dividing the
cost of cultivation per hectare (net of
the value of by-product) by the yield
per hectare.

2. Cost A-1 pertainsg to the pald-
out costs or expenses incurred in cash
and kind on material inputs, hired
human labour, bullock ang machine
Jabour (both hired and owned) etc.
When rent for leased-in land is added
{o cost A-1, one gets cost A-2 i.e., paid-
out cost of a tenant cultivator. Cost B
is obtajined with the addition to Cost
A2 of imputed rental value of owned
land and interest on owned fixed capi-
tal, and total cost, ie., Cost C, with
the further addition of the imputed
value of family labour.

3. The above cost estimates are
based on the gdata collected by the

Punjab Agriculfural University,
Ludhiana under the Comprehensive

Scheme for studying the Cost of Cul-
tivation of Principal Crops launched

by this Ministry.
*Provisional.

F.CL to buy Maize and Bajra at sup-
port price fixeg by Centre
2517. SHRIMATI ROZA DESH-
PANDE:
SHRIMATI PARVATHI
KRISHNAN:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) in how many States F.CI. has
entered the market to buy maize and
bajra at support prices fixed by the
Union Government; and

(b) what is the total procurement of
maize agnd bajra by F.CI in 1978
and 1976 so far?

THE MINISTER QF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P, SHINDE): (a) As a mea-
sure of price support the F.CI. is
purchasing these greins at procure-
ment prices in the States of Andhra
Pradesh, Haryana, Himachal Pradesh,
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Karnataka, Mndhy‘ Pndelh. Punjab,
Rajasthin, Uttar Pradesh, Manipur
aiid the Union Territory of Chandi-

garh.

(b) During 1975, the total procure-
ment of maize and bajra by F.C.L. was
19208 tunnes and 81 tonnes respec-

tively.

In 1976, as per information avail-
able upto 22nd April, the F.CI. has
procured 11889 tonnes of maize and
234 tonnes of bajra,

Amendment of Indian Forest Act

2518 SHRI JAGANNATH MISHRA.
SHRI K. LAKKAPPA.

Will thie Minister of AGRICULTURE
AND IRRIGATION be pleaseq to
state;

(a) whetrer the Central Govern-
men¢ have asked the State Govern-
ments t¢ adopt draft resolutions for
amendment of Indian Forest Act; and

(b) if so, response from the State
Crovernmr ents?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL)" (a) Yes, Sir.

(b) The resclution has, so far, been
adopted by Haryana and Bihar legis-
latures

The Chief Minister of Meghalaya,
Manipur, Rajasthan and West Bengal
are taking steps to introduce the re-
solution jn their State Assemblies
The Chief Ministers of Gujarat,
Andhra Pradesh and Karnataka do
not favour the proposal.

The Chief Minister of Maharashtra
has suggested enactment of g model
Indian Forest Act which the States
could adopt with modificationg to suit
Toca} conditions.

Replieq from others are awaited.
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Sea Erosion in the States of Kerala
and Orisa,

2520. SHRI B. V. NAIK-
-

Will the Minister of AGRICULTURE
AND IRRIGATION he pleased to
state-

(a) whether sea erosion is only a
localised phenomenop in the States of
Kerala ang Orissa;

(b) if ro, reasons therefor and the
physical basis on which thig conclu-
sion is based; and

(c) if answer to part (a) above be
m the negative, what steps Gavern-
ment contemplate to collzct data re-
garding sea erosion from all over the
Indian coast line in all the maritime
States?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATTION (SHRI KEDAR NATH
SINGH): (a) to (c). The cost Line of
India extends for a length of about
5,700 km, and from the information
received from the States, erosion
occurs along the coast in patches in
a number of Stateg including Orissa
but the problem of sea erosion is seri-
ous and widespread only along the
Kerala coast where fabout 320 km
out of the total length of 560 km are
affected. As yet enough is not known
about the precise nature and contri-
bution of variQus factors leading to
sea erosion but it is believed that the
coastal erosion is due to the material-
encrgy imbalance caused by various
forces, both natura]l and artificial, in
action on the coast Government of
India have set up a Beach Erosion
Board to conduct a comprehensive
study of the coastal erosion processes
in the enlire country and the measures
required to tackle the problem on a
scientific and coordinated manner. The
Board has organised a coordinated
programme of collection, compilation
and evaluation of data relating to
various natura] phenomen and coastal
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processes as well a3 made arrange-
ments for carrying out genefal ip-
vestigations, studies, research ete.

a better appraisal of the sea-erosion
problem.

Permission for Sale of Houseg in Dol

2521. SHRI P, M. MEHTA: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) number of gpplicatiung received
by the Land and Development¢ Officer
New Delhi fgr grant of permissiop for
sale of bujlt houses under Section 27
of the Urban Land (Ceiling and
Regulation) Act, 1976; and

(b) numbper of permissions granted
so far?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H. K. L. BHA-
GAT): (a) 157,

(b) N1

Use of Forest Wealth

2522, SHRI VAYALAR RAVI:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether only 10 per cent of
the forest wealth in the country is
being utilised; ang

(b) i so, how do Government pro-
pose to propagate the proper use of
forestg without destroying them?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). The necessary
information is being collected from
the Stéte Governments and will be
placed.on the table of the Lok Sabha
in due course.

~
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Sypply of Foolgryins to Gujarat

2523, SHRI ARVIND M. PATEL:
SHRI VEKARIA:

Wil the Minister of AGRICULTURE
AND IRRIGATION 'be pleased to
state:

(a) quantum of foodgrains supplied
to Gujarat State during 1974-75 and
1975-76; and

(b) demang of foodgraing sent by
the Gujerst State for the saig period;
ang whether it wag met fully?

THE MINISTER OF STATE IN
THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI ANASA-
HEB P. SHNINDE): (a) and (b)
Against the demand of 21.00 and
10.23 Jakhs tonnes of foodgraing recei-
ved from the Government of Gujarat
for the year 1974-75 and 1975-76 re-
spectively, the supplies of foodgrains
made to the Staie Government from
the Central Pool during the gaid
period were of the order of 8.19 and
4.31 lakh tonnes respectively,

Allocations of foodgrains are made
to the various States on a monthly
basis keeping in view the overall
availability in the Central pool, the
relative needs of the States market
availabilities and other relevant
factors so as to meet the reasonable
requirements of their public distribu-
tion system. Since August, 1975, the
Gujarat Government have themselves
considerably reduced their

demand
of wheat and coarse grains,

Alternative to D.D.T. for Grain
Storage

2524, SHRI M. RAM GOPAL RED-
DY: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether any alternative to
D.D.T. for grain storage has been
suggested to the C’ovmmant-; and

(b) if so, broad features thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
IRRIGATION (SHRI ANNAS-
HEB P. SHINDE): (a) and (b)
DDT, is not used in the godowns of
public agencies like Food l':orpqn-
tion of India/Central Warehousing
Corporation for preservation of food-
grains. Varjous safer chemicals iike
Pyrethrum, Malathion etc, are used
lor prophylactic treatment,

Families from Bangladesh
rel;abﬂltam gn India

2525, SHRI AMBESH: Will the
Minister of SUPPLY AND REHABI-
LITATION be pleased tp state
number of families from Bangladesh
rehabilitated in India after the
formation of Bangladesh and places
where they have been rehabilitated,

THE DEPUTY MINISTER IN THE
MINISTRY OF SUPPLY AND
REHABILITION (SHRI G. VENKA-
TSWAMY): None of the families of
Bangladesh have been rehabilitated
in India as they are Bangladesh
nationals and therefore not eligible
for rehabilitation in India.

Operation Research Project in
Villages

2526. SHRI RAJDEO SINGH: Wwill
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether harijans in a Delhi vil-
lage are beneficiaries under an Opera-
tion Research Project launched by the
Indian Agricultural Research Insti-
tute; and

{b) whether Indian Agricultural Re-~
gsearch Institute propose to gelect some
more villages in some Stateyg whose
soils are of poor quality?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE

AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Ves, Sir. 'r_he
Indian Agricultural Research Instit-
tue has started an Operational Re-
search-cum-Integrated Area Dexelo-
pment Project in 4 Delhi vxllages..ln
one of the villages there is a special
programme for marginal farmers who
have been allotted one acre of land
each, The majority of these farmers
are Harijans snd they are being bene-
fiitted by this project.

(b) The Indian Agricultural Fe-
search Institute has no pro_posal _at
this stage to select some villages in
some States other than Delhi whose
soils are of poor quality. But a vil-
lage with problem-soils has been
selected in Delhi territory and work
has already been started,

8

World Bank Lean for Farm Uplift in
West Bengal

2527. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be

pleased to state:

(a) whether World Bank has offered
any loan for uplift of farming in West
Bengal; and

(b) if so, facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) and (b) An
International Development As-
sociation assisted Credit project has
been sanctioned at a total cost of
$59 million (Rs, 47 crores) with IDA
assistance of $35million  (Rs.27.2
crores) for West Bengal. The project
area cover the districts of Hooghly
Burdwan, Nadia, Mushidabad, Malda
and West Dinajur. The project con-
sist of construction of 18,000 shallow
tube-wells, 800 deep tubewells (200
for minor irrigation groups and 100
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for minior irrigation Corpostion)
with land development and feld
channels, completion of 600 pertly
constructed river lift irrigation and
deep tubewellg including land deve.
lopment and field chanels, The project
also provides for the development of
3 regulated markets and setting up
200 agro-service countries. The project
also provides for technical assistance,
scholarship, for staff and acquisition
of equipment for the Water Board
and the Engineering Directorate of
the Department of Agriculture of
West Bengal.

Major River Valley Projects in Orissa

2528. SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) which are the major river val-
ley projects sanctioned for Orissa in
the ensuing Plan Period;

(b) how many have been cleared by
the Government of India; and

(¢) amount earmarked for them
during the year 1976.77?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SENGH): (a) to (c). One new major
scheme namely Rengali multipurpose
project has been included for execu-
tion in the Fifth Plan period. Stage I
of the Project which envisages con-
struction of Rengali Dam for flood
control and power generation has
been sanctioned in June, 1873, while
project report for Stage II which
envisages irrigation benefits is yet to
be submitied by the State Govern-
ment,

The State Government have sent up
proposals for the following new
major/multipurpose projects:—

(i) Upper Indravati Stage I
(ii) Upper Kolab
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(i) Bagh

(iv) Bhimkund
(v) Harbhangi
(vi) Badanala

These are under examination in
the Central Water Commission and
will be considered for implementa-
tion as and when these have been
found to be technically feasible, eco-
nomically viable and resources are in
sight for their construction.

The proposed outlay on msajor pro-
iiects in Orissa in 1976.77 iz as fol-
owst—

——

(Rs. iv lakhs)

(i) Mahanadi D¢ 1ta (Continuing
scheme) .

500
(ii) Salandi (Continuing scheme) (33
(iii) Rengali (Continuing scheme)
(Irrigation share of cost of 190
dam).
Total ‘__ 7_.$T—
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Food Production and Irrigated area

2531. DR. K. L. RAD: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) irrigrated area and the quantum
of foodgrains production during 1950
and in latest position in this regard
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(b) in assessing food production,
whether these figures are arrived »at
separately for irrigated ‘areas and for
non-irrigated areas; ang

(c) if not, whether actual production
is different from the assessed one and
if 80, to what extent the actual figures
will be diffcrent from the calculated
ones?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR! PRABHUDAS
PATEL): (a) Total jrrigated area
under foodgrains in the country dur-
ing 1950-51 was placed at 18.3 million
hectares and the total production of
foodgrains, at 55.0 million tonnes.
During 1972-78, the area irrigated
under foodgrains has been placed at
30.9 million hectares, Figures for
later years have not become available.
The estimate of production of food-
graing during 1874-75 is 101.1 million
tonnes,

(b) and (c). The present procedure
is to obtain the production of a crop
as the product of its area and per
hectare yield. The per hectare yield
is based on crop cutting experiments
by the random sampling technigue.
‘The procedure of crop cutting experi-
ments provides for a selection of a
sufficiently large number of fieldg for
each crop from each taluka/revenue
inspector circle and is thus expected
to represent the proportion of frrigat-
ed and unirrigated areas adequately
in the sample of fields. The scale of
sampling for individual crops ig suffi-
ciently large to provide estimates of
average yield at the all-India level
with a margin of error of 1-2 per cent
in most cases.

Sheep Breeding Farm

2532. SHRI DHAMANKAR: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) number of sheep breeding farms
in the country and their Jocation
State-wise;
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(b) steps, if any, taken i¢ raise a
large gtock of pure.bred exotic rams
within the country to save valuable
foreign exchange and' expehses on
their air lifting; and o

(c) whether any phased programme
has been undectvken for the develop-
ment of sheep-biveding faring ‘on
selentific livie; and for training wool
clippers’ from' various States'in sheat~
ing exotic dheep?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRT PRABHUDAS
PATEL): (a) There are %0 Sheep
Breeding Farms in the country in-
cluding 7 Sheep Breeding Farms set
up with assistance from Government
of India by Government of India in
some of the States and one Central
Sheep Breeding Farm. A statement
showing State-wise allocation of
sheep farmsg which includes the smal-
ler state farms is laid on the Table of
the House. [Placed in. Librory. See
No, LT-10702/76.)

(b) Government of India has taken
steps to establish large Sheep Breed-
ing Farms in various Stetes in order
to provide good quality sheep of
exotic breeds. During the Fourth
Plan, a large Central Sheep Breeding
Farm has been set up at Hissar with
the collaboration of Government of
Australia for the production and meet.
ing the requirements of Corriedale
Rams. The farm has started distri-
bution of Corriedale Ramg to vari-
ous States.

During the Fourth Plan period, it
was proposed to set up 7 large Sheep
Breeding Farms in different States in
order to produce good quality stud
Rams, with the patterm™of assistance
of 75 per cent grant and 25 per cent
loan. So far, 5 schemes for the estab-
lishment of farms were sanctioned in
the States of (i) Jammu and Kashmir,
(ii) Uttar Pradesh, (iii) Rajasthan
where Mering sheep are being reared
and (iv) Andhra Pradesh and (V)
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Kirtataka which meet the require.
ments of Corriedale Rams from
Central Sheep Broeding Parm Hissar,
wefe sanclioned. During the Ind
year of the Fifth Five Year Plan
period two more schemes for the es-
tablishment of large sheep farms have
been sanclioned one euch in the States
of Madhya Pradesh and Bihar. These
two farms are also meeting their re-
quirements of rams from Hissar,
These 7 farmg are in various gtages of
development.

It is also proposed to set up two
more large sheep breeding farms on
similar lines in the States of Hima-
chal Pradesh and Tamil Nadu during
thid year. These farms are going to
have Rambouillet and Romney Marsh
gheep as a nucleus. In additions two
more lange sheep breeding farms one
each in the States of Maharashira and
Gujarat in private sector and joint
sector respectively have been estab.
lished. These farmg ave rearing Pol-
warthg and Merincs.

Thug when all these farms are fully
developed, we will be in a position
to produce the desired number of
rams of exofic breed which will
lower the imports and save foreign
exchange and expenses on airlifting
of sheep,

(c) Establishment of sheep breed-
ing farm is as per plans and is on
scientifie lines,

State officials have received train-
ing in shearing of exotic sheep under
U.N.D.P. Project—Sheep and Wool
Development in eight States from
1968 to 1873. From 1972, Central
Sheep Breeding Farm at Hissar has
taken g tafk to train the State per.
sonnelg in shearing of exotic sheep.
The training is imparted every year
where g large number of trainees from
various States are trained.

Ban on Froduolion of Methyl
Parathion

2534¢. SHR]I BASHWESHWAR NATH
BHARGAVA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether Government have de-
cvided to ban manufacture of Methyl
Parathion in the country as jt is a
very high toxic pesticide;

(b) if s0, whether instructions have
been issueqd to manufacturers to stop
further production of Methyl Para-
thion and to liguidate existing techni-
cal and formulated stocks; and

(¢) if so, facts thereof?

THE DEPUTY MINISTER IN THL
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAY
PATEL): (a) The Registration Com-
mittee constituted under Section 5 of
the Insecticides Act, 1868, have decid-
ed that in view of its high toxicity it
would not be safe from the point of
view of risk to human and animal
life to permit the use of Methyl Para-
thion for plant protection purposes.
However, in view of the time requir-
ed for educating tbe farmers in the
use of safer substitutes and also in
making available such substitutes in
adequate quantities, it has been decid-
ed that the use of this pesticide should
be allowed upto 31st March, 1977, after
which it should be banned.

(b) and (c). The Registration Com-
mittee have issued instructions to the
basic manufacturers and the formula-
tors to take necessary steps to give
effect to the above decision to phase
out the pesticide by 31st March, 1977.

Clearance of Foresty in Andaman and
Nicobar Islandg

2536. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

{a) whether Government haVe clear.
ed the forests departmentally for the
last two yeare in Andaman and
Nicobar islands; and
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(b) it so, exteny of gdditiona] profits
earned?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI FPRABHUDAS
PATEL): (a) Yes, Sir. Government
have cleared forests departmentally
for natural regeneration, raising plan.
tations of teak, padauk and oil palm,
and for re-settlement of displaced
persons. Programme of clearance of
forests for settlement, has, however,
now been suspended.

(b) The information is being col-
lected and will be laid on the table
of the Sabha.

Closure of Offices of Marketing Ins-
pection Directorate in Keralg

2537. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Marketing Inspection
Directorate has closed their few offices
in Kerala, despite the fact that Kerala
produced the largest quantity of
spices; and

(b) if so, reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHR1 SHAH-
NAWAZ KHAN): (a) and (b). The
Directorate of Marketing and Inspec-
tion hasg closed only one sub-office at
Tellichery in Kerala recently, because
there was not adequate grading work
at the centre to justify continuation
of the staff at the centre. Black pep-
per was the commodity graded under
Agmark at Tellichery. The quantity
of pepper offered for grading under
Agmark at Tellichery centre declined
from 2527 tonneg in 1967.68 to mere-
ly 129 tonnes in 1974-75. Further,
during April, 1975 to December, 1875,
there was no grading work at the
centre,
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Wagons oarrying F.CA, Foodgrains

2538. SHRI SAMAR GUHA: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to yefer to
the reply given to Unstarred Question
No. 76 on the 8th March, 1976 regard-
ing wagons carrying F.C.I. foodgrains
and gtate:

(a) whether all these wagons have
been subsequently traced and gl] the
foodgraing recovereq either at gtationa
bookeq to or diverted to; and

(b) the amount in terms of money
involved therein?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE) : (a) and (b) Noy
all the balance missing foodgrains
wagong pertaining to the years 1873—
75 have since been connected. The
process of linking unconnected wag-
ons received with missing wagons
claimed for, is continuing. At present
3131 unconnected wagons/consignments
are on hand as against claims for
2745 missing wagons/consignments,

The amount involved is estimated
at Rs. 6.04 crores, approximately.

Livestock Census

2539. PROF NARIAN CHAND
PARASHAR: Will the Minister of
AGRICULTURE AND IRRIATION
be pleased to state:

(a) date when the livestock census
was last held in the country;

(b) live stock population and com-
parative figureg State-wise with
figureg of the previoug census; and

(c) whether any steps have been
taken to analyse the cauges of marked
decrease/increase of live stock in cer-
taln areas?
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL) : (a) The st quinquennial
livestock census was conducted in
1972 in most States with 15th April
1972 as the date of reference. Due to
administrative and organisational
difficulties, the date of reference was,
however, different in a few States
viz,, 30th September, 1972 in Hima-
chal Pradesh, 15th November, 1872 in
Jammu and XKashmir, Karnataka and
Meghalaya, December, 1372 in Mani~
pur and 1st March, 1874 in Tamil
Nadu,

(b) A statement giving State-wise
number of livestock according to 1972
and 1966 livestock censuses ip enclos-
ed,

(c) A comparison of estimates of
livestock numbers based on 1972 cen-
sug with gimilar estimates for 1966
census did not reveal any marked
variations at the State level

Statement

Estimates of Livestock number ac-
cording to livestock census conducted
during 1972 and 19686,

(thousards)

Total Livestock

State
1972 1966
1 2 3
Andhra Pradesh 33064 31595
Assam . . . 8002 8457
Bihar . 27946 28655
Gujarat . . 15098 14338
Haryana . . 6289 5528

Himachal Pradesh . 4702 4201

Jammu & Kashmir . 4285 4079
Karnataka . . 21965 20486

I 2 3
Kerala . . 4936 4641
Madhya Pradcsh. . 39989 38478
Mzsharaghtra . . 26361 25449
Manipur . . 507 444
Meghalaya . 760 691
Nagalard . 338 215
Orissa . . 17568 16422
Punjab . . 8646 7481
Rajasthan . . 38878 37475
Tamil Nadu . 23433 24569
Tripura 738 811
Uttar Pradesh 49233 49972
West Bergal . 19085 19266
Uamon Territonies 1559 857
All India . 353379 344110

Note: 1866 census figures for all-
India are exclusive of figures for
Arunachal Pradesh.

Krishi/Udyan Pandits

2540. PROF, NARAIN
PARASHAR: Wil the
AGRICULTURE AND
be pleased to state:

(a) whether any publication has
been brought out by the Government
on the work and achievements of the
varioug Award Winners like Krishi
Panditgs and Udyan Pandits in the re-
cent years;

(b) if &0, names of these publica-
tions brought out during the 1ast three
years; ang

(c) if not, whether such publications
are proposed to be brought out in the
book-form in varioug languages?

THE.DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS

CHAND
Minister of
IRRIGATION
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PATEL): (a) Yes, lcaflels are brought
out in respect of winners of Krishi
Pandits, Udyan Pandits and Gopal
Raina on year to year basis.

(b) 1, Winners of All India Crop
Competitions 1974-75.
2. Udyap, Pandit 1973-74 and
1974-75.

3. All India Milk Yield Com-
petitions Gopal Ratna Award
1874-75,

(c) Proposal to bring out these
leaflets in book-form, in Hindj and
English will be considered.

Regarding publications in various
Janguages, it is left to the State De-
partments as they have their own
State Agriculture Information Unit.

Nebru Yuvak Kendrag

2541. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) total amount which thag been
allocated in the Fifth Five Year Plan
for Youth Services and the training
centreg like Nehru Yuvak Kendras;
and

(b) whether it is proposed to expand
the nature of gctivitieg in the Kendras
and other similar centres for training
the youth?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b), The
total amount allocated in the draft
Fifth Five Year Plan of the Ministry
of Education and Social Welfare for
youth Setvices is Rs, 32.30 crores.

This included allocation for the
Nehru Yuvak Kendras. The Nehru
Yuvak Kendrag are, however, mnot
iraining centres but are expected to
function 8g the co-ordinating agency

APRIL 26, 1978

Written Answers 95

and the catalytic agent to atimulate
the activity of official and non-efficial
agencies to provide, patticularly, for
non.student youth in the rural aress,
challenging opportunities for nation
building. The number and activities
of the Nehru Yuvak Kendras are be-
ing expanded,

Nanak Nhavans

2542, PROF. NARAIN CHAND
PARASHAR: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether Nanak Bhavans, en-
visageq as student gervice instituteg in
selected places, have started function-
ing;

(b) if 50, names of the Universities/
States where the Bhavans have been
set up go far; and

(¢) likely date by which other Uni.
versities/Stateg are proposed to be
covered under this scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL, WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) to (e). Six
Nanak Bhavans were sanctioned in
conneciion with the Quin-Centenary
of Guru Nanak. A Nanak Bhavan
hag started functioning at Dhenkanal
College, Dhenkanal, Orissa. The con-
struction of the Bhavan hag been com-
pleted at Rajasthan University, Jal-
pur, is in progress at Nagpur Univer-
sity, Nagpur, and also at Guru Nanak
College, Madras. The State Govern-
ments of Karnataka and Gujarat are
taking action for establishing Nanak
Bhavang at Bangalorc and Ahmeda.
bad.
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Promotion of Teachers phelonging (o
5.0. & 8T to posty of
Principals in Delhi

2543. SHRI AMBESH: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas~
ed to state:

(a) whether the Director of Edu-
cation, Delhi has issued a list of male
Post Graduate Teachers eligible for
the promotion of Principals; and

(b) whether not a single teacher
is included from the Scheduled Castes
and Scheduled Tribes in the above
list ang whether not a single Sche-
duled Caste/Scheduled Tribe teacher
has been promoted to the post of
principal?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL, WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b). A
list of Post-graduate teachers eligible
for promotion as Principal was cir-
culated to the Principals/Vice Princi-
pals of Government Higher Second-
ary Schools with a view to ascertain-
mg the continuance in service of the
teachers mentioned therein. The list
did not include the names of the S.C.
and S.T. Post-graduate teachers since
their promotion is being considered
separately.

Sugar Factories in Orissa

2544. SHR1 K, PRADHANI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) out of 246 sugar factories in
our country how many of them find
their place in Orissa;

(b) what is their production capa-
city; and

(c) whether Government are aware
of the Fact that in the district of

Koraput in Orissa gugarcane is grown
without irrigstion on the banks of

426 LS—4.

Indravati in lakhs of acres and that
there is not even one sugar factory
in that locality?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) and (b). Out
of 259 (not 246) sugar factories ins-
talled at present ina the country, 3
sugar factories with a total annual
sugar production capacity of 22,000
tonnes, are located in the State of
Orissa,

(¢) There is already one sugar fac-
tory at Rayagada in the District of
Koraput in Orissa. No application
has been received for setting up any
more sugar factories in that Dastrict.

Merit Scholarships to Primary Class
Students

2545, SHRI MOHINDER SINGH
GILL: Will the Minisier of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether merit scholarships
have recently been given in the Capi-
tal to about a thousand students of
the primary classes; and

(b) if so how many of these
scholarships have been awarded to
the students of the weaker sections
of the society?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE
é‘SHRI ARVIND NETAM): (a) Yes;

ir,

(b) About 40 per cent.
wagiwa wfe vt wagfes wamfa
& At w Frarew foen

2546. Wo WM Areraw ofsw
sar fovetr, waw wewor wiie weglr
ydY g7 TATY FT $9T w7 fF ¢

(%) 37 Togf & AT *WT F WA
wgiaa snfagi wic waafas sTofa
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¥ DET $ ISHEX AAMAE WL AW
fraew fwar 39 o wyear

(@) 37 wioqi & A7 w47 § wEv
g¢1 sttt & weri w wEifaama
foar & fau faay gfagm Iswew

g,

(w) 721 g5 ST H IoqEd
frr gfaema STasw 7 7 F Freor
wygfa wfy v gamfae senfa &
o[ foar ara §r T a8y ; Wix

(w) afe 21, &Y @ gweg ¥
T TEFIT A AT FEAE Fi & 7

a1 =aw ®3N qq1 Fepla
@t (Moo guv ) : (%) &
(w) =afaa g=m org & 9 Wi Y
AT 74T AL [N 9T 97 @ &
ST

A FT £ SR Aql
s ufa whe aw

2547. To AIAAICTEN Wiy |
w7 $ o Foard o) ag @Ay A
w1 w40 5 .

(%) a8 1975~76 & fray =%
Y FT FerET T AT IEAT wh
wfeg arfes qua feedt @ o7 s@ =
ofar o @9 feaan &,

(&) #1 g w1 fa=rv wqr-
T #0 wwaas feafa ® @A gy
i 9T ¥ wifues fadaw gga w1 ¢
L 114

() arefi dwaadfz P *
T aw Wt ¥ framr Sore 9w
A ¢ Y
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g ol fewf s ¥ oo
Wt (W wgTew wi) : (¥) o
a¥ 1975-76 (wepaefemsaT) &
NTT @ AT WA FT IIRT 43
T Heh 27 & wEaw QT w
waar & 1 & # g ¥ fad 36,40
@ Az TT9IT 1-7-75 & 59.8
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&S FT GEr FE WATAT FATAT TNE

e

(=) Gt ®: weary faqrond=

adr g

(w) 57 s dizdh 290

arcft & o & wadm & AR F
el & e guT "RAY
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r AT ¥ fr A A ¥ aw ¥
I F At ¥ sraviedta gEmiAr
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farar & sgar £33 &7 FwEAT E

(@) seF afgroar #Y foarf
wHar ¥qT F ; W

(%) %% qfeqiamT &1 519 §%
sy g1 ST w Gy v ?
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wit ot fowif swers 3 Iwidh
(ot ogre wre fog ): (%) Wi (W)
1969 ¥ WU WIT W WM ¥
o UL At qfCqIoET X-aY #%
waww yore & w7 # fator s & fag
AT A W 91 weEd, 1974 #
P ATHIT § 87.93 FAT T4
# srre & qfciomT swry S g9
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urgw o o war gfy fawm
¥ o= gaew ywrn geaife A feraforar
TS ACHIT &1 A & qf v )
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&y Y AT R

() afrqrsar & T Fi fawrs
I 7 wifas w6 F fag = fa
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WUEAT G QAT
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deara & o€ 1973 ¥ qaw/wrereTe
qF FT FeaTEA {7 94T | A AHAVR
Sara § wemE ST qrer awArar
dN Ty 1 T awAEr wT AN
w7y iy g FEQ q AT S
dary a7 o Wf Feax # faiaai
Fr faara weR & g A wAREr
femarver g ) 48 &M NI
(afrrarg) wiv fafgsm (Fw) &
fraTaT R | AV gTTLR T8q
gt fawfiq S#MA & AR 9
fafrsw ¥ 99 Fo9T F1 OF  AOTRAT
qfemsar efimdr g 1 IS IRgrwar
F1 11,09,000 To FN A § wig
Fit W "wag ¥ wratfEa w9
goT &

Fefrg  GEY WE #ORAAAE
FrgE wie 47 9% AR 97 Fead
qraeg) T &1 T AT7 §6 IFHRART
%1 wfofaa #@ & fag 0w wwan
FEFT AE FOM | A& § IOTER
e, AFREATE A AR 9T A O]
fey TR Tl ¥3 THIT T7 9 wERT”
& wFEEATE £

Literacy among Agricultural Labou-
rers, Rural and Urban Poor

2551. SHRI NOORUL HUDA: Will
the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state;

(a) whether there is any statistics
regarding percentage of literacy
among agricultural labourers, rural
and urban poor, who admittedly live
below poverty line;

(b) what is the extent of literacy
among slum dwellers; and

(¢) whether Government have for-
mulated special measures to remove
illiteracy among those people and
among certain backward communities
like Harijans ang Muslims and with
what results?

APRIL 26, 1076
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, AND
SOCAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) According to
the information furnished by Regis-
trar General the percentage of lite-
racy among agricultural labourers m
rural and urban areas arc as follows:~

Rural Urtan Total

1971 15°71 21-98 1597
1961 919 1382 932

(b) Statistics are not available.

(¢) The various adult education
programmes currently being imple.
mented by Government ag  well as
non-Government agencies are design-
ed largely to benefit the socio-econo-
mically less privileged sections of the
society. About 10 lakh people are
covered by these programmes each
year.

Procurement Price and Markey Price
of Foodgraing

2552, SHRI NOORUL HUDA: Will
the Minister of AGRICULTURE AND
IRRIGATION be picased to state:

(a) whether the Government are
aware that there is a considerable
gap between the procurement price
and market price of grains (Paddy,
wheat ete.);

(b) whether the Government have
set up machinaries for preventing
large scale distress sales by poor far-
mers;

(c) whether Central Government
have advised the State Governments
ang the F.CI to purchase the grains
which poor and lower middle pea-
sants are forced to sell by offering
them a little more than the procure.
ment price; ang

(d) what steps Central Govern-
ment have taken t0 prevent concen-
tration of foodgraing in the hands of
the village rich ang unscrupulous
traders?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNASA-
HEB P. SHINDE): (a) to (d). The
procurement prices fixed by the Gov-
ernment operate as support prices
and the producers are free to sell
their produce in the market at higher
prices. Thus, there can be some
difference between the procurement
price and the market price. The
F.CI, and other procuring agencies
have been adwvised to make necessary
arrangements for purchasing food-
graing at the procurement prices
wherever necessary to avoid distress
sale by farmerg at prices below their
economic levels, Quantitative ljmits
on holding of stocks of foodgrains
have been fixed by the State Govern-
ments, wherever necessary to prevent
hoarding.

Working days recovery and Actual
Price paid for Sugarcane

2553, SHRI M. R. LAKSHMINA-
RAYANAN: Will the Minister of
AGRICUTURE AND IRRIGATION
be pleased to state crushing capacity,
number of working days, total sugar
produced, statutory munimum price
and the actual price paid per ton of
sugarcane including any incentives
and subsidies given by the sugar fac-
tories for the season 1874.75, State-
wise and factory-wise?

THE MNISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): Three statementg giving the
required information are laid on the
Table of the Sabha. {Placeq in Lib-
rary. See No. LT-10703/76.]

vl 1 E aa pre faas

R AR @I¥ Qo it

"% qwfaai
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Conversion of Type 1 One-Room jnto
Two-Room  Quariers

2559. DR. H, P. SHARMA: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether there is a proposal
under the consideration of Government
to convert old Type I, one-room Quar-
ters into two-room ones in various
Government colomes of Delhi;

(b) if so, the details thereof; and

(¢) the number of old Type I Qua:-
ters containing only one room and
new two room Type I, Quarters indi-
cating their living capacity separately,
colony~wise?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H. K, L. BHAGAT):
(a) Yes Sir, But the conversion of
one roomed quarters into twop roomed
quarters has not been found possible.

{b) The conversion cf single room
quarter to 2 roomed quarter be done
by either combining two single room-
ed gquarters into one 2 roomed fuar-
ter or by constructing an additional
room for single room quarter. The
feasibility of combining 2 single room
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quarters to make one 2 roomed quar~
ter has been examined. The resul-
tant plinth area of such a quarter
shall range from 650 sq. ft. to 691 sq. ft
agningt the admissible area of 365 s=q.
ft. Moreover, the merging of 2 quar-
terg into one will reduce the densrt_y
of the colony by 50 per cent which is
not desirable. The proposal of adding
one room in the front or back has
also been examined The resultant
area will exceed the permissible area
admissible to type 1 Quarters, Such a
addition of room will need relaying
of services in the crlony to make
space available for construction of the
additional room. The estimated cost
of converting single room quarters in-
fo double room quarters this way wher-
ever it is feasible at site, comes to
about Rs. 555 lacg which is considered
to be a very high investment on non-
plan work in the present financial

stringency.

(¢) The information is being col-
lected and will be laid on the Table
of the House.

Teachers Training Courses

2560. SHRI RAJDEO SINGH: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-

ed to state:

(a) whether a teacher training
course for primary school teachers
has been organised by NCERT; and

(b) if so, whether SITE transmis-
sion would be utilised as a means to
implement the scheme of traiming of
teachers?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM)- (a) and (b
NCERT does not normally conduct
any training course directly for pri-
mary school teachers. But it haa
been omnfllnz programmes for orien-
tation of primary teachers, 10 acquaint

APRIL 286, 1078
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them with recent trends in the fleld
of primary education in the light of
the curriculum for the Ten-Year
Schoo] prepared by the Council

The NCERT hag developed an in-~
service training course for primary
school teachers to enable them to
teach science effectively. This course
consists of g multi-media package
consisting of 10 TV lessons, The other
components of this package consist of
radio broadeasts, charts, diagrams
and printed materials.

This programme was broadcast
through SITE from 16th October to
2Tth October. As many as 22,106
teachers participated in this prog-
ramme of training at 2117 villages in
the «ix SITE States wviz, Andhra
Pradesh. Madhya Pradesh, Karnataka»
Bihar, Orissa and Rajasthan.

e Mo Uo ¥ wHuIfAl wt weiel wr
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Pllot Projects for Tribal Development

2562. SHRI NAWAL KISHORE
SINHA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

{2) number of tribal families bene-
fited by the six pilot Projects for
development of tribals during the last
three years; and

(b) targets achieved and the money
spent thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) In the six old
Tribal Development Agency Projects
1,75,060 deserving tribal participants
have been benefited wunder different
economic development programmes
since inception in 1972-73 upto the
end of 1975-76.

(b) A statement of targets
achieved and money spent thereon
since inception in 1872-73 upto the
end of 31st December, 1975 is en-
closed.

Statement
Finan.1al and Physical Ackievements of six Tribal Development Agency Projects.

1. Grants in ajd released by Gov cmmcnt of Indiato the Agencxcs since mc:pum

upto the end of 1975-76

2. Expenditure reported by the Agencies upto the 315t December, 1975

3. Participants :

(a) Id:nuified

(b) Ben fited under varius programmes (net)

4. Agricidture :

Arveacoverad (acres) . . .

5. Horticulture :

Sapplings.seedlings,succers and grafts of various fruit plants distributed .

6. Plough Bullock :

Distributed . . . .

7. Land Developmenrt|Soil conserodtion ;

(a) Land so far reclaimed (acres) . .

(b) Land development in progress (acres)

{¢) Lnd Wlotted (so far) . .

Rs.lakhs

814-49
688°70

189502

175069

. . - . .

Ason31-12-78
339149

463198

4102

. . . . . 11588°

. . . . 1580
. . . . 10572



14. CommunicGrion: :
{a) Link Roads
(b) Arterial Roads
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8. Minor Irrigation :
(a) Dug~-well completed . . . . . A . . . 2,459
(b) Dug-well in progress . . . . . . . . 6os
. {¢) Other MI works completed . . . . . . . . 47
Do. in progress (Minor Irrigation) . . . . . 58
Do. D>. (Laft Irrigation) . . . . . . 40
Do. Do. (Munda-Bund) .. . . . 276
Do, Water harvesting structure ete. . . . . 9
(d) Pumnpsets installed/distributed (nos.) (includin 3 10 Jow lift hand pumps) . 238
(e) Arcaexpected to be Irrizated (acres) . . . . . . 42982
9. Dairy :
(a) Milch cattle suppli:d . . . . . 967
(b) Bulls suppli=d . . . o . . . . 63
20, Poultry :
(a) Birds distributed . . . . . . . - . 9541
(b) Cocks supplied . . . . . . 3643
(c) Duck supplizd . . B . . . . . . . 2955
1X. Pigs, Sheep and Goars:
Animals distributed s e s e e e e e 7346
+X2. Fisheries :
(a) Tanks . . . . . . . . . 24
(b) Fishszed/fingerimgs stocked . . . 284000
13, Trainees :
Tribalstrained (in agriculture, anima] husbandrY & Palmgur industry) . . 5278

33 Nos.— 37329 Km. n progress.
17 Nos.~—414+6 Km. in pProgress.

—

N.B.—~Theabove statem:nt relates to the six old Tribal Development Agency Projects taken
up in Andkra Prad:sh, Bihar, Madhya Pradesh and Orjssa since the Fcurth Plan

period.
Seience Museums

2563. SHRI NAWAL XISHORE
SINHA: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether a proposal to establish
a science museum in each State for
imparting scienge eflucation to general

public regarding the development of
various branches of science from beg-
inning till up-to-date ig under active
cansideration of the Government;

{b) if so, salient features thereof
and when a final decision is likely to
be taken in this respect; and

(c) what are the specific proposals
for Bihar State?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) A proposal
Tor getting up of one National Level
Bcience Education Museum and Six
District ILevel Science Education
Museums is under the consideration
of the Government.

(b) Balient featureg of the Museums
will be:

(i) To create a consciousness
amongst the citizens about the na-
tional development in the areag of
Science and Technology through
display of materials having special
reference to India.

(ii) Students ang teachers will
themselve fabricate many science
exhibity with the help of the
museum staff. Special lectures and
film shows will be arranged.

(iii) To undertake rural exten-
sion  activity for  popularising
science and scientific way of
thinking.

Final decision will be taken after
all the details are finalised and
availability of funds are ascertained.

(¢) Location and other details have
not yet been finalised.

New Gram Variety

2564. SHRI P. GANGADEB: Will
the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are consi-
dering steps for development of new
varieties of gram; and

(b) if so, facts shereof?

THE MINISTER OF STATE IN
'HE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes. An Al
India Toordinated Pulses Improve-
ment Project has been started by
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ICAR since 1968 for development of
new varieties of gram and other
Pulsey and improved agro-technique
for raising the yield per unit area.
(b) As a result of research efforts
of the Scientists working under the
project, a number of improved varie-
ties of gram have been evolved
which are summarised below:—

I. Gram varities release for Area of adahtability
commercial cultivation

T3 U.P., Bihar
G-24 Haryana & Punjab
C-235 Haryana & Purjab
Pre-released new v ri-
ties of gram - Area of adapiabilisitytres
H-208 North and Central
H-355 India
G-62-404 Poninsylar
Chafla India and certain Parts
Annegerri of Central India

In addition some more high yield-
ing varieties of gram viz, CPS-1,
CPS-2, CPS-3 and CPS4 etc. have
been identifled which are in the ad-
vance stage,of testing. Out of these
CPS-1 and CPS-2 are early maturing
drought resistant types and have
shown good performance in the trials.

Sisal Research Station in Bamra, Orissa

2565. SHRI P. GANGADEB: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Indian Council of
Agricultural Research has established
at Bamra in Orissa a sisal research
Station for stabilization of sisal culti-
vation in India on scientific lines; and

(b) if so, outcome of the research
darried out so far to combat acute
shortage of sisal fibre for rope making
in Indig ang to check its import?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir, The
Sisal Research Station was established
by the Indian Central Jute Commit-
tee in 1962 and was transferred to the
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Indian Council of Agricultural Re-
search in 1965.

(b) This Station has carried out the
following work:

(1) Enunciated the nursery tech-
nique of maintaining bulbils and
suckers under conditiong prevailing
in N.E. Orissa.

(ii) 12.87 lakh bulbily and
suckers have been raised, main-
tained and distributed {o different
organisations in the country:

Orissa . . « 732,000
M.P. . . . +  3,01,000
Bthar ., . . . «  1,90,000
U.P. . . . . 44,000
AP. . . . . . 10,000
Maharashtra . . . 7,506
Rajasthan . . . . 35000
Tamil Nadu . . . 200

record upto
31-3-1976

(iii) Commpartive merits of the 4
species viz. Agave sisalana, A. can-
tala, A, veracruz and A. amanionisis
as source of fibre showed that A
sisalana i8 most suitable for Orissa,
Madhya Pradesh, Chotanagpur area,
A. amaniensis has scope in far
eastern States, Accordingly a large
plantation came up in Palamau Dis-
trict in collaboration with Bihar
Forest Department.

(iv) The Station has been carry-
ing out a number of agronomic
experiments to determine the most
important cultural practices, spac-
ing, effect of fertilisers efc. In some
of their experiments yield of over
one tonne per hectare of the fibre
has been obtained.

(v) As 3 result of hybridization
some new high Yyielding strains
have been"identified with a slightly
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higher yield potential but the de-
tailed evaluation of those hybrids
will take another two years.

Farmers Cooperative Socicties

2566. SHRI P. GANGADEB: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Central guidelines have
been issued to States to constitute
Farmers Cooperative Societies in diffe-
rent parts of the country; and

(b) if so, the number of such so-
cieties formed in different States in
India until the end of December,
19752

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir.
Guidelines for sefting up Farmers’
Service Societiegs including model
bye-laws, have been issued to all the
Stateg for organising such societies in
different paris of country.

(b) 83 such societies have been or-
ganised in different States/Union
Territories upto the end of December,
1975.

Composite Projects for Small and
Marginal Farmers in Sambalpur
during Fifth Plan

2567. SHRI P. GANGADEB: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether special projects called
Composite Projects as per direction
of the Union Government are likely
to be dperated in the Sambelpur
District during Fifth Plan for the
benefit of small and marginal farmers:
and rurs} artisans;

(b) if so, whether Centre proposes
to sanction financial assistande of
Rs. 8 crores guring the Fifth Plan;
and '

vy
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(c) salient features thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) A composite
project of Small Farmers Develop-
ment Agency hag been set up in
Sambalpur district of Orissa in the
Fifth Plan. The Agency was register-
ed on 28th September, 1974 and has
started extending benefits to denti-
fied small farmers, marginal farmers
and agricultural labourers in the pro-
ject area. Assistance to rural artisans
is not available under this prog-
ramme.

(b) An outlay of Rs. 1.50 crores
hag been sanctioned to SFDA-Sam-
balpur for a project period of five
years.

(¢) A stalement is laid on the
Table of the Sabha.

Statement

The Small Farmers Development
Agency, Sambalpur is one of the two
new projects sanctioned to Orissa
State during the Fifth Plan period.
The project covers the entire district
of Sambalpur except three blocks of
Kuchinad sub-division. The Agency
is expected to cover approximately
50,000 small/marzma] farmers and
agricultural labourers The Scheduled
Caste and Scheduled Tribe bene-
ficiaries will be given priority for
coverage under different programmes.
A minimum of 20 per cent coverage
of this category will be attempted.

The Agency has taken up different
types of developmental activities re-
lating to agriculture .and animal hus-
bandry for the benefit of identified
participants. The Agency allows
subsidy of 25 per gent to small far-
‘mers and 33-1/3 per cent to marginal
farmers and agricultural labourers on
the capital cost of wvarious develop-
ment programmes. The balance
amount is made available as loan by

Cooperative/Commerclal Banks. In
the case of minor jrrigation works 50
per cent subsidy is allowed from
project funds, provided lhe balance
amount is met by the Zilla Parishad /
Cooperatives/State Minor Irrigation
Corporation from their own resources
or by taking loan from financing
institution and concessional rates are
charged from the beneficiary farmers.

Although the Agency was set up in
1974-75, effective implementation of
the programme has started only from
1975-76 Since inception, the Agency
has identified 71,374 small marginal
farmers and agricultural labourers of
which 20,515 have been enrolled as
members of cooperatives 938 bene-
ficiaries have been covered under
minor irrigation programme. Action
is being taken by the Agency to take
up activitieg under other prog-
rammeg like land development, soil
conservation, animal  husbandry
schemes, etc. The Government of
India has so far released grant-in-
aid of Rs 34 25 1lakhs, of which
Rs. 15.18 lakhs was utilised by the
Agency as up to the end of February,
1976. The programme activities are
likely to be stepped-up during the
current year to achieve larger
coverage and to make greater impact
in the project area.

Co-education in Educational Insiitu-
tions

2568, SHRI H, N. MUKERJEE:
SHRI INDRAJIT GUPTA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) how far Government could
implement the decision of having co-
education in the educational insti-
tutions;

(b) whether the idea of co-educa~
tion is resented to by State Govern-
ments and educstional instifutions;
and
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(c) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) to (¢). The
Government of India is of the view
that (i) co-education may be adopted
as a general policy at the primary
level; (ii) at the middle and second-
ary stages separate schools may be
provided in areas where there is a
demand for them. But the effort to
pursue co-education as a general
policy at these stages should continue
side by side; (iii) at the university
level, co-education should be the
general policy but there should be
no discouragement to the opening of
separate institutions if these are
necessary for promotion of women’s
education; and (iv) there should be
no ban on admission of girls to boys'
institutions.

However, as Education is a State
subject the policy and approach
has to be decided by the State Gov-
ernmentg concerned.

Teaching of Punjabi in Delhi Schools

2569. SHRI B. S. BHAURA: Will
the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(@) number of Higher Secondary
Schools under Delhi Administration
where Punjabi is taught as subject;
ang

(b) number of schools where Pun-
jabi language teachers (trained) are
there and number of schools where
Punjabi language teachers are not
employed for teaching Punjabi?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELPARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b). The
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requisite information is being collect~
ed from the Delhi Administration and
wil} be laid on the table of the Sabha
as early as possible, :

Allocation of Tractors under LD.A,
Programme

2570, SHRI P. NARASIMHA RED-
DY: Will the Minister of AGRICUL-~
TURE AND IRRIGATION be pleased
to state:

(a) the number of tractors mllocat~
ed to different States during 1875-76
under the IL.D.A Programme and ex~
tent of financial assistance provided
to different States for thig purpose;

(b) number and brand of tractors,
imported and indigenous, acquired
or to be acquired for wvarious States
under the above programme;

(c) rates of Commission allowed
to manufacturers/dealerg on the sale
of different kinds of tractors pro-
cured under the programme; and

(d) reasons for disparity in the
rates of commission paid on indige-
nous and on imported tractors?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH
NAWAZ KHAN): (a) and (b). A
statement indicating the informa-
tion with regard to total financial
allocation for farm mechanisation to-
gether with IDA assistance is enclo-
sed. The tota] allocation of tractors
indigenous and imported and those
procured/to be procured, project-
wise along with infermation regard-
ing make-wise is also indicated in
the Statment laid on the Table of
the House [Placed in Library, See
No, LT-10704/761.

(¢) and (d). 20 per cent conmrmission
for the Indian Agent has been agreed
to for imported tractors in case of
Punjab Karnataka and Andhra Pra-
desh ID.A, Credit Projects. The com~
mission was 15 per cent in respect
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of David Brown and 20 per cent in
respect of IMT-533 in Haryana IDA
Credit Project,

In s0 far as the commission on indi-
genous tractor i8 concerned, an
amount of Rs. 1500/. on gl the
tractors hag been allowed with effect
from 18-12-1974 after withdrawal of
statutory price control on 29-10-1974.
The price surveillance has also since
been discontinued with effect from
15-1-1876 on all the tractors except
TAFE 504, Ford 3000 and MF-1035.

Central Aid for Development and
Storage of Fisheries

2571. SHRI SHANKERRAO SAV-
ANT: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state;

(a) quantum of help given to each
of the maritime States for the deve-
lopment of finsheries and the storage
of fish during 1973-74, 1974-75, 1975~
76; and

(b) how much is proposed to be
given during 1976-777

THE DEPUTY MINISTER IN
THE MINISTRY OF AGRICULTURE
AND TRRIGATION (SHR! PRAB-
HUDAS PATEL): (a) table showing
Central assistance given during 1973-
74, 1074-75 & 1975-76 under the vari-

The Institution has received donﬁtions
Birla Group and others i—

ous schemes to Maritime States for
fisheries development is laid on the-
Table of the Sabha. [Placed in Libr~
ary. See No. LT-10705/76].

(b) There is no Statewise alloca-
tion from the Centre for develop-
ment of fisheries, There proposals
received from the States are exami-
ned and assistance is granted in accor-
dance with the pattern of assistance.

Money received by Birla Institute of
Technology and Science, Pilani

2572. SHRI SHIVNATH SINGH:
Will the Minister of EDUCATION,
SOCIAL, WELFARE AND CULTURE
be pleased to state;

(a) total amount of money received
by Birla Institute of Technology and
Science, Pilani from wvarious concerns
of Birla Group and others by way of
research money and help or other
donations during the year 1973-74,
1974-75 and 1875-76; and

(b) total amount spent out of this
money during these years on the pur-
poses for which it was donated and
what has happened of the balance?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)

from the following concerns of the

1973-74 1974-75 1975-76
(Rs. in lakhs) (Rs.inlakhs) (Rs. in lakbs)

1. Donations received in cash :

I. Birla Consultant Ltd., Bombay. .
2. Mr. Sant Paranjivan, Bombay.

3. Prakash Roundation, D:lhi . .
4. Birla BEducation T'rust, Pilani .

2-50 . 1-00
. ‘25
. 2:97 2-50 315

. 63-60 70+ 8§ 17°26
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1973-7. 197475 1975-75
(Rs. in llkhs) (Rs. inlakhs) (Rs. in lakhs

. Donations received in Kind.
(s1ires)

Birla BEduzatisn Trust, Pilani

G:aind Tota)

$0° 00
— . — " — et iy ] v—y — ey v —

59-32 7335 7141

D R L P S —

Assistance in Kind as d:tailzd below from the Ford Foundation wss algo approved for the

TInstiturs f—

1. Long-term visiting facuity and short-term consultants at the Institute . $5.48,500
2. Purchise of lJb)nmry equxpm-nt and llbrary acqu;sntmns not gvailable in

India . . . . . $4,85,100

3. Advisory and administrative servicesby M.I.T., U.S.A. $2,47.900
4. Training for members of Institute faculty at M.I.T. or elsewhere . $1.75,400
S. Iointres:arch batwezn the Institute and M.I.T. . . . . 826,100
6. Recruiting ibroad of Indian faculty m mbeors for the Institute $17,000

T $15:00.000

Since the whole amount of the along with the revised budget as

grant could not be utilised during the mentioned below, The expenditure

time stipulated earlier, it has been as of June 30, 1975 also is given
extended through March 31, 1977, against each item:—
Revised
Budget Expenditure
1. Long-term wsmng faculty and sh- !rt~term consultarts at the In-~ (] [
stitute . . 5,24,000 4,95.934
2. Purchase _of labratory eqmpmem and llbtlry acqunsmcns
not available in India . 3,69,000 1,93,449
3. Advisory and administrative services by M.L.T. (U.S.A.) 2,41,C00 2,18,347
4. Training for members of the Institute faculty at M.I.T. (U.S.A.) 9 Cco 77,729
5. Juint research between the Institute and M.I.T. 27.cco 26.519
6. Recruiting abroad of Indian facultY members for the Institute 10,000 5,824
12.,70.000 10,17,802

According to the operating proce-
‘dure of the grant, the expenses on
thege line-items are paid directly by
the Ford Foundation. New, York in
U.SA, and hence no cash is recejved
by the Institute,

(b) According to the authorities of
the Institute, the amount of money
received from each of the firms of the
Birla Gruop has been spent for the
purpose for which it was received,
After meeting the deficit of the ex-
penditure of the Institution, the un-
spent amuont is being carried over
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for the purpose of utilisation for the
activities of the institute in the sub.
sequent years

Procurement Price and Market Price
of Paddy in States

2573, SHRI SHANKERRAQ SAV-
ANT: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the procurement prices and
market prices of paddy in Maha-
rashtra, Madhya Pradesh, Andhra
Pradesh, Tamil Nadu and Karnataka,
and

(b) the reasons for variations?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P,
SHINDE) : (a) A statement ig attach-
ed.

(b) The procurement prices of
paddy are the prices at which pur-
chases are made by the Fooq Cor-
poration of ndiag and the other pub-
lic agenciees, and these prices also
operate as the support prices, The
open market prices are determined
according to the positioin of supply
and demand and vary from State to
Siate and even from one area to
another within the same State, depen-
ding on whether the area is surplus
or not,

Statement

Rs. per quintal)

Procurement  Market price
prices of of paddy
S.Nbn. Name of Statc different reperted «<n
varieties of 9=4-76 as
paddy availsbie
in the
Departmunt
1  Mgharashtra® . . *74—89 140
2 Madhya Pradzsh . . . 7482 90130
3 AndhraPradsh 74—092 8386
4 Taml Nadu . . . o468 81—130
s Kirnataka . . . . . 7439 10T—<I08

*T1 1dditton Mharashtra Government pay bonus and subsidy on transport etc,

*+Wit h effect from 11th March, 1976.
Ceniral Aid for Plantation of Coconut
Trees

2574 SHRI SHANKERRAO SAV-
ANT: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether any scheme ¢to give
Central help has been worked out
for the plantation and rearing of
coconut trees; and

425 L8—5

(b) it so, main featureg of the
scheme and which States have taken
advantage of it so far and to what
extent?

THE DEPUTY MINISTER IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI PRABHU.
DAS PATEL)- (a) and (b) A state-
ment giving the relevant information
is laid on the Table of the Sabha.
[Placed in Library. See No. LT,
10706/76.]
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Dhutury Seed in Milo imported frem
U.B.A,

2575. SHRI DASARATHA DEB:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether any compensation has
been claimed by the Government of
India or the India Supply Mission
trom U.S. Department of Agriculture
for cleaning ‘dhutura seed’ adulterat-
¢d in Milo supplied to India;

(b) expenditure incurred to clean
Dhutura Seeds from Milo imported
from U.S.A. so far; and

(¢) whether Government still conti-
nues to import Milo from US.A?

THE MINISTER OF STATE IN
THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI ANNAS-
AHEB P. SHINDE): (a) No Sir,

(b) An exenditure of approxima-
tely Rs. 65.50 lakhs is reported to
have incurred by the FCI upto the
end of 1974-75 in cleaning dhatura
seeds from Milo imported from USA
and Argentina,

(¢) Some quantities of Milo were
imported from USA during 1975-76.
There is no propcrsal so far for the
import of Milo from US.A. during
the current finamcial year.

sz & fporl & wadt ¥ feaw
g "TErT & wratse

2576. Y TREAATT WreAdY ¢ T
frater oY v =t 77 @Aty @
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it §;
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Commission on Imporied Tractor

2578, SHRI P. NARASIMHA RED-
DY: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) the rate of commission ete.
awarded or allowed to TAEE of
Madras for the import of tractors and
spares under 1.D.A. Programme dur-
ing 1075-76;

(b) the total value of tractors and
spares imported or {o be imported by
thisg Madras firm under IDA Pro-
gramme and the total amount pay-
able or allowed to them towards Com-
mission etc.; and

(c) whether any Memorandum of
the Legislators of Andhra Pradesh
has been received by Ministry of
Agriculture and Irrigation complain-
ing about the exorbitant conrmis-
sion allowed to Madras Company on
import of tractors under the IDA
Programme, and if so, the main fea-
tures of the memorandum and the
action taken thereon by Government?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI (SHAH-
NAWAZ KHAN): (a) 20 per cent
Commission for the Indian Agent has
been agreed to in the case of Punjab,
Karnataka and Andhra Pradesh IDA
Projects for imported tractors. In the

case of Haryana Credit Project, it
was 15 per cent in respect of David
Brown and 20 per cent in respect of
IMT-533.

As regards import of spares, a
percentage of commission not excee-
ding 44 was agreed to in the case
of Andhra Pradesh Project.

(b) The information is being col-
lected and will be laid on the table
of the Sabha,

(c) Yes, Sir. A memorandum has
been received from some of the legis-
lators of Andhra Pradesh alleging
high commission allowed to the
Indian Agent and commission of im-
ported spares. A reply was sent stat-
ing that 20 per cent commissioin is
allowed to Indian Agent on imported
tractors and not exceeding 44 per cent
commission allowed on the import of
spares.

Hindi Text Books lying in CSI.T.

2579. SARDAR SWARN SINGH
SOKHI: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Hindi text books
worth Rs3 crores comprising 1000
titles in Sciences, Humanities and
Social Sciences are rotting in the stock
rooms of the Commission for
Scientific and Technical Termi~
nology; :

(b) it so, reasons therefor, and
steps Government propose to take;
and

(¢) number of titles so far pres-
cribed or recommended by the Uni-
versities in Hindi speaking States
such as Bihar, UP. and Madhya
Pradesh?

THE DEPUTY MINISTER IN
THE MINISTRY OF EDUCATION,
AND SOCIAL WELFARE AND IN
THE DEPARTMENT OF CULTURE
(SHRI ARVIND NETAM): (a) Na,
Sir.
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(b). Does not arise,

(c) So far 220 titles out of those
produced by the Hindi Granth Acade-
‘mies and thhe Commission for Scien-
tific and Technical Terminology; have
been recommended for study in the
different universities in the Hindi
speaking States,

Non-Payment of Final Prices of
Sugarcane by Tamil Nadu Sugar
Factories

2580. SHRI M. R. LAXMINARA.
YANAN - Wil; the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state;

(a) the names of the sugar factoiies
in Tamil Nadu which failed to pay
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the final price fixed by the Govern-
ment of Tamil Nadu per tonne of
sugarcane for the season 1873-74;

(b) the statutory minimum price
and the price actually paid by tbose
factories;

(c) the reason for not implement-
ing the fina] price fixed by the Gov-
ernment of Tamil Nadu; and

(d) whether factories which have
failed to pay the final price will be
directed to pay the final price as
implemented by other factories in
Tamil Nadu?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) and (b). The
information is as follows:—

PR ——

Actual
Names of fact wies which did not pay the cane prices Statutcry  prce pad iy
Si. recommended by the State Government mimmum the factcry
No. during 1973-74 season cine §iace
{Rs. per tonne)
¥. South India . . . ~3 3¢ g7 oo*
2. ArunaSugars . . 81 90 o8 0o
3. Muadura Sugars 80 90 100 00
4. Thiru Arooran Sugars 80 00 94 50

ar—— e e s —

*of which only Rs. 81.60 per tonne has actually been paid and the factory has
agreed fo pay the balance after the pending case before the Court 18 disposed of.

(c) and (d). The cane prices re-
commended by the State Government
for bemng paid by fhe sugar faciories
in Tamil Nadu are extra-statutory.
Their payment cap be ensured only
by persuasive methods. Such persua-
sion by the State Government has not
succeeded so far.

Working of Procurement Centres

2581. SHRI K. PRADHANI: Wil
3txe Munister of AGRICULTURE AND
JRRIGATION be pleased to state:

(a) the open market price of paddy

in Orissa;

(b) stepg taken by the Govern~
ment to see that the procurement
centres are working regularly to
enable the producers to sell their
Produce to them to get minimum

support price; gnd
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(c) steps taken so far to lift the
procured stock in the districts to
take them to the Central Pool?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P, SHINDE): (a) The State
Government have reported that the
open market price of paddy in the
State ranges above Rs. 74 per quintal.

(b) The State Gnvernment have re-
ported that Government agents have
been asked to open adequate procure.
ment centres throughout the State for
procuring paddy at price not lesg than
the procurement price and the field
 agenties have also been directed to
ensure this by frequent checks.

(c) Out of the stocks of rice offer-
ed by the Stale Government for the
Central pool, a substantial quantity
hag already been lifted. The inspec-
tion and despatch of the balance
quantity is being expedited.

Ayacat Area of Poteru Irrigaiion
Project

2582. SHRI K. PRADHANI: Will
the Minister of SUPFLY AND RE-
HABILITATION be rleased to state:

(a) total Ayacat area of Poteru
irrigation Project in Dandakaranya
Project;

(b) shareg of Central and State
Governments; and

(c) progress of this irrigation pro-
ject regarding construction and the
time by which it is scheduled to be
completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF SUPPLY AND RE-
HABILITATION (SHRI G. VENKAT-
SWAMY): (a) 61,000 hectares.
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(b) Amount to be borne by
(i) Central Government Rs. 14-65 crores
(ii) Orissa Government Rs. 15-75lakhs

(c) (i) The civil construction of the 0
including the two head sluices is mostly
completed.

(i) The five numbers of radial gates s0'x
23S’ are being fabricated and will™ be
installed by June, 1977.

(iii) The cxcavation of two maip canals in
the headreaches is in full swing,

(iv) Total quantity of carthwork'done by
Pebruary, 1976 is 6,64,400 cubic metres
out of the total of 91,90,000 cubic metres

(v) Landacquisition processed 1n 14 villages
out of the total of 126 villages.

(1) Irrigation is ¢xpected to cover on orca
of 2100 hectares in June, 1977 as  Sche-
duled after installation of barrage gotcs.
The programme of irrgation for sub-
sequent years 1s as follows ;e

1978 — 10,200 hectares
1979 — 13.800 hectares
1980 — *R.700 hoctares
1981 — 16,200 fx ctares

Increase in Buffer Stock

2583. SHRI K. PRADHANI: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) in view of the bumper crop
this year whether Government pro-
pose to increase the buffer stock to
such an extent as to take all the
foedgrains sold in the opem markat
excepting the stock required for
public distribution within the States;

(b) the progress of procurement in
Orissa; and
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(c) the progress of lifting stocks
of foodgrains to buffer stocks from
Orissa?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR1I ANNASAHEB
P. SHINDE): (a) The policy of the
Government is to procure all the
foodgrains of Fair Average Quality,
which are offered at the procure-
ment prices.

(b) A quantity of 1.56 lakh tonnes
rice hag been procured in Orissa upto
i9th April, 1976 during the current
Kharit marketing season,

(¢) Orissa have offered a quantity
of 50 thousand tonnes rice to the
Central Pool out of which about Il
thousand tonnes has already been
taken over and steps are being taken
to move the balance guantity.

Construction of Luxury Houses in
Big Citles

2584, SHRI PRABODH CHANDRA:
Wil] the Mimnister of WORKS AND
HOUSING be pleased to state:

(a) whether Government are con-
sidering to discourage the construc-
tion of luxury houses in big cities,

and

(b) if so, preventive measures pro-
poseq therefor? ‘

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H, K. L. BHAGAT):
(a) and (b). Government seek to dis-
courage the construction of luxury
houses in big cities by the following

measures:—

(1) The Social Housing Schemes
introduced by the Central Govern-
ment, which are implemented by the
various State Governments, do not
permit construction of houses with a
plinth area of more than 2000 sq. ft.

in any case;
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(2) The Housing and Urban Deve-
lopment Corporation, which finances
housing schemes, encourages ¢onstruc-
Low Income Groups of the Society. In
for economically weaker sections and
Low Income Groupg of the Society, In
sanctioning loans for housing schemes
for Middle Income Group and High
Income Groups, the Corporation im-
poses the following restrictions, which
have the effect of discouraging cons-
truction of luxury housegiw

(a) the cost of MIG, houses
should not exceed Rs. 42,000 and of
a H.IG. house ghould not exceed
Rs. 1,00,000. These ceilings include
the cost of land development, Gon-
struction, supervisory charges and
interest during construction.

(b) for constructing a house cost-
ing Rs. 1,00,000 the borrower can
get only 60 per cent of the cost as
loan from Housing and Urban
Development Corporation;

(¢) the maximum plinth area of
a house for the Middle Income
Group should not exceed 95 sq.
metres and that of a H.I.G. house,
185 sq. metres,

(d) to induce the borrowers tu
construct low cost houses, the Cor-
poration has introduced a sliding
scale of providing loans. Under
the gystem, as the total cost of a
house goes up, percentage of assis-
tance by CO comes down;

(3) The Urban Land (Ceiling and
Regulation) Act, 1876, imposes a res-
triction on the plinth area of dwelling
units to be constructed in urban ag-
glomerations covered by the Act.

(4) The maximum plinth area for
residential accommodation, to be con
structed by the Central Government
for its own employees has been res-
tricted to 157.85 sqQ. metres,

(5) The financial assistance in the
fn?rm of house building advance iz
given only to those Central Govern-
ment servants, who keep the cost of
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constructien/acquisitien of the howse
within the ceiling of 75 times their
monthly pay or Rs, 1.28 lakhs, which~
ever ig leas. In sanctioming such ad.
vances, care ig being takea tea ensure
that at least two-thirds of the funds
available every year ere wtilised for
construction of houses by lew paid
employees,
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Grewth and Invaiiment in mgricutiase

2586. SHRY B. V. NAIK: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state;

(a) branch of agriculture which
has recorded the highest growth in
terms of quantity and value of pro-
duction among the four branches of
agriculture namely  cropculture,
horticulture, dairy and fisheries
during the past decade i.e. from 1965
to 1975;

(b) whether investment in res-
pect of these branches in terms of
resources allocated by the Central
Government during the same period
has been commensurate with the
performance; and

(¢) it not, the reasons therefor and
how Government propose to remove
this anomaly?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Available data indicate
that, amongst the four branches of
agriculture, horticulture has recorded
the highest rate of growth in terms of
quantity and fisheries in terms of
value of production at current prices
over the last decade,

(b) and (c). The relative perfor-
mance of the different branches of
agriculture reflects, inter alia, total
investment made therein, of which
resources allocated by the Central
Government from only a part. It
may be added that the allocation of
Central resources to different sectors
of the economy and to different bran-
ches within the agriculture sector is
done according to the availability of
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resources and the relative priorities
laid down therefor in the Five Year/
Annual Plans,

Survey of Drug-Addicts among
College Yoluth

2587 SHRI RAM PARKASH: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether any survey on national
leve| has been made by the Govern-
ment to ascertain the percentage of
the drug-addicts particularly among
the college going youth who take to
drugs and drinks without knowing
their ill-effects;

(b) if so, whether most of the stu-
dents use marijuana, bhang or LSD;
and

(e¢) 1 so. steps Government pro-
pose to take in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM) (ay No such
survey at the national level has been
conducted. !

(b) In the absence of such a sur-
vey, 1t cannot be said whether most
of the students use maryuana, bhang
or LSD

(¢) Although no national survey
as been conducted, Government 1s
uite alive to the problem of drug
buse, particularly amongst the stu-
ent commumuty The following steps
ave been taken to keep the vice
inder check

(1) A small Narcotics Striking
Cell was created on 18-9-1975 by
the Centiral Bureau of Investiga-
tion and Crime Branch of Delht
Police to combat thig evil 1n the
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Capital. The work of this Cell is
being reviewed periodically at the
highest level;

(ii) A number of research studies
have been sponsored on the pre-
valence of drug abuse among col-
Iege students and the psychnlogical
factors relating thereto;

(m) The dangers of drug addic-
tion are being regularly projected
through mass communication media
to educate the public

Proposal for setting up a gugar factory
at Ballabgarh (Haryana)

2588 SHRI RAM PARKASH: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the State Government
of Haryana has sent any proposal for
setting up of a Sugar factory at
Ballabgarh or Palwal, for the ap-
proval of the Central Government;
and

(b) 1if so, the reaction of Central
Governmeni thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
SHAHNAWAZ KHAN): (a) An ap-
plication for grant of a licence for
the er.aplishment of a 1250 tonnes
cooperative sugar factory at Palwal
was 1eceived by the Government.

(b) The application was finally
rejected.

Forest in Andaman and Nicobur
Islanlg

2589 SHR] VAYALAR RAVI: wWill
the Minister of AGRICULTURE AND
IRRIGATION be pleased to siate:

(a) whether Government have made
any survey of forest wealth in Anda-
man and Nicobar Islands:
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{b) efforts made during the last
three years for proper utilisation of
these forests; and

(c) whether a large area under
threstg is being cleared there for set-
tiement?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) The Forest Wealth of
Little Andaman and North Andaman
Islands has been surveyed by the
Forest Department of Andaman and
Nijcobar Island,

(b) A Project Report designed for
intensive utilisation of the Forest
Wealth of the 1Islands was drawn
%p in 1974. This Project Report has
now heen revised on the hasis of the
comments received from the Project
Appraisal. Dvn. of the Planning
Commission, Burcau of Public Enter-
prises and the Deartment of Econo-
mic Affairs. This Project envisages
harvesting of an additional quantity
of 1,20,000 cum, of timber annually
from Little Andaman and North
Andamans.

(c) No, Sir. All Settlement pro-
grammes have now been suspended
pending a study of the impact of
clearance of forests on environment.

Fertiliser Contro! Laboratories in
Gujarat

2580 SHRI ARVIND M. PATEL:
SHRI VEKARIA:

Wili the Minister of AGRICUL-
" TURE AND IRRIGATION be pleased
to state the number of fertilizer
quality control lauboratories proposed
to be set up in the Gujarat State and
when?

THE DEPUTY MINISTER IN THE
YINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): Thirty-six Fertiliser quality
control laboratorieg are proposed to
be get up in the country during the
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remaining years of the Fifth Five
Year Flan. Out of these, two are
proposed to be set up in the Gujarat
State, one each in the years 1977-78
and 1978-79.

Social Service as a Part of Higher
Education

2591, SHRI RAJDEO SINGH: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether Government are con-
templating to make social service a
part of Higher Education;

(h) if =0, what will be the shape
and form uf the scheme;

fe) whether it has been experiment-
el on smal} scale in some educational
institutions; and

(d) if so, results thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAl. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) to (d). In
the form of National Service Scheme,
social service activities are already
a part of higher education. National
Service Scheme ual present covers
approximately 2.10 lakh students of
105 Universities Efforts are being
made to enlarge the scope of activities
under N.S.S. The matter regarding
integration of social and national ser-
vice with the curriculum at first
degree level is under examination in
the University Grants Commission.

Resettlement of Squatterg under
Gadgil Assurances

2592, SHRI RAJDEO SINGH: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether the Vice-Chairman,
Delhi Development Authority hea
given any assurance to the squatters
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who are covered under the ‘Gadgil
Assurances’ that they will be offered
DDA Flats in Janakpuri and Madi-
pur; and

(b) if so, whether the squatters of
Khawaja Bagi Billa. Qadam Sharit,
New Delhi have been alloted flais by

the D.D.A.?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H. K. L. BHAGAT):

(a) No, Sir.

(b) Does not arise,

Central Schemes for Dairying, Poultry,
Piggery and Sheep Rearing

2593. SHRI VASANT SATHE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to

state:

(a)whether Centrally sponsored
schemes with sizeable outlay for c_le.
velopment of dairying, poultry, pig-
gery and sheep rearing in selected
areas of the country are to be start-
ed during 1976-77;

(b) if so, main features of these
schemes:

(¢) criteria for sclection of project
areas; and

(d) whether steps have been taken
to ensure that these schemes are not
operated in areas where other Cen-
tral/Centrally sponsored schemes are
already in operation and other equ-
ally backward areas get the benefits
under the programme?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir.

(b) Dairying, Poultry, Piggery and
Sheep Rearing Programmes providing
for breeding, health and nutrition
cover and procurement and market-
ing of the produce are to be taken up
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in intensive compact areas in diffe-
rent Sates and U.Ts. benefiting Sm-
all|/Marginal Farmers and Agricul.
tural Labourers, mainly in ac-
cordance with  the recom-
mendations made by the Na-
tional Commission on Agriculture.
These programmes are on subsidy.
cum-loan basis. Under the Dairying
Programme, the identified beneficiaries
of Small/Marginal Farmers will be
given subsidy at the rate of 50 per
cent and Agricultural Labourers at
the rate of 66-2/3 per cent towards
the cost of feeding of the crossbred
calves from fourth month to 28th
month. In respect of Poultry, Pig-
gery and Sheep Production Program.
mes, the identified beneficiaries of
Small Farmerg will be provided sub-
sidy at the rate of 25 per cent, Mar-
ginal Farmers and Agricultura]l Lab-
ourers at the rate of 33.1/3 per cemt
of the capital investment required
for setting up Production Units, In res-
pect of Poultry Production, Unit
will be of the size of 50 layers. The
Sheep Producation Unit will be of
20 ewes and one Ram and the Pig
Production Unit of 3 Sows. The loans
for these programmes will be arrange-
ed from the institutional sources.

It is planned to take up 75 Projects
under Dairying Programme, 60 Pro-
jects under Poultry, 50 under Piggery
and 55 under Sheep Production Pro-
grammes. In each of the identified
project areas, it js contemplated to
assist 5,000 families under Dairying
Programme, 3,000 families in getting
up Poultry Production Units, 500
families under Piggery Programme and
3,000 families under Sheep Produc-
tion Programmes, A Plan outlay of
Rs 165 laks for Dairying Program-
mes and Rs. 240 lakhs for Poultry,
Piggery and Sheep Production Pro-
grammes were provided for 1976.77.

(c) The project areas are selected
mainly in accordance with the recom-
mendations made by the National
Commission on Agriculture taking
into account the infra-structural faci-
lities already available or could be
developed with minimum investment
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and the scope for such intensive live.
stock production programmes in that
area,

(d) Steps bave been taken to en-
sure that there i8 mo duplication of
efforts and that there is coordination
between these programmes and other
Central/Centrally Sponsored Sche-
mes. The projects have been selected
on the basig of suitability of the areas
as recommended by the National
Commission on Agriculture,

Recommendation of A. P. C. Regard-
ing Food Purchase Set Up

2594. SHRI VASANT SATHE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleazed to
state;

(a) whether Agricultural prices
Commission has made certain recom-
mendation, regarding strengthening
of food purchase set up; and

(b) action taken/proposed to be
taken by the Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P, SHINDE): <(a) and (b). The
Agricultural Prices Commission re-
commended gearing up of the pur-
chase machinery of Food Corporation
of India and State Marketing agenci-
es for purchasing the entire quantity
of foodgrains offered at the procure-
ment price. The State Government/
Food Corporation of India have al-
ready been advised accordimgly and
have been asked to make adequate
arrangements for support purchases
at the procurement price, wherever
necessary,

Nutrition Programme

2595. SHR] VASANT SATHE: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have evol-
ved a new gtrategy for nutrition pro-
gramme; and

(b) if so, redeeming features of the
programme proposed to be imple-
mented particularly in terms of area
coverage, beneficiaries, elements of
the strategy, operational framework,
financia] outlayg and involvement of
social organisations?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRIL
ARVIND NETAM): (a) and (b). Evol-
ving a strategy for a nutrition pro-
gramme iz a continuous process.
However, the Fifth Plan approach
to the nutrition programmes has been
out-lined in the Approach Document.
The approach ig to attack the problem
of malnutrition at its root, by taking
care of pregnant women, lactating
mothers and pre-school children of
weaker sections,

2. The nutrition programmes im-
plemented in the Fifth TFive Year
Pan are:

(1) Mid-day Meals Programme for
the school children of the age-group
6—11 covering about 12 million
children;

(ii) Special Nutrition Programme
for the pre~school children in the
age group 0—8 and the nursing and
expectant mothers covering about
37 lakhs beneficiaries;

(iii) Nutrition Programme
through Balwadis/Day Care Centres
for the pre-school children of the
age-group 35 years covering
about 2 lakh beneficiaries;

(iv) Applied Nutrition Programme-
designed to stimulate self-help ac-
tivities for the optinum wuse of
available food resources in the rural
areas covering 1375 blocks;

(v) Health-based nutrition pro-
gramme to control anaemia and
Vitamin ‘A’ deficiency of children
and mothers covering about 25 lakhr
beneficiaries and 18 lakh beneficla—
ries respectively,
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3. The Department of Social Wel-
fare hag evolved a scheme (Integrated
Child Development Services Project)
for implementation in the Fifth Five
“Year Plan to offer a package of ser-
vices to the children with supplemen-
ta] feeding as the core. The Services
Aare;—

(i) Supplementary nutrition;

(ii) Immunisation;

(i1i) Nutrition and health educa-
tion;

(iv) Health check-up;

(v) Referral services;

(vi) Pre-school education,

This programme ijs being implemen.
ted as an experimental project cov-
ering 33 blocks in 22 Stategs and the
Union Territory of Delhi,

12 hrs.

SHRI S. M. BANERJEE (Kanpur):
Sir. twenty five pcople have died in
Turkman Gate area and the situation
is very serious. I would request you
to direct the Home Minister to make
a statement, Some cf us have given
calling uttention notices and even
adjournment motions, It is a very
serjous matter. There is curfew in
Turkman Gate. We do not kngw how
many pecople have died. BBC and
Pakistan Radio have announced all
sorts of stories.

MR. SPEAKER: The Home Minis
ter should make a statement

THE DEPUTY MINISTER L\ THE
MINISTRY OF HOME AFFAIRS
(SHR] F, H. MOHSIN): We will make
a statement tomorrow,

st mfm e (afor [esal)) :
4t I FEAT I A, BE A
qfeem a1 AT SAA-FEAAN
AL T FAAT W wywcAr, qleFET
97 TG HF . .
MR. SPEAKER: Since the state-

ment 1s caming tomorrow, calling at-
ention is not necessary.
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SHR] H, N. MUKERJEE: (Calcuita-
North~East); Would you  please
clarify if after the statement a discus-
sion might also be allowed?

MR, SPEAKER: 1 would not decide
anything now. Let the statement
come.

SHRI MOHAMMAD ISMAIL
(Barrackpore): Will you allow me to
mention some facts on which he will
make a statement tomorrow?

MR. SPEAKER: You have men-
tioneq it.

SHRI
Not yet,

MOHAMMAD ISMAIL:

MR. SPEAKER: Your other collea-
gues have mentioned it.

SHRI MOHAMMAD ISMAIL:
I want to mention some facts so that
the minister might reply to them.

MR, SPEAKER: No papers to be
laid.

12.03 hrs.
PAPERS LAID ON THE TABLE

DrraiLep DEMANDS FOR GRANTS, 1976-77
OF THE MINISTRY OF AGRICULTURE AND
TRRIGATION, ETC.

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING
(SHRI PRANAB KUMAR MUKHER-
JEE): On behalf of Shri C. Subiam~
aniam, I beg to lay on the Table a
copy each of the Detailed Deniards
for Grants (Hindi and English ver-
sions) of the following Ministries for
1976-77:—

(1) Ministry of Agriculture and
Irrigation;
(2) Ministry of Finance;

(3) Ministry of Industry and

Civil Supplies;

(4) Ministry of Works and Hous.
ing.
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[Placed in Library. See No. LT.
10804/76.]

STATEMENT ON THE NATIONAL PoOruLa-
TION POLICY

THE MINISTER OF HEALTH AND
FAMILY PLANNING (PR. XKARAN
SINGH): I beg to lay on the Table
a statement (Hindi and English ver-
sions) on the National Population
Policy. [Placed in Library. See No.
LT-10695 /76]

SHRI S. M. BANERJEE (Kanpur):
Let him make a statement on
the Family planning in Delhi (Inter-
ruptions).

MR. SPEAKER: It is commng to-
morrow. You will get time when the
Ministry’s Demands come up for dis-
cussion,

Mabrag CiTy MUNICcrPAL CORPORATION
(AMENDMENT) ACT.

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI HK.L. BHAGAT):
I beg to lay on the Table a copy of
the Madras City Municipal Corpora-
tion (Amendment) Act, 1976 (Hindi
and English versions) (President’s
Act No. 13 of 1976) publish in Gazet-
te of India dated the 17th April, 1976,
under sub-section (3) of section 38 of
the Tamil Nadu State Legislature
(Delegation of Powers) Act, 1976,

[Placed in Library. See No. LT-
10696/76]

Tamu. NApu ADDITIONAL SarLes TAx

(AMENDMENT) ACT, PRESIDENT'S ACTS

UNDER GUJARAT STATR LEGISLATURE

(DELEGATION OF POWERS) AcT, NOTIFI-

CATIONS UNDER CENTRAL ExcisEs AND
SALT ACT, EIC.

SHRI PRANAB XUMAR MUK-
HERJEE: 1 beg to lay on the Table—

(1) A copy of the Tamil Nadu
Additional Sales Tgx (Amendment)
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Act, 1976 (Hindi and Engilsh ver-
sions) (President’'s Act No. 2 of
1976) publish in Gazette of India
dated the 31st March, 1976, under
sub-section (3) of section 3 of the
Tamil Nadu State Legislature
(Delegation of Powers) Act, 1976,

laced in Library. See No. LT-
0696/76]

(2) A copy each of the following
President’s Acts (Hindi ang English
versions) under sub-section (3) of
setion 3 of the Gujarat State Legi-
slature (Delegation of Powers)
Act, 1976: —

(i) The Bomby Sales of Motor
Spirit Taxation (Gujarat Amend-
ment) Act, 1976 (President’s Act
No 8 of 1976) published in Guz-
ette of India dated the 3ist
March, 1976,

(ii) The Gujarat Sales Tax
(Second Amendment) Act, 1976
(President’s Act No. 10 of 1976)
published in Gazette of India
dated the 31st March, 1976,

(iii) The Gujarat Sales Tax
on Professions, Trades, Callings
and Employments Act, 1976
(President’'s Act No. 11 of 1976)
published in Gazette of India
dated the 31st March, 1976,

[Placed in Library. See No. LT-
10897/76,]

(3) A copy each of the following
Notifications (H.ndi and English
versions) undey section 38 of the

Central Excises and Salt Act, 1855:—

(i) The Central Excise (Ele-
venth Amendment) Rules, 1976,
published in Notification No. G.S.R.
936 in Gazette of India dated the
10th April, 19786.

(ii) The Central Excise (Twel-
fth Amendment) Rules, 1976,
published i Notification No.
GS.E. 548 in Gazette of India
dated 17th April, 1976.

[Placed in Library. See No. LT-
10698/786)
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(4) (i) A copy of the Delhi
Sales Tax (First Amendment)
Rules, 1976, published in Notifi-
cation No. F/4/81/75—Finance
(General) in Delhi Gazette dated
the 2nd February, 1976, under
gection 72 of the Delhi Sales Tax
Act, 1975,

(ii) A statement (Hindi and
English versions) showing rea-
S0NS-—

(a) for not laying simultanecu-
sly the Hindi version of the aLove
Notification and

(b) for delay in laymg the
above Notification.

[Placed in Library See No. LT-
10699/76 )

(8) A copy of Notification No
G SR, 264(E) (Hindi and English
versions) published in Gazette of
India dated the 30th March, 1976,
issued unde; the Central Excise
Rules 1944 together with an ex-
planatory memorandum [Placed in
Library. See No. LT-10700/73].

DRrAFT NOTIFICATION UNDER COMPANIES
Act

THE DEPUTY MINISTER 1IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
BEDABRATA BARUA): I beg {o re-
lay on Table a copy each of the follo-
wing Draf{ Notifications (Hind; and
English versions) to be issued under
-sub-gection (1) of section 820 of the
-Companieg Act, 1956, under sub-sec-
‘tion (2) of section 620 of the said
Act:

(i) Notificatioin No, 15/14 /73~
IGC regarding the applicability of
sections 100, 101, 102, 103, 104,
391 and 394 of the Companies
Act, 1858, to M/s National Instru-
ment Limited, Calcutta, a Go»
vernment Company.

(ii) Notification No. 15/14/75—
IGC regarding the applicability of
section 187-C of the Companies Act
'1956 to Government Companies.
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(ill) Notification No. 15/38/
74—IGC regarding the applicabi-
lity of section 870 of the com-
panieg Act, 1956 to Government
Companies.

(iv) DNotifieation No, 15/17/
75—IGC regarding the applica-
bilty of sub-section (1) of sec-
tion 297 of the Companies Act,
1956 to Government Companies.

[Placed in Library See No LT-
9842/75.]

(v) Notification No 15/30/75—
IGC regarding applicability of
sections 198, 258, 268, 269, 308,
310,, 311, 387 and 388 of the Com-
panies Act, 1956 to Govern-
ment Companies. [Placed in L:b-
rary. See No. LT-10160/76.]

12.05 hrs.
PUBLIC ACCOUNTS COMMITTEE

TWO-HUNDRED AND ELEVENTH, Two
Hunbrep AND FOURTFETH ANp Two-
HUNDERED AND FIFTEENTH REPORIS

SHRI H. N, MUKHERJEE (Cal-
cutta-North-East): I beg to present
the following Reports of the Public
Accounts Committee:

(1) Two Hundred and Eleventh
Report on Chapter IV of the Re-
ports of the Comptroller and Audi-
tor General of India for the year
1971-72 and 1972-78, Union Govern-
ment (Civil), Revenue Receipts
Volume II Direct Taxes Estate Duty
relating to the Department of Re-
venue and Insurance.

(2) Two Hundred and Fourteenth
report of Action taken by Govern-
ment on the recommendations of the
Public Aecounts Committee con-
tained in their Hundred and seven-
ty-second Report on Remission and
Abandonment of Customs Revenue
—Imports of Ethyl Alcohol, relat-
ing to the Department of Revenue
and Insurance,
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(8) Two Hundred and Fifteenth
Report on Action taken by Govern-
ment on the recommendations of
the Public Accounts Committee
contained in their Hundred and
Sixty-ninth Report on Outstanding
Audit observations and Inspection
Reports. "]l!' t

1266 hrs,
ESTIMATES COMMITTEE
HUNDREDTH REPORT AND MINUTES

(SHRI TULSIDAS DASAPPA
(Mysore): 1 beg to present the follow-
ing Report and Minuteg of the Esti-
mates Committee: —

(1) Hundredth Report of the Mi-
nistry of Tourism and Civil
Aviation (Department of
Tourism)-Tourism

(2) Minutes of the sittings of the
Committee relating to the
above Report

1207 hrs

COMMITEE ON PUBLIC UNDER-
TAKINGS

EIGHTY-SECOND AND EIGHTY-FOURTH
REPORTS

SHRI NAWAL KISHORE SHARMA
fDausa): I beg to present the follow-
ing Reportg of the Committee on Pub-
lic Undertakings: —

(I) Eighty-second Report on Ac~
tion Taken by Government on
the recommendationg contain-
ed in their Sixty-eighth Re-
port on Cotton Corporation of
India Limited.

(2) Eighty-fourth Report on Ac-
tion Taken by Government on
the recommendationg contain-
ed in their Sixty-fourth Re-
port on Indian Petrochemicals
Corporation Limited.
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12.08 hrs.

DEMANDS FOR GRANTS, 1876-77—
Contd,

MINISTRY OF INFORMATION AND BhOAD-
CASTING—Contd.

MR. SPEAKER: The House will now
take up further discussion and voting
on the Demands for Grants under the
contro] of the Ministry of Information
and Broadcasting. The time allotted
is 6 hours out of which4 hours and 20
minuteg have already been taken 1
hour ang 40 minutes remain. How
much time doeg the minister require
for his reply?

THE MINISTER OF STATE OF IN-
FORMATION AND BROADCASTING
{SHRI VIDYA CHARAN SHUKLA):
About 40 minutes

MR SPEAKER: He can gtart at
1 o’clock Shri Gomango who was on
his legg may continue.

SHRI GIRIDHAR GOMAXGO
(Koraput): Sir, regarding the role of
the press in the rural areas, I would
like to refer to the papers published
in Orissa The number of daily
papers published in my State is only
seven and other papers including
weeklies, fortnightlies, etc. come to
252, The only medium to propagate
the plan, policieg and programmeg of
the government is the radio in the
rural areas. So, the publicity de.
partment in the States should be
strengthened, The ministry at the
Centre has done a tremendous amount
of publicity throughout the country,
but the language used iz English and
Hindi. So, it is necessary for the
State Governmenis to translate all
thig literature into the regional lan-

guages,

The only medium for the illiterate
masges is the radio. But the commu-
nity radio sets supplieq by the diffe-
rent departments are now in a bro-
ken condition, The ministry shoul'd
glve directiong to the States to repair
them and provide new radio sets aiso
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through which the propagation of the
plan, policies and programmes may
be done,

India produces the largest number
of feature films—more than 400 every
year—but mostly Hindi filmg are
dominating. There are more than
8000 theatre halls for exhibiting the
films. Sp far a5 opening new theatre
halls in the remote corners of the
country is concerned, my suggestion
ang rcquest to the ministry is that
top priority should be given to rural
areas in this regard. There should be
an economic survey of the different
areas and it should be ensured that
poorer sections whose income is low
are not exploited by the owners of
theatre halls. It is all right in the
NAC and municipality areas but in
the panchayati samiti areas, Justice
is not being done to the weaker sec-
tions.

The films Division of the Ministry
of Information and Broadcasting are
producing a number of documealary
films. I am happy they are producing
films on tribals also. The government
bhag given an award to  film titled
“Man in nearch of man®. It is a nice
film, The Public Accounts Commit-
tee, in their 182nd Report have said:

“The Committee have been in-
formed that the production of films
in a larger number or regional dia-
lects, tribal languages etc., has
not been possible mainly because of
the financial constraintg of the Film
Division. Nevertheless, the Com-
mittee feel that it should be possi-
ble for the Films Division to ensure
within the available resources, a
larger investment in films in the
languages and dialects of hilly,
backward and frontier areag of the
country, so that the people of these
areas have a sense of involvement
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with the rest of India and do not
feel neglected or ignored. Special
efforts should be made to help
them.”

This ig a fine recommendation. There
are a number of films in different lan-
guages, especially in Hindi and Eng-
lish, exhibited in India. But you will
find very few films in tribal langua-
ges, If the Films Division can produce
films in different tribal languages
and exhibit them among the tri-
bals, I think the later can under~
stand their own problems better. My
main point is that if the Films Divi-
sion can depict the exploitation of
tribals by various persons through
films, the tribals can understand
their own limitalions. I am not go-
ing into detail. The Government of
Orissa has recently constituted a
board for the promotion of Oriya
films. You will be surprised to
know that after 25 years of in-
dependence, near about 40 Oriya
films have been produced. So fag
the difficulty before the producers
of Oriya filmg is that they are not
getting finances. The Film Finance
Corporation should provide finances
and encourage the Oriya film produ-
cers. Regarding the publicity work
done by the State Governments, 1
agree that literature is given to people
who can read, in different languages.
But it is very difficult to do this
among the tribal people, Therefore,
the State Governments ghould appoint
publicity workers in rural areas, so
that the latter can go to the tribal
villages and propagate the new pro-
gressive legislations adopted by the
Government of India or by the State
Governments, so that the tribal people
can understand them and make pro-
gress. My last suggestion is that a
separate wing should be created in
the Song and Drama Division to pro-
mote folk songs and folk dances of
tribals in India. The work on the
AIR station at Jeypore in Koraput
district should be completed; and
there should be new geparate gtation
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at Berhampur. I will conclude by
congratulating the Ministry of Infor-
mation and Broadcasting. It has
rendered great help to the people,
after the Emergency.

oft ot e T ( UEY ) o e
g, ® ¥ wgw av & o
fararr<or v Sff Y geqae daw g fs
A gar fom ooy v 3 “ormrerr Y’
WX ‘grera’ d6r feet @ sae
foar1 ‘gl feew w1 w@ee
TEM +it SrgeTe TAFHT FY TAH FA
¥ fag frar o ‘areea’ feer oy
wgraTd ot ®Y qwew wrs, afew & wer
ot & wrdfaT Fw fF gw St AT g
A AT AT @ WT gaer awe
forardy &7 A & S % fag 7
fopar #% | o= AT 39 foaedd & A
% & arg ATET fwer a7 98 TR AW
f& agadr’ W ‘g’ feed w
foar #7 ew? Fopmw Ay qua & wg
fgerare frr mr & wfoe & =
wiz oo ¥ 9 feen v W
7 faart @

yq § AT AT OF gAA AT
# a7 frarar 9w g | g wE A
¢ & & & weav w1w ¥ srwy w19 Fpar
g1 s wie &1 91F foor wgy Wi 7
g il o1 oF avdew frar o 9
9 az Fgr av fn 3w« A, st
waT W ATHT # WA T aF
qEEIR W TN AT §, SAT IHH ¢F
ags a6 @1g §, Foawalt Wie & s
s fammar W g ) 99 # aw w90
T g

“The media umts for Government
policy plang and programmes have
also kept Government informed of
the public reactions o this policy
and activity and provide liasion to
the State (Jovernments.”
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T O ara & wgfy aw qrav o gy
ur ®q¥ 56 wver wlafafum dre-gefr
i ¥ fowg & frarelt 81 i
T QY 34 Trped figed o aATE §
T G Y TEAT F7 A7 QAT § KA
o ara ALY Amw § WY ors s o
stat & Sfafwr gah ar & §, w®
WTH AR EHT § AT A4 TT TF
AGA T3 AT g fr waT Iuw ard #
Fn faare Tt £ | ag @y aga Rt &
W femrn & ot wT o T Wk
AR AT FATEAT 4t 5 oA Y P
sfafwar § 7% a1 § oo Fowslr fane
fat ar w8t ? s wew gfvea araw
faedr & o srar wvds 216 feew afivzw
FH AL I TR A7 4 e owE
STA AT ATHT A Aiferi agamg )
qg 7€ 59, T & A o7 # Wy =vEar
g I AT FHT AT AT AT
arfgn % saar * wfatmmr o
AR & AR A §

soft @9 T W Y ¥ oagA
w8 T T § A § IR "o
FTATE | TEM 6 AT &1 FY AT TG
&, FA%( AT AITHT ST FGATT qUAT
g1 s TEr AT

“We are not, and we should not
be, against criticism_ nor do we wish
to suppress criticism.”

Tga wedr AT IR 74 & fvogw
ST A AEY €Y & W A W
s &Y formT €y e &1 AT A
et ifmen gy Efvdw &
srere afsafady § afew afeafedy adf
grit & 1 wror aga ¥ o ag At €
st feaf & a1g wpoTET oY
geofavars &Y wraaT & § T
ot o waw #Y s g § afwr &
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FE JT< FAFTE BT I K1 AE wAT F
fs ¥ OR-8R wawi ¥ dwaf
FTE-FH ¥ qraa waT 1 1 wfafwr o
&Y &, St AT ¥ arw Al e
2 78 ¥ "9 ¥ a7 4 qwwO g
T & gar g fv gardy saan A &y
sfafrnd 2, § =r9F @ G| 9T
wfafwamsii & wgsa ¥ 712 g1 gd 7E
grrr & aw w8 9% § | W I a6y
ot sfafeam & 3 w9 aF W 9w
Y ¥ AT SATHTET G JAT FHIC
FT ¥ o & 1 FE Foeit F e T oY
e 87 waard ¢ % wmi §,
sfqaey s &, 999 #1779 § gwaar
g f¥ g v @ 1 " g wWife
T T ALY W1 qFY fF A F1 S
& afy wa sfafwmn § | wiiw qug aq
& qwem § @A § H7 vIner g
FgAT ATEAT R FH TV HUFT AT
e s AT

9 IART SANE HIT EA AET
e 1, foR~wT &7 A o7 ogAT F
A 37 AT H WG (AT SR H A
T =Ty a8l &1 ag7 &<T war
1T QrEde 39 T M TR TqA F7F
& NfE azar Y sw & 1 IWE e
& foew gAY /ST T 195: ® 7@
gT a7 |

“Ten per cent of the entertain-

ment tax collections should be spent
on the development of film indus~

try."

AT SATRT STARAY E1A F arae wvg
faqme ¥ 7 afg @ adt & af 71
wTs g AT av aA gu § 1 qw T ¢
¥ Faw 8. 4 T WA fadmr.i
¥ BT ST TX §, IAE TVENTF
ax g1

AN Fyg Mragror:
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“The Committee further note that
this high rate of entertainment tax
is impeding the growth of claims
houses particularly in smal] towns
and rural areas as the paying capa-
city of people in these areas is
much lower than the people of
metropolitan cities.”

™ 9 WY s e A fear 0
HITHT TT T EAMH [T A1fgq 91 |
TR FY G4 ofadr  Fwar F
A FT FET § IAAT aH W §F wowr
e fawrar Wmear g 1| SR A
=@ WX v fasrar 911 SEA wR
qri

“Mrs, Kamla drew the attention
of the Centre to the fact that AIR
broadcasts were not sufficiently audi-
ble in the border arcag and asked
for sirengihening the broadcasting
system for this region. In fact, she
had made similar requests in the
past also, but unfortunately, the
Centre could not take any action
to “rectify the situation, perhaps
because of technical difficulties and
lack of equipmeoent ete.”

FTET afeara 7 ARy TETT 37 MNfEw
AT IAF ATHT QA AT TGAT
arfen | Wk FE EFEA fefRredT
&= IAET WIGFY g FAT IR |

finen ®rgAT FIWHAT § 35 T8
&1 |qrer &1 I Wy g T §,
I 97 {40 wawE ¥ @F g g !
W oA g FT A Fraw @
FLH 21 1 AT 56 WA WA
faay 1 faar &) drogodTo & woeY
FroyE ¥~ or7

“The Commiitee also find that
during the period from 1869-70 to
1973-74, the Films Division hag paid
about Rs. 1.15 crores as processing
chargeg to laboratories, The Com-
mittee consider it strange that the
Filmg Division should have prefer-
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red to patronise the private labora-
tories al] these yearg instead of
establishing a processing laboratory
of its own. There seems to have
been a misplaced concern for safe-
guarding the interests of the private
sector, on the ground that some
laboratories in the private sector
would have to close down if a labo-
ratory was set up by the Films
Division in Bombay.”

T fagra Tor &7 ST & ar .
BIE-BIF g & FET 97 TS {RAAGT
o 9rfed, H< g-arg ot
gedwie & FY FH FIAT i )

SHRI S. M. BANERJEE (Kanpur):
Mr. Speaker,, Sir, I would like to
congratulate my hon. friend Shr1 Vidya
Charan Shukla, for taking the bold
step to unify the four ncws agen-
cies, PTI, UNI, Samachar Bhatal: and
Hindustan Samachar. This wag a
demand of our PTI Employees’ Fede-
1ation of which T happen to be the
President. These agencies were uti-
lised by the big business houses who
were the members ¢f the Boards. The
decision that has heen taken now has
been hailed not only bty my Federa-
tion but also by the UNI employees
and the employees of the other t{wo
news agencies

The hon, Minister should explain
to the House what is going to be the
futuie of Samachar. We want that
those men who sincercly believe in
progressive policies, who sincerely
belicve in effective 1mplementation of
the 20-point economic programme and
who are prepared to fight 1eactionary
forces tooth and nail, who are pre-
pared to use their pen to fight reac-
tionary forces and imperialistic forces,
should be associated with the new
agency called Samachai. I hope, the
hon, Minister will kindly give us an
idea as to the future of this new
agency,

The other thing that I would like
to mention here is about censorship.
I know, mistakes could be committed.
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It should be done on proper lines. I
do not say, it should be rigid as
such, I do not say, it should be re.
laxed compuletely to give a licence to
those who want to ruin the couniry
by their utterances. I want that the
entirec matter should be reviewed and
reconsidered as to whether the pre-
sent censorship which is going on,
sometlimeg in a thoughtless manner,
should continue, There was a small
pamphlet called, ‘‘Defence Worker”, to
which his attention was drawn by my
Federation to the effect that some-
thing in it was cut out by the Censor.
When we referred the matter to him,
he was kind enough to write a letter
to us saying that such things will not
be done,

Let thce people not take advantage
of thhe censorship and bring out some
sort of pamphlets wluch do not carry
cven an lota of truth, saying that
whatever is happening i1nour country
is horrible because :t 1s not coming
out in the press, because of censor-
ship and all that and that All India
Radio ig not telling the truth, It has
been proved beyond doubt that the
people of this country were not be-
hind reactionary forces. There was a
fight going on bciween the two for-
ces, the progressive forces and the
reactionary forces. It has been proved
beyond any doubt that the progressive
forceg have triumphed over the reac-
tionary ioices. So, the time h.s now
come to relax censorship. If something
is said in thig House, let it come out
openly. Let the people know what is
being said here. I would request the
hon Minister to reconsider the mat-
ter.

Another thing 13 szbout artistes.
Eminent artistes like Bhim Sain Joshi,
Nishar Hussain Khan and Siddhesh-
wari Devi are born only once in a
century. What do they get today from
All India Radio? They should have
something to live for something to fall
back upon. The remuneration that, is
given 1o them js too small. I would
request the hon, Minister to consider
seriously whether these artistes who
are born only in a century should
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be paid what they are being paid now
or their remuneration ghould be in-
creased. I have got representations
ifrom Bombay and other places sign-
ed by eminent artistes. I am a lover
of music—music is my first love and
then comes politics—and I mix with
them, I try to help them. These ar-
tistes who serve the country should
not be paid a paliry sum of Rs. 200 or
Rs. 300 a month. They cannot live on
this paliry sum of money. I
have seen the horrible conditlions
in which they live. I woulg urge
upon the hon, Minister who is inte-
regted in music, who loves music—
from the face, he looks an artiste
himself—to kindly consider this mat-
ter seriously.

The last point that I would like to
raention is about the Song & Drama
Division. I am one of those who
supported the cause of the Song &
Dramg Division. It has done a very
good job on our borders. It has
brought out many things like the
‘Jallianwala Bagh’, the ‘History’ of In.
dependence and others in the ruins of
Purana Kila with the help of light
and sound. But recently, what has
happened is that I was told that the
Director of the Song and Dramg Divi~
gion hag directed a story which is be-
ing staged and wag therefore given
extension, though he was due to re-~
tire. I have nothing against him, bui
I hear that there arc some serious
charges against the Director, So why
shoulq he be continued in  service?
He was due to retire on the 18th
March but I am told that because
‘Ghalib ki Dilli’ is being staged and
he iz said to be the architect of that,
he hag been granted extension up to
30th May or 30th April—I don't know
the exact date—on the recommenda-
tion of somebody who is high up
am noi mentioning the Cabinct Mi-
nister or the Minister in charge).
After all, we know the artists who
were in Delhi and we know Mirza
Ghalil, his life, his compositiong etc.
Hig cumpositiong are know to many
people and I have seen many admi-
rers of Ghalib—though of course, I
bave little knownledge of Urdu and
Persian But there are serious things
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to be ionsidered and merely because
somebody has directed something or
merely hecause he was able, with his
manoeuvres and manipulations, to
ticular case should be granted ox-
tension should not be given. Just
because this ‘Ghalib ki Dilli' is go-
ing on and because two Deputy Di-
rectorg have peen suspended, he was
given extension, The Prime Minister
of this country is against extension
and she hag not granted extension io
any, I know, Then why, in this par-
ticular case shoulg be granted ex-
tension? Indig is not short of intel-
ligent people and talentedq  people;
India is full of talent. So I would
wish this gentleman to retire grace-
fully and peacefully and somebody
clse to be brought in his place.
With these words I support the de-
mands and thank him once agamn for
having hag the courage and convic-
tion to have set up the Samachar.
Earlier, when the Ministers of In-
formation and Broadcasting came,
they made several statements in the
House t{hat the News Agency will be
converted into a public corporation,
but that was never translated into
action, Now that he has come for-
ward with this, I once again, as Pre-
sident of the PTI Employee’ Federa-
tion extend full support for making
‘Samachar’ a success and I  think
‘Samachar’ is going to succeed des-
pite the wishes of the reactionary for-
ceg Who are propagating against Gov-
ernment agenciegs and so on. But
don’t bother about this: let us march
on towards our goal and I am sure
we will be able to do it if ‘Samachar’
works effectively ang honestly.

st ormtsome fiest () : sreaer
RATER, qAAT W THOWT HATHI A
7 fadwet & fir =g 0w 1 wew ¢
frd gfry worte &t Afr, oud
FIIFT T I FEwAOT AwAT a6
Ty ST Wy § ) 9w A gmY e
F gt Y TN wem oAy S K oaw
fAamr FT W TEAT §, @ ¥ wwh
e B eqee worer feard oEy W §
it 3 seqr ww W@y § o Wy
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" § s s g fasrr 7 awdifirar
vy sefory gl

wreTwET ¥ g fet age &
IIRN O 1 AR § | T ATSE ST
v Fararnt 8 ofrer gt wrdorer &1
A ST W A Gy war § ) wWIA-
Ferrefy Ferrreeal T seTerTareft & sy
% E1 IHT § 1 AN deqnd wfirafua €
YAF W FEIN W I9% femre
garee weifee &1 ) € owmA
qresrrfasar i seqeaat & framor
®T T A¥ ST A T Y T T
1 & wrgar fr e ¥ o gOor €
#IX greradt e @ g S ¥
farerrs srawaTeY & ST Y fawd T
I G AT SAY WA g | e &Y
TR FT A1 oew § ifw gare, qfa
gEay a1 w1 faara i gu ®
w1 § ¥ FTT ¥ waAT AT
TR & I A FT TEF ATAT 3
farega &4 @ T AT =TT AT 7
SeF safad qa UE §F W AW G
Arnieae &1\

HE FIATHATO A Al FrHTOaTof &
ST SAEAGE § T A THR A AR |
] wre ww foast gat & Sel AF
wrat & fF Ay ver #1 onFw wAaR #
warET wHA frut TeT & 1 59w § fRef
9 3§ wielw F&a 5t & =g
*H Y T TF AEA By FTHATEY X7 wgr
A% dag § doIT ¥ nrae w7 & wwa
3 s ol TN 9T ST AT W
&

oF &g &1 8 § W wgiaw &y
fardte w7 & sty I TREATE 1 wedY
fea® fedt oofu ¥ qF et 2aw
w7 fafrarer Sgerea T frar § fored

*  oflL&B,
I d * aga wawar § o @it
Y 7% wf ager € fresr o) frrare
TT 4HT ¥ 1 qg W 3w AW F oaw
B ¥ 1 gwfag # wofr Wi R Wk
I9 &, ¥ St A A Y g i
A st Heat § AR AT @

IR oSfast Y foar s ow qody
“qArAT” €T o GrewgwT § SwET
TR GF ¥ & 4, @ e
F oy Tt forar § o 0 S @ R
TN @ A F 1 Al & =gar g
fiv oY S2-B1 g7 § vy gW waTaEr
wgferas €1 gy gw famar & Wi
HT a@ § WA IAaY waw F ) AN
FIIS FT FIET W7 577 qfaard € omd
famd g% agor f2¥r i § qqar
faaTa FT o | O wga 1@ <o fow
9T qF AR STV wrafer § a7 § gaw
FT 9 Tl A Fdg | K agar g &5
TEFTL HT ¥ TTAT A T fovar w7 )
q 97 v & wfer A aga wqfaw 7m
Fe& § A1 g/ AW HY e & w07 F
FTT ST ¥ | @ A Y & Al oy A
£qTR SAH AL B WENE FEAT N
fadelt afrar &, 9 7y A § At
T a7 gy Y Nbreit Y ForeT T
I8 wfg wravgs sfaEy & &
#AY agEm 7 ¢

foeri & aaa # & fadw s fw
e et wawn a3 famd greAtaaT
ararfraa g o & falwi § o Wiy
o fed fir gw ozl aar mifsia
A% | wfer gak ¥ & adgqn § fawr
# frat e afosiit ST wi § fnewadt
%1 oY 4 gy a1 & e o feem wet
& o fe a1 AT § Iud A
dar wwar  fF ogt & i & W
st fiwar omar &1 & SEAT OF AT
FEGATAE . . ..
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woqw wpwa : Wrg ueAr  fawr
w{gq | wHgw &Y I A |

ot wrwe sy Faw OF TR
AT E
"gATT FY HTLAT ATRAY FT
WLRIT FT FT AITFTL 59 §%
m,{%‘n?n

galwg e F ol S § arereor gt
T MY ey foard § 9aR dqr fiw
&7 {36 Y 7rard § ag for wrdr )

s | § 2eifawa & ari 7 oy w1
RiE wedr | Sifae ¥ HATEvE
STt *T T3 AT FrAT LY | Ty
FIAE FT &Y T TR FTA EAT A
fsrerd yRTIATS FT T EY WL I F°T
faama gr =% | RPFr A v A g
Y TG T GHIAH T TG § 9 2400
amHi # agr seEn atfea gur g0
afws mafa ¥ w19 ag wwatat =@
TEIA 4TE AN g1 @1 ¥ | Suw q1e
qg FIAHH 9 gY ST | e qE
saeET g % w1 | o far & fim
6 7% &g |rer o1d f5wd 84 i ®
g7 QAT Sumed Y w3 | ag qET &
weer frofg 31 A1 gHET § e
TTATE |

qzAT § Nfaw A arery Y i
aga IO 1 A e § o el oft

THEH IOT &\ & WL agr Ifaaw
=z &rer SH o

™ waEt ¥ w9 § gt awdw
FWET § A Fd WERT S awEE
%t

Wt W e (wodweR)
AT s off, & g a9 AT
HAEa ¥ Wit w7 g 5@ ¥ fag
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wyr g § | Fro¥ g9 a6t ¥ g o
SO FAW I qga §F goeh
s gar &1 W I fawwr & o
ST Y gt wErd wdt frady ot
gt o srRTarEIo Y e oft oy e
T FATY aF & FAH AT W XA
Ffe frow go awt F g ] &
I | I faoqmr F OF w7 T HEH
forar & 1 T 3o & FFATHTT B FWATE
TAl % wreaw ¥ gaA g ) e
Ty ¥ iffe gF W ¥ qF aga a@
=T ¥ o wfnfas § o< ag aiEt &
faalge & qw aw & s § faw?
gr &1 o wiefea adfr ol o
TR qrEAr § A A5 qug a3
afad g & ¢ 7y ow et wv waT
srTwEely § foaws wreas § @i T
# wa q¥, FWAILOAT ¥ 9gEA ¥
g e @t w1 gEAd e ard §1
A T ¥ WIFTET ¥ oF sfarsr
It T & AR 7T AN FRAT G-
3 gara faw s §

wgt @ wrary feafa A g A
&, T TEY A.F FHII-0 g1 AT §EL
T g FAR G AT whAg 9
Fr AT oY, FAHTH T O T ¥
vt A gia &1 st gy feafer
# 9 g 611 HERAT g1 T 91
“fww o feafa &t oo & o
St frgaor sy 3 & W7 I AT A9
TEr & IEN FATaTw & @ wifs AR
feacar s€ 3 o7 Y o s
forer & & 1< Pl s oy e vy
T @ oo @ &) F oy aFwm wda
Tifir & a2 7 qET & W TR HY
wifewrr feafa s avearcor G g )1
FATITTAT IT Y AT A A g ¥
wad wifaw o1 awa Y w7 @ 9
9 i ¥ A ISTHT ¢F WINT TIH
fear o § 1 Wl @% SWEITIAT A
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atmar  are ¥ v oA v =gy
e By W g & oW,
wagHwh ot WwH
arrare faw @ § 1 o g F @
wqY JAr T B Tavlt X ¥ wwFar
&Y T & Fo ag™y e Aw § wep W
% gure yarfeg 7dy @ A, faug
e 7§ oF v v 97 ev
HTETITEO ¥ FEEA q gATA T
fer sty ¥ Sfpr g™ a0t & zare
B &% ot grETEATN ¥ Ford § N
sarfea f6Y o &1 g TEd fan
WA A BT I TS qr afew Hqfr
wEET ¥ qEFE T o IEE Ty ¥
fear & | 59 G FT AFFT ¥ AT T,
IaF FAT AT S g TN /AFAT
Fr g & o T A ¥ foag welr St w7
oY a0h ¥ W I A A B g
¥ Y Ser qray F S ey F,oadv 5
TR REATE AT FEET |

®eT AT FACAAT Br T & AN
gz A4 & P ITFT ATATIO0 T FIGY
weu1 wq° g3r 2. fa=d qmr a1 9y
e 3o & dfeT ux arw wY A R
g &1 ewa frATAT WUEAT 3 R
mudr  ov 34T Fatd w sarE
sreres fam w3r # fawd wrvewe,
TR, A g FY A g F
nagvn @A T fa gufas
TATILT WY1 79, T AT T ATOAW
wfag a1 Teq o gy I o
gaTT gfeesir § gasr st § T as
g wefaer ara wifeg ) St wrer
TfrgmagagE yaer @y oA &
SifE ITeATL G T | | ITHT FqT
Tafaa & @ § Y I T gfewor
g wfeg 1 wafeat w1 I A
T FTAT AT TOG AR AAT T ATRIET
¥ wff v wifgy afes araor AN
g w7 g wwarn wiigg
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¥ =wrgar g gw W w6 frmg wlt
w1 g At § wfidr S oy
feaen€ arefy & fr Y Tl e &
ug w1y fearenar snar i $¥ s efaF
FT TEHTAAT FL | TANT WA g qEAT
& for gar Aware whdt &7 & ggaod
AT T F 1 T T X FYFW
ST W § | 5W A AT AT & qETST
9T agR gfwa Swrw oA &1 g et
sae aon wifge f5 w9 Qar
ANTE T 9T T A AW I fmewt
& 7o firerr & &5

grwTEETfY 9% Hfw A farerr wwiT
¥ fag w1t o fear oA & TEd
SAAT BT FTRT AW TET | AR
AT W TEEr g9 @ fear &
wg TF W F e 64 g v
Ty g—aq ar @ i wewr qew
TV 337 AT F19 FL W 1 W &
fafirer Wit § o #¢ 3 7oy aeEwt o
weu F3F ) Afew & wgar g fe
qw & fafww i § S At v
qHIT g1 ag ar &% § wefaw ar
fafwer st & faamrdr oy § Afew
e W T a7 &7 I § frewnd
S 1 dw &Y fafww st & aveaw
¥ ArERt & woi ¥ 0 &F SWT Ay
ATl #1 geeA § aga wgEar
faentt |

9 MRl ¥ T § W Hawy $5r
WA FY AT F7 GET F@TE

CANY wfvg qaw (wraeisr)
werer wEre, & o € oo ¥ ok
g1 Eewisr 1, 9y, sgEETE WK
W o) qgh # W@ oo Qe
AT AT AR owAT HIN ¥
A ST AT & W A AT oF @y
g€ o e fer f5 Tt i W o
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[y vty wdw] &, e o & wvefirr 8, v fe ow

2wt AT ¥ 9w oy TR ¥ wreft & agf gy ¥ ¥w o el

frar & e N A g TEWM w aforer H oy weft @1 weag

A Az g7 Awit § 377 w3 da w5y faan, B #r ameEer wff X 6T R

fw Tod o J=w<fag { a7 fear ?

IR agy @A W Agt ¥ Ig agerar
Ty B omer O Y O T ot
oy &1 & ww ¥ qudt g—3ur =it
%, w7 S W WY o ) gedv
FUT fear & 1 W w9 €7 A X
T FX WA @O g Ao §
fr o fores o Y T s ¥ W
9EY § muwaw FA9 & aA
R ¥ wrfy, ga AWl #r ad
srgard #§ Tf wddr

st quad § fean @ & @
F—aaeT W T FE | gHIY >gH
I q9T & qeEdl ®Y, WA AN &
TR B T TR WEF W WA
TG I, ST A1gAT | wwwr 9 Qe
* sy wEr &1 # O fader dmA Ay
1T §, Sfew g/ IaaEr @ g—
wEt ¥ 9§ qravs qf, qaw
AEQ!, ATTHFA A, §F AE A
qra Tt & fag &Y a7 ot Fer wan
fe o |9 T € T AT W AR
¥ WO AY 0 Y SR T7 HIST ANTH
927 | AFT 1 T=¥ fEew TEA 9 Y,
F w97 W Qo & fF ogw oW qAw
famrr Jgw 4T 993 &1 AW wT oA
@ AE ¥ A I

g  fr oo ¥ 60 wEmT AT
¥ mafedym wE aow T far §)
T *7 T/ AR w19 X Fer
o g% feeelY 7 <2® & Ao fermtfedy
N | § 1 ag faadr wole @i §—
o€ gredr feedly § R, AT AT AW
o ®FT frr ol adr T
aft Py wifgg | growr A 770 agaw
R, Wrr e & ang § o sk W

ST FAAT § A AT T F0 ALY
& wgm wigdh £ v wiw e
Y 3t g fifad Afww afy aa ffod,
TF TIHT 2 F AT T 77 7E 7T )
# oSt Fars fF g ¥ ¥ g
o3y 3 g, wravwTeT T, Aewaary 0§
BT qTEETE 1§ AT FgF < Tt it
q gl sy F gy fr g oY o
g faelt Y, &dr = wfr T
fareft Y2 oft arqard w2 ¥ oY 0 7R
aw s faar, Gar usw Y Y mar
o AT IT G LN F& T A FT A
Ffe ag & &N g8 NG Byl T&
¥ oY & LW A g FAArd §
W go g ity 3 sy §fe
W ¥ A At wrd Ivwy e 0
TH q9g & WA w7 g7 E

sar W & wlafafedt 3 toaers
& v wwr ? Qw4 o e 9U Y
9t A o Faw w6 | S
o &1 w1 ww Fofow o wog ¥
st F ff e § 1 g A AW
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% orff wr ol & o At ¥ gy @Y
fie o ¥t oy & wmf & wg ot A
ardy vt & 1 oY ot ity et fpardt
T TAE AT ) TG WY ¥ oo
AFETT &Y AT O 7wy oY o o
IR IR T fF gt o ¥
ey drit W USw g wifgy, = T
fafaedt Y ofeg 1 9 T AT A
g1 fo wilt wfaw qnfe & o &=
WS SRR vy F
frrgd s s Y 1 78 e ofr s
¥ aff o fr | gud @ aw ) ||
Y ATET UST INT AT | gEfEC
% wedt § e wro el o aufay A
Fahae &) St 3 ¥ TG 1 T AT
s § f% 1 60 W T TMWAN
foear wor w7 § WX mrefe & AT
Tafy ardy wfrT N ol F am oA
AT qF T F ) ¥ oWMT T qAAS
3 T v wrefa Wed & a? ¥ oo+
ay &) FFadr g fa v oqm vy w €
argd W F Frew o7 drar F
=T § 5 7 76 Far at ovr 7 B
g, AT FEAAy E oA =g F)

wx & wrq w1 qE fr o age
98 e Dffar ama O gead
197 B qoT W A 97 1 IF A
g udr gur @1 R wF ag wE
wat f g7 w7 aleas w59 74T &, At
state #ar faTar § 7 QA A1 98 Tt
N afeqs gax oA & WAL
T A FT T4 T4 & A7 fowam wam o

¢ aww 8 garragruw fw
WEYETAT § 1 I H1 IT A wF
& WY 5, 7 qre ww g 0§ faes
q¢ § ¢ St Y Far FH 1 IT
¥ WC Y 97 e o fivar | I § w
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war fx wra & o swerw St ¥ fag
gar war fear ? ogR wer fe g,
farar @1\ 81 A fme gor T @ W
fears ver & | 3R w20 fs A qre
feara «¢7 &, gardr wfaf 3§ s =<
fgare ¥ of 1 7Y €9 wAAT F wAr
g wd ¥ fag dar war fsqr ?
I wr fF wq gFTw 5T w7 QAT
AT AT ILAT R, TAfAg Trarfafag
aur adew ¥ faq dar sqr fwar
a7 1§ q€ A ¥ qAG § 7 wragaw
#r gfez 3 foodt & femrar & g dar
sAr fRar war, @ g W AR ¥
A ¥ WT WIT AT G q0AT g,
HEAL T4 &Y FAIGT §, a¥ I 9 A
&Y fwan wtrar § AR Wy 99 9T HY
ER FIX E | OTT R FT KA W
& 7 og g4 § W g £ v qw
TS AT i 7F HIT IT 9 I 7

Hwre

Hxag vy Ty fo gy A
o fafaee & g9z« & € i
HAY ST T qg wlAT o Ay
oY s A w IR oo §, 39 R w0
FF AE &1 OF &Y AETC FY AN &
qaT oF AT g & gz arelt oy ®
(T FAT AT FT AR AAT AV woav
g, xafas ag 7€l oY 91 wa "
& zefag 3 =t fraver fear war &)
TH AW WG ®T TR Far &
ga g fefgae & o faary oy
& \aeg ) SEA wwr fw WY g
TF ATE WA WH 5 gR gt Wiy
ur STy Afws IFA warar s
Iq W oAE faary ¥ ¥ w@r fw
g X &40 A foar ) wra vE@ WY
Ax afe g At T oA wEw
T §94T I9 qAE WA ¥ g foar
7T 1 X TXE A WIT w Q@
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FifeT |
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X Q WG SaT T He G5 HEA,
Afww &g =gl M

WERR AN ¢ WG HAvA wfam,
wag &Y war ¥

ed whA ®@w. & 0F s
H X FGAT ATFAT § | WIS TEATEIgnnz
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qATE |
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MR. SPEAKER: You will please
take only three minutes, Mr, Sanghi.

SHRI N. K. SANGHI (Jalore); Mr.
Speaker, Sir, since the time for dis-
cussion of demands for grantg of the
other minisiers has been extended, I
would request you to give me five
minuteg extra,

1 rise io support the demands of the
Ministry of Information and Broad-
casting, Sir, the budget that hag been
presenteq to this House has been haij-
led by and large by the industry. It
has also been said that the budget
prescnted this year is something uni-
que in the last decade which this
House has witnessed.

I would also say that the film in-
dustry (as also haileg the budget
that hag been presenied to this House
and the manner in which it has
been brought forward for the benefit
of the film industry. I would con-
fine my remarkg only to the film in-
dustry because the time that is given
is very short. The film industry is
greatfu] io the Finance Minister parti-
culaily when ke hag given exemp-
tion to the artistes and other peo-
ple working in the film industry by
raising the monetary ceiling of
qualifyins savings flom Rs. 25,000
to 50,000. This increase bas provid-
ed for the rainy day. As you know
very well there are shorl spans of
workers and sometimes the artistes
go out mn oblivion. Secondly, this
year, no new jimport, has heen levi-
ed on the films, Usually, heavy
imposts have been levieq in the film
industry i, previous years, like ex-
cise, duty. This time that hias not
been the case. It jg in this back-
ground that the industry hag hailed
the budget.

I would like to draw the atten-
tion of the hon. Minister to the tolal
outlay of the Ministry of Informa-
tion and Boadcasting, The plan out-
lay is Rs. 25 crores while the non-
plan outlay is Rs. 53 crores. Take
ing these together, the total outley



i

181 D.G. 1978-77 Min, VAISAKHA 6, 1808 (SAKA) D.G. 1976-77 Min. 182

of 1. & B.

has come to Rs. 78 croreg for the In-
formation and, Broadcasting Minis-
try. The outlay for the film/ in-
dusiry comes to only Rs, 5.18 crores.
The outlay for the Filmg [Division
is only Rs. 3 crores, for the films
and television Institute of India, it
comes to Rs, 82 lakhs, for the Chil-
drens’ Films Society it is Rs. 18
lakhg and for the Film Festivalg In-
ternational it comes to Rs. 18 lakhs
while jt is Rs. 10 lakhs for setting
up of National Films Development
Corporation, for the Central Board
of ¥ilms Censors it is Rs. 10 lakhs
while for the National Film Archi-
ves and National Awards it comes
to Rs, 7 lakhs and 6 lakkhs respec-
tively.

Thus the total outlay, for the in-
dustry 1s 518 crores, out of this also
for the Films Division, the biggest
amouny being spent is Rs, 3.81 crores.
The Minister would agree that this
entire '‘noney is being recovered by
gshowing the news wreels and approv-
ed films in the theatres. 1p fact, the
total outlay on the film industry by
the 1 & B Ministry is less than Rs, 2
crores. This indusiry has netted
mor, than R, 308 croreg during 1975-
76 out of which moie than 50 per
cent hat gane to the State exchequer
by way of entertaininent tax, There is
no parallel industry, 50 per cent of
the grosg earning of which goes to
#e State excheguer, It is gerving a
laudabls obiject, It is one of the most
powerful mass media of audio of
audio-visual showmanship in this
couniry which is having a dynamic
smapact in the lifg of the people.

13 hrs.

Not only that. When we talk of
national integration and emotional
integration and emotional integraion,
we ghould remember thaty the films
which are taken from one part of the
country to the other serve as the
linqua franca. At least they have
popularised Hindi in the south where
people were so much allergic to the
language.

of I. & B.

SHRI B. V. NAIK (KANARA):
They have done much more than the
Hindj prachar Sabha has done,

SHRI N. K, SANGHI: As I gaid, this
is one of the most important 'mass me-
dig for reliving the stress and strain of
people when they really want to for-
get their difficulties and problems

1t is in this backgiound of generat-
ing such a large amount of income
for the State and Central Govern-
ments that this matter requires a
little more. consideration at the hands
of the I & B Ministry by a better out-
lays.

Two years back, we had seen tihe
film industry in doldrums, Production
centres were closing in West Bengal
and Bombay. I am gratefu] to those
State Government which khave lent a
helping hand in bringing this bad
state of affairs to an end. In West
Bengal, for instance, the dynamic
Minister of Planning, Shri Sankar
Gliose, who is here now, has done
quite a lot to help the industry. Then
the Karnataka and Maharashira Go-
vernmenis formeq Fily Finance Cor-
porations and gave some advantage
to the film industry jn their own areas
by providing some facilities for the
production of regiona] films, with the
result a face-life was given to the in-
dustry and it is able to survive,

Not only that. When we talk of
this as a very important mass medi-
um, We must remember that the in-
dustry has produceq more than 10,000
filmg in the last two decades em-
ploys 200,000 people day in and day
out and entertaing people all over the
country. It is a major unit in the
economy of the country. It is this
generative industry which is now in
rea} financial difficulties. What ig the
reason for this? Time ang again, it
has beep explained, both inside the
House and outside, and people know
it, that thig industry is not consider-
ed as an industry. As such, there is
no institutional finance available to
the film industry. One of the most
important things that shoulg be done
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is that institutional finance ghould be
made available to the industry. I
would earnestly request the hon.
Minister that he need not provide
more outlay—I do not want finance-
—if he would only allow this industry
to be includeq in the government list
of industries, much of the work could
be done. Today some of the banks
are willing to give financia] support
for the production, distribution and
exhibition of films, bug it is not con-
sidered an industry: it is only consi-
dered as a showmanship business, If
it is only termed as an industry, ac-
cepted as an industry, I am sure much
of the job would be done,

1 have not much time at my dis-
posal to refer to other matters. But
this industry has been suffering from
varioug other difficulties. One of the
difficulties in the production of films
has been the perennial shortage of
colour raw material with which to
shoot the films the negatives, posi-
tives and the sound track which gre
imported in the couniry. Here we
find that the regular outlay of im-
port is not decided by the Ministry.
Formerly the import of these was
handled by the STC. The industry
was wanting that everything con-
necteq with it should be put in one
basket, in the I & B Ministry. We
are very glad that thig matter is now
processed in the I & B Ministry, but
the matter is yet to be streamlined
Unless we import these raw 'materials
on a regular basis, unless there 15 2
regular allocation, unless this indus-
try is trealed as an industry and con-
sidered a part of the major under-
takings involving such a large out-
lay of nationa] resources the prob-
lem cannot be sSolved. We should
decide to import the requisite quan-
tity of raw materials from foreign
countries o g regular basis. I am
sure the foreign exchange part of it
is being taken care of by export
guarantees and thingsg like that. But
what we fingd is that licences are not
given for the raw materials required,
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with the result that they are in shori-
age and there iz blackmarketing,
Sometimegs we find that the reels
have to be imported by air involv-
ing air freight with the result that
the price per reel goes up upto air
amount of Rs. 100 which creates con-
giderable difficulties in the produc-
tion of films, increasing their cnst
unnecessarily and making us pay un-
necessarily in foreign exchange by
way of air freight. These are some
of the difficulties.

Recently we have seen in the papers
that the bond obligation in respect
of foreign exchange had been raised
to 200 per cent. Thig morning’s pa-
pers report that e 200 per cent n-
crease in bond obligation hag sho'k-
ed producers: What is this bond
obligation? Producers of colour fitms
have to enter into a bond obligat.on
guaranteeing that they wil} export,
that they will earn so much foreign
exchange. It is in thig background
that the bong obligation has been in-
creased 200 per cent, it was 100 per
cent at one time, it was increased to
150 per cent and now to 200 per cent.
I should request the hon. Minister to
give some rationale, some reason why
it has been done. I request him not
to treat this industry like this, it
definitely needs g litile miore under-
standing. 1 also request that thig
particular matter should be reconsi-
dereqd and the bond obligation should
be reduced from 200 {o 150 per cent
at least.

I am glad that the Government of
India has instituted national awards,
there 18 a sense of participation of the
government ang it shows that the
government has recognised filmg as
a very important mass media. This
industry has been badly labelled and
given a]] sorts of bad names.

MR. SPEAKER: Please conclude
with ¢his point, you have already
taken seven minutes,
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SHRI N. K. SANGHI: Besides the
national awards, there are So many
smaller awards by different states.
We should see that all those awards
are correlated. Let us make those
awards a little more glamorous and
invite some of the people from the
industry during the national awards;
there could be better showmanship
and better results,

There are press reports which say
that a letter of intent has been issued
for setting up a technicolour pro-
cessing plant. There should be some
more details given of this If a tec-
hnieolour processing plant 1 set up
some of the present laboratories
would go into doldrums. They will be
out of business by setting up the
technicolour processing plant. They
wil] not be able to continue in the in-
dustry, We should like to have some
background as to whether it is a fact
and how the present laboralories are
gomng to be taken care of,

With reference to the international
film festival we are glad that recently
a festival had been conducled very
succe~sfully, It 1s a window to the
foieign countries and we are able to
know the latest technological de-
velopments in other countries. While
it is a window to the outside world,
1t 13 a door to the oulsiders to come
to this country to enable them to buy
ou. (ilms so that we #re able to in-
crease oup exports, We Rtag film fes-
tivals in Delhi, Calcutta and Bom-
bay. One festival should also be held
i Madras ag it is also an important
film produeing centre and it should not
feel neglected.

One of the matters which has been
agitating the minds of film produ-
cers is the latest ilm to be shown on
television,

There should be a dialogue with
the producers and some via-media
should be found, It is @ vexatious
problem. Showing the latest film on
the television is good for the televi-
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sion sudience but thers is also a com~
mercial aspect of it which has to be
considered by the ministry, The film
industry needs betters consideration
in the hands of the hon. Minster.
There should be a better perspective
and better understanding,

In the end I may say that the hon.
Minister has done quite a lot in uni-
fying the industry. So the indusiry’s
grateful thanks go to him. He is also
trying to do a good job. He has star-
ted with a good start in the film in-
dustry which will go a long way in
putting the industry on a stronger
foundation.

THE MINISTER OF STATE OF
INFORMATION AND BROADCAST-
ING (SHRI VIDYA CHARARN
SHUKLA): Mr, Speaker, I should
Like to thank all the hon. Members
who took the trouble of studying the
problems of this Ministry and parti-
cipating in this debate, During the
last financial year We had a plan and
non-plan allocation of Rs. 68 crores
This year there has been a margmnal
increase of 15 per cent in our budget;
it has gone up to Rs, 78 crores. It is
by ro means a comfortable budget for
a Ministry which has been saddled
with all kinds of new responsibilities
and which has to carry on various
media which not only help to inform
the people of the country but also
solicit their co-operation for the vari-
oug nation-building activities of the
Central and the State Governments.

13.10 hrs.
[MRr. DEPUTY-SPEAKER in the Cheir]

Sir, quite likely that with the
goodwill of the Hon'ble Members and
their support we might later on in
the year come up with Supplemen-
tary Demands so that our activities
are further improved and we c¢an
serve the nation in a better fashion.
As the House ig aware, the nation was
saved from a disaster by the declara-
tion of internal Emergency on 26th
June 1976 and after that a series of
measureg for accelerated development
were taken. These developments are
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naturally linkeq with social growth
and social justice and in this respect
we know that public co-operation has
a great meaning and a great signifi-
cance, Unless we create a climate of
public acceptability and public co-
operation, a kind of mass movement
cannot be generated towards helping
the economic programme, the new
economic programme that has been
initiated by the Prime Minister and
the Government of India. Otherwise
the success of this programme will
not only take more time than it
should, but the task of implementation
will become far more difficult. If the
understanding among the people, par-
ticularly among the sections which
stand to benefit by this programme, is
increased, this will not only save the
resources and time but it will also
accelerate the rate of growth in our
country and for this, all the media
of the nation have to be used. I must
emphasise thay the use of media is
completely non-partisan. It is defi-
nitely pariisan towards the needy,
towards those people who need help
from the Government ang those who
need accelerated development, All
our efforts are directed towards them
and therefore this programme has
been launched by various media in
co-operation with all the State Gov-
ernments. I must say that the res-
ponsibility has been very encourag-
ing and it hag beep extremely gatis-
fying to us who are involved in this
process. We not only put forward the
various good points and other require-
ments that we have in the implemen-
tation of this new programme but we
also keep on collecting the various
reactions, the varioys difficulties,
various progress that are generated
by the implementation of these pro-~
grammes, And this programme also
requires a motivational approach. This
motivational approach hag to be pro-
vided by a concerted and thoughtful
action. This is also heing done by a
multi-media prong in thig direction.

I am very grateful to the Hon’ble
Members for the understanding that
they huve shown of our work and
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have appreciated the work done by
this Ministry.

Before coming to the various media
which are directly operated by this
Ministry, I think it would be probab-
ly appropriate if I survey the situa-
tion with respect to the very import.
ant medium which opecrates only in
the private sector and I refer to the
Indian Press. Sir, we know imme-
diately after independence, how the
situation in our country which was
disturbed and which was full of all
kinds of mischievous potentialities,
was exploited by those people who
are not interested in the national
growth or nationalism. But they
were interested ouly in their narrow
politica] gains and a parlisan ap-
proach. Therefore, even in the ear-
lier years of our independence, there
was a terrible situation creaied by
the Press which was controlled, to a
large extent, by vested interests
which, as I said earlier, did not have
the national interest ir their hearts
but o1ly their parochial and narrow
interests. Therefore, the first am-
endment to the Constitution which
was Dbrought forward, amongst other
thingn, provided for reasonable res-
tricticns on Article 19 which guaran-
teed freedom of speech, which implies
the freedom of the Press. And im-
mediately following the first amend-
ment to the Constitution, an Act was
passea by the Lok Sabha and the
Rajya Sabha which was then called
the Press (Objectionable Matters)
Act. And this Press (Objectionable
Matters) Act was passed after a great
deal of debate. And the then Home
Minisier, Shri Rajagopalachari who
piloted this bill in both Houses of
Parliament made certain references,
certain observations which, if they
are reand-out to-day, would look as
if they were describing the pre.
Emergency gituation in this country
1 think, Sir, it was a first-rate tragedy
that this Act was repealed, in the
hope that the Press would itself
evolve a method of self regulation
and that it would go ty the code of
ethics which it was supposed to ev-
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wolve. \Jnfortunately, ags we 8saw it
later after the repealment of thig Act,
the Press—or a large section of it—
ran amuck and it just ran riot and
«caused a great deal of havoc to our
public and national lives; and the
assumptions and wishful thinking im=
plied in the Press Ccmmission’s Re-
port thut there will be self-regula-
tion, self-control and a code of ethics,
were all not only behed but comple-~
1tely dashed to the ground. A Press
Council was none the less created by
an Act of Parliament and a lot '.&
hope was attached to this Press Coun-
c1l and itg functioning The Press
Commission has devoted a good num-
ber of its pages to the hopes and to
the various expectations from this
Press Council But, unfoitunately,
because of the attiiude of the Press
and the genera)] circumstances pre-
vailing in the country, we found that
this Press Council was almost a non-
starter, for reasons all too well
known, and I do not want to go into
all those reasons again. But when we
were discussing the repealments of
ibe Press Council Act, we had dis-
cussed this matter 1n a good deal of
detail. After the promulgation of
Emergency, when we were reviewing
the situation in the couniry, we were
reviewing it, not with the short-term
objective that we haq to gain during
the Emergency, but in a long-term
manner; and we found that apart
from certain regulations and certain
control and the code of ethics which,
in gpite of failureg we must nonethe-
less keep on trying for, we should
bave an Aet in the country which
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would encourage healthy journalism
and put down, with a firm hand, un-
healthy trends. What is health, and
what is unhealthy can be decided by
no less a forum than this honourable
House, because these are not the
things which can be decided by indi-
viduals 1 may commil an error of
judgement; or others may commit an
erro; of judgement. Hon. Members
and other bodies which are concern-
ed with this sensitive subject may
have then different views and differ-
ent problems with regard ¢o this. But
the combined wisdom of this House
1s infallible, 1n my opinion, and there-
fore we hold ourselves responsible to
this House and to the other House for

the administration of this Aect This
Act has been maligned a little bit
becausa of jt< name.

But when we go into the substance
of thi, Acl there are three outstand-
ing features which the hon Members
must take into account. First of all,
this Act hag been drafted well within
the reasonable restrictiong that have
been provided in Article 19 of the
Constitution by the Parliament, which
have been upheld by the courts, The
second feature of thiy Act is that this
1s well within and much below the

'provisionq of the code of ethics that
the cditors have drawn for them-
selves The All India Newspaper
Editors’ Conference about five years
Lback drew up a draft code of ethics
which they wanted that the editors
, should adopt, the newspapers should
adopt and implement. Unfortunately,
it was not implemented. But, if you
Icompare the provisiong of this Aect
{ with the code of conduct that was



191  D.G. 1676-T7 Min,
of 1. & B.

{Shri Vidya Charan Shukla]

evolved by the editors, which is
again being considered by the Central
Committee of the editors, which was
also considered by the All-India
Newspaper Editors' Conference in
their recent conference in Patna,
you will find that the provisiong of
this Act are much less onerous than

the code of ethics that the editors
themselves have evolved.
Therefore, thosg¢ pcople who say

that this Act is going to restrict the
frecdom of the press, og it is going to
create problems for those people who
want free expression of opinion, they
are not only misled but, I am afraid,
they have not yel applied their mind
to this pioblem in that serious and
dcep manmer which this problem re-
quires This Act will certainly pre-
vent mischievous action on the part
of those who are interested in using
the medium of the press for anti-
national, anti-publiz or anti-people
acls. But such of those people who
do not want to creaie disorder, who
do not want {o create an atmosphere
of violence and who do not want to
indulge in character assassination or
cther under-hand tactics that were
used by various newspapers before
the promulgation of the Emergency,
they need not be afraid of this enact-
ment, As a matter of fact, the All
India Working Journalists Union and
a large section of the press and others,
after having seen the provisions of
this Act and aftey having compared
the provisions of thig Act with the
provisions of the code of ethics and
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the code of conduct drawn up by the
editors for themselves, have welcom-
ed it,

The only doubt they have in their
mind is about the implementation
part. They fear that while imple-
menting it the Government employees,
or the Government in power, would
misuse its provisions. There is no
cure for doubt except experience. I
would only say that nobody should
doubt the intention of the Govern-
ment. You should wait and see whe-
ther this Act is being misused in any
respect. If it is misused, we ghall
ceriainly be held responsible for jt.
But I can assure this House that, as
far as our functioning goes, these
powers will not be misused, for any
partisan purposes. They will be used
only for the purposes which are held
out 1 the Act and which are wholly
free tfrom blemish and which are go-
ing to promote a healthy Press.

Only those people who do not want
to subscribe to the code of ethics
drawn up by the editors themselves,
only they have 1o worry about the
provisiong of this Act. But those
newspapers, periodicals and journals
which want to keep within the code
of conduct and the ccde of ethics
drawn up by the editorg themselves,
for them thig Act will be a dead letter;
it will have no meaning for them, It
would be non-existent for them. If
they violate their own code, only
then they will come within the mis-
chief of this Act, and not otherwise.

Regarding the second Act that was
passed by this House there have been
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some doubts, which have been clari-
fisd during the course of the debate.
Bitd some hon, Members have raised
the matter again. I would like to say
that the Parliamentary Proceedings
(Protection of Publication) Repeal
Act again doeg not restrict either the
right of the Press or the right of the
hon, House on any particular matter,
The only change it makes is that the
right and immunity of the press which
wag more than what the Members of
Parliament enjoyed, have been taken
anything which 13 prima facie defa-
matory and untrue and if the aggriev-
ed party wants to take the matter to
court, it can do s0 and no Immunity
will be available to the journalists or
the newspaper which they enjoyed
under the repealed Act. Again, every
newspaper, by accepiing its responsi.
bility, can print every word of the
proceedings of the House. I am talk-
ing of normal times, not of emergent
timeg when the provisions of the em-
ergency law and the DIR are in force.
When normalcy returns, they will be
able to publish everything they want,
provided they are wiliing to take the
legal responsibility for what they
print and publish Thijg is very neces-
sary so that irresponsible utterances
in the House and more irresponsible
writtings by the newspapers are sub-
ject to the common law of the land,
for nohody can and should have im-
munity for writing whatever he
wishes,

The response of the Indian Press
wag not only constructive, but very
good immediately after the declara-
tion of the emergency, As you are
aware, we had promulgated pre-cen-
sorship along-with emergency, but
within a few weeks w2 were able to
informally remove it. It speaks
volumes of the senge of responsibility
of the Indian Press, We could give
them the guidelines and tell them
that as long as they operated within
425 LS—1,
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the guidelines, it would not be neces-
sary for them to submit their writ.
ings for pre-censorship to the censor-
ing authorities. By and large this
has got on not only verywell, but we
have seen that thig hns encouraged
the healthy and national section of
the Press to come out and those who
were misusing this polent mass me-
dium have not only retreated to the
background, but they ave quite scared
of coming out becauge th.ey know that
the heavy hand of the law will fall
upon them if they create any mis-
chief. So, I would like to say here
that barring a minority of mischief-
makers, by and large the Indian Press
has not only acquitted itself very
well, but it has shown great progress,
and I am sure that the progress and
the foundations that have been laid
during these months will not only be
consolidated but csrried forward so
that in future there iz no confronta-
tion between the legally and demo-
cratically elected Government and a
section of the Press as was created
earlier.

The role of the Western Press can
be very well understood, and when 1
say Western Press, it refers to only
three or four countries. These peo-
ple are unhappy 2t our reversing
the trend of inflation and stopping it
and the general well-being and eco-
nomic growth of our country, It can
be well understood because these
colonia]l Powers have never pardoned
India for being free and progressive.

SHRI BHOGENDRA JHA (Jaina-
gar): Why don’t you name them?

SHRI VIDYA CHARAN SHUKLA:
They are well known, no need to
name them. As 2 matter of fact,
these countries are revealing them.
selves all the time, and I am sure that
the representatives of their papers or
other media like television and radio
networks located in India, a good
many of them.....,
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SHRR! BHOGENDRA JHA: Even
Portugal was a colonial Power. Do
you think they are also against us?
Why should you not name them?

SHRI VIDYA CHARAN SHUKLA:
These people do not kehave properly
and they do not even accept Indian
law and, therefore, we had to take
stern measures against them. 1 would
like to reterate before this hon. House
that nobody, particularly a foreigner,
would be allowed to violate the laws
of this country. If they want to stay
and work in this country, they must
stay and work within the laws of the
land that are in force, for the time
being. Anybody who does not accept
those laws, who does not want to work
within the framework of those laws
is most welcome to leave the country
and operate from elsewhere. Such of
the people who want to enjoy the
hospitality and the various privileges
and protection given tu them by this
Government must accept those laws
and only then they can function in a
proper manner.

1 must say that the majority of the
foteign correspondents, particularly
those belonging {o the socialist coun-
tries and the other progressive coun-
tries of the world, have not only
shown a great understanding and a
very good appreciation of our circums-
tances but they have trully reported
the happenings here. 1 am not say-
ing that they have always been say-
ing flattering things. They have been
factual in reporting the happenings.
It they do not find anything good,
they have reported that also. They
have reported the things in a balanced
manner. They have not painted only
a black picture. They have given a
balanced picture. That is what we
expect of the people who want objec-
tivity in this field.

Many hon. Members have referred
to the merger of the news agencies.
I compliment the management of
these news agencies for having re-
cognised the great need for having a
national news agency. Those people
who wer¢ against this merger had
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their own personal, probably, narrow
vested interest in this matter, But
the journalists and the newspaper
employees, by and large, wanted this
kind of a strong national news agency
to be run by journahsts, The society
“Samachar” has been registered by
the leading journalists of this country.
This is quite a good healthy develop-
ment in our country and, I hope, with
the blessingg of thig House and the
understanding that has been shown in
this healthy development, it will
grow from strength to strength.

It hag given us a new place in the
comity of nations. Ag the House
might recall, sometime back, when
the Foreign Ministers Conference of
Non-aligned Nations was held in
Lima, they decided to create a pool
of non-aligned nations agencies, It
was very firmly stated in the commu-
nique issued by the Conference that
the news agencies run by some colo-
nial powers were such that they were
working against the interests of the
developing nations of the world and
that they were painting wrong and
false pictures of the developing
nations.

It was stated that absolutely per-
verse pictures of developing nations
were being painted according to their
desire. Whenever they found a deve-
loping nation working according to
their wishes, according to their lik-
ings, they painted a better picture of
that nation. If they did not like a
particular nation, they painted a com-
pletely black picture of that pation.
The developing nations had absolute~
ly no power to undo this kind of in-~
justice and blatant lies that were
being thrown up by these news
]agencies. They were completely help-
ess.

Now, efforts are being made to
undo this situation. The non-align-
ed nationg are determined to from
a pool which wil] be g strong pool of
news agencles, It will project the
developmental activities, the great
work, that is being done in develop-
ing countries, to the wide world.
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Everybody will know the true pic-
ture of what is happening jn develop-
ing nations. In thig effort, India gid
not have much of a place, With four
sma]] and weak news agencies rlun
by a few people, they could have
found no place of any mention in this
pool of news ggencies which is being
created by non-aligned nations of the
world. With this nationa] news
ugency, we are now in a good posi-
tion and we hope that when the
the Ministerial.leve] conference is held
in early part of July in New Delhi,
we will suceed in creating some kind
of a machinery and evolve some kind
of a gcheme of cooperation so that the
very insidoug and serious exploita-
tion of the situation that was being
made by certain world news agencies
run capitalist forces could not only
be undone but we could evolve a
completely new approach in the wo:rld
of information.

Because of lack of time, I will now
race through the varioug activities
and developments that we want to do
in thig financial year. The advertise-
ment policy of the Government s
designed to help evelve a healthy
Press and to help the small and
medium pewspapers. Thig is not a
new policy. While reviewing this
and studying this matter, we came
across a Cabinet decision in the early
60s : probably it was in 1954 or 1955
that guidelines were set in regard to
Government's advertisement policy
After that, various Committees of
Parliament like the PAC, the
Estimates Committee etc. have had
the occasion 1o review Govern-
ment's policy of advertisement. They
have been stessing that all the
Government advertisements—whether
of the public sector undertakings,
whethier of the nationaljsed institutions
or statutory corporations or of any
other Department of the Government
~should be centralised in such a man-
ner that we could help healthy trends
in the Press and also help the small
and wmedium newspapers, particularly
in the Indian language fleld. We intend
to do thig forcefully during this year
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and we hope this House wil] lend its
entire support to this problemy that we
are now tacking in a forcefu] manner.

I had the privilege, some time back,
of presenting a copy of a new venture
‘Bmployment News’ to the Prime
Minister under whose inspiration this
publication was brought out. This
publication 1¢ in its infancy but, while
we expected the response of the peo-
ple to be good, the response that we
got was even better than we had
thought. The first print order was
below a lakh but, within three issues,
the print order went over a lakh of
copies. But this is still not as useful
as we would like 1t to be. We would
like all kinds of small posts like Clas=
IV, Class III, and Clasg II in the
Central Government as well as the
State Government to be advertised
and, wherever necessary and wher-
ever we consider it fit, we want even
the the private sector to come into
this ‘Employment News’. This ‘Em-
ployment News’ will ultimately be
printed in all the Indian languages.
It is at present printed jin Englsh
and Hindj but we intend to print it
in four other Indian languages siort-
ly and then extend it to other Indian
languages. Today, its size in small
ang so it contains advertisements only
for bigger posts and most of the
U.P.SC. advertisements. I must com-
pliment the UPSC and its Chairman
for their kind cooperation ang their
very good and willing help which
they have given to thig venture, With
their help and with the help of the
varjous State Governments and others
who have come out to help us in this
matter, we hope that this will be one
of tha very good developments and
that it will carry news of employ-
'ment opportunities to the various
areas, particularly the tribal areas
and areas which are inhabiteq by the
weaker sections of the society where
big papers don’t ciroculate. In fact,
even gmal] papers don’t go there and
80 we are evol a acheme by
which thic Employment News can
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reach every rural post-office and can
even go further than that so that to
early Gram Panchayat and to every
nook and corner sufficient copieg of
the paper can go, so that more and
more people from these areas can
come and compete for employment in
the country.

The problems of small and medium
newspapers are very much under our
consideration, and as I stated while
I was mentioning the advertisement
policy, we are taking an jntegrated
view of these problemg and I am
sure we will be able to solve a good
many of these problems. Certain
prablems are there which are inher-
ent in the situation, but even there,
if we reorganize the newspaper indus-
iry the way it should be reorganized
then many of the problems of the
small and medium newspapers will
have been sorted out, and we are
trying to work in this direction.

Regarding films, about whida vari-
ous hon, Memberg spoke our policy
is one of promoting a healthy growth
of the film industry. We want the
Indian film indusiry to grow but not
grow towards formula films towards
the films which most of the time, for
90 per cent of the time, glorify
sex, violence obscenity, vulgarity
and things like that and which,
in the last ten minutes, undo
everything and try to conform to
the censorship 1deas that good
triumphs over evil. That king of
thing will not do. Therefore, we
have taken :measures to see that the
use of sex and violence, which was
so much prevalent in these flims, is
not only reduced but eliminated. But
it will take a little time to be reflect-
ed in the film market because most
of the fivng that are being released
today or were released in the past
few months are films whidh were
under production in the last so many
years or mrore | more or less, complet-
ed belor : our new policy was com-
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municated to the producers, but re-
garding the fiims which are current-
ly under production or where shoot-
ing has been done to the extent of
lesg than fifty per cent of their acript,
we have gone through the script and
we have told the producers, wher-
ever it wag objectionable, that it will
not be passed. We have even told
the producerg that it the firms do not
conform to the censorship guidelines
then the Central Board of Films Cen-
sors will not be content with only
cutting a shot here anq there and al-
lowing the rest of the film to go but
the entire film will be rejected, Other-
wise, a tendency was growing along
these film producerg that they may
have about 2,000 ft. of sex and viol-
ence and even if it was cut to half,
the other half wil] remaj, and that
will be good enough for their for-
'‘mula films, good enough for instiga-
ting the basger instincts among the
people who go to see films. This kind
of thing, I want to warn, will not be
permitted. If we find that the theme
of the film is such that it cannot be
corrected by cuts, if the whole film goes
against ¢he very spirit of the censor-
ship policy of the Government, the
entire film will be rejected and no
part of it will be allowed to be
shown. Therefore, the producers
shoulg take this warning into ac-
count while they plan their produc-
tion now ang in future....

SHRI S. M. BENERJEE (Kan-
pur) : What encouragement is being
given to those who are really pro-
ducing good films?

SHRI VIDYA CHARN SHUKLA:
The encouragement can be given
only by the cinema-viewers. When-
ever a good fllm is produced in
a proper manner, it succeeds; even
with the formulae that these people
normally use, some films have suc-
ceeded. We, from our side, give
the encouragement, Of course, the
cinema industry is not in the public
sector, We do not want to bring it
in the public sector, but we want to
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give them various encouragements
and we do give them emcouragements.
But these encouragements are not
sufficient. The 'main encouragement
comes from the viewers themselves,
and the viewers' preferences are de-
termined, to a large extent, by the
various film magazines whica are
printed in various languages. The
English film magazine sets the trend
and the language film mugazines
copy that. Most of the film magazi-
nes rather than seriously discussing
the' technique of film production _the
various good points and bad points
of the film industry, are, under co-
ver of film industry. running some
kind of a semi-pornography business,
ang they are being run mostly with
the motive of making money.

These film magazines are not runn-
ing for creating better taste among
the viewerg of the films, they are not
bemng run to cieate any awareness
among the film goers that good pic-
tures ang better pictures should be
seen and that these formula films
should be discouraged. These two
'‘matters—the taste of the film goers
and the kind of trends that are gen-
erateq by these film magazines are
inter-connected matters and we are
treating them as such, We are tak-
ing steps to see that these film
magazine, improve thewr trend of
wrniting and they do not run purely
for profit and pornography, they
should run for improving the tasle
and helping the firm mndustry to go
on the right and proper lines

We are one with the State Govern-
ments who are encouraging the
growth ang building of cinema hous-
¢s. Thig is one of the weaknesses of
the cinema industry that the cinema
houses are not in as great number 80
they should be in our countiy. There-
fore, we are taking steps to see that
the construction of cinema houses is
encouraged and we would like to en-
courage all the State Governments
who have taken steps in this regard.

of I. & B.

Now, Akashvani has been func-
tioning as the premier 'media under
the control of this Ministry, It “Ras
done its duty well ang I am glad
that the House has been apprecia-
tive of its role. I mwst assure that
its approach has never been partissn;
its approach has never been patisano
proach and jt will continue to be so.

The coverage of Akashvanj i bor-
der areas needs some improvement.
We have taken note of the various
suggestions given by the ton. Mem-
bers and with financeg and resources
permitting, we shall take steps to
correct the gituation.

You 'must have seen ghat recently
we have geparated the organization
of Doordarshan from All India Radio.
This hag been done and thig has been
necessitated because television is
developing in its own right ag a free
and big media and it must develop
into a good media by itself in a very
quick pace. To quicken the pace
of its development and to give its
own identity, we have now separat-
ed it and put 1t under an independ-
ent Director General to funciion
under this Ministry. I am sure that
thig decision and certain other im-
portant decisiong that we fiave taken
will help quicken the growth of tele-
vision transmission.

With this is connected the ques-
tion of television sets ete, but that
matter, I do not think, I am calied
upon to explain here, but our policy
I~ an 1integrated one we want tn cee
that ¢he availability of television sets
becomes easier, becomes more within
the reach of the common people and
more and ‘'more community viewing
sets are put through so thay more
ang wmore people can take advantage
of the good television programmes
that are put through.

About the SITE programme, I must
say that this progremme has succed-
ed extremely well It hag created
very good impact in 2400 villages.
It had itg own initial difficulties, but
the reports and the feed-back thas
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we have received have heen extre-
mely good. Unfortunately, the satel-
lite through which this programme
was beiny beamed to these villages
ig not going to be available after 31st
July. Therefore, we are making ar-
rangements for terrestrial transmis-
sion which will cover almost forty
per cent of the SITE villages to beg-
in with, but it will in total cover much
greater number of villages. It will
cover eight to ten thousand villages,
but these will not be all SITE
villages whidh are being served at
present by the SITE programme. In
the course of time, as soon as we are
given more funds by the Planning
Commission and the Ministry of Fin-
ance, we shall like to cover many
more areas with this educationa]l pro-
gramme which has done a lot of good
to our country, particularly, in rur-
al areas., Television has to be deve-
loped in a proper manner particular-
ly for the growth ang regeneration of
confidence ang good work in the
rural areas,

Press Information Bureau, Song
anq Drama Division Field Publicity,
Publications Division and Indian In-
stitute of Mass Communication—all
these have been doing their work very
well. Varioug criticismd have held
out about certain persons working in
these medias, but I am glad that
there hag been a general appreciation
in the House of the work done by
these medias and we ghall try and see
that the good work being done by
these mediag is further improved and
further strengthened.

With regard to the other matters
raised by the hon, Members, I have
got the list of the hon. Members who
spoke and the varioug points raised
by them. As I have already taken
more time than was allotted to me,
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I woulgq not refer to alj these indivi-
dual points. But I would like to say
that we ghal] analyse all the points
ang the problems raised by the hon.
Memberg and after analysing, we
shall write back to the hon, Members
to say, what action has been taken
about them and if action hag not been
taken and if their demands could
not be met, what were the reasons.
All these points will be properly at-
tendeqd to.

May I in conclusion, give my
thanks to the House and the hon.
Members for giving us necessary
boost up by appreciating our work
and by giving us their help which we
will always need.

MR. DEPUTY-SPEAKER: There
are a number of cut motiong moved
by the hon. Members, Unless any
Member wisheg any particular cut
motion to be put separately, I will
put all of them together.

All the cut motions were put and
negatived,

MR, DEPUTY-SPEAKER: The
question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capita] Account shown
in the fourth columy of the order
Paper be granted to the President
to complete the sums necessary to
defray the charges that will come
in, course of payment during the
year ending the 31st day of March,
1971, in respect of the heads of
demandg entered in the second
column thereof against Demands
Nos. 64 to @6 relating to the Minis-
try of Information and Broadcast-

‘e

ing.”
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[ Demands for Gm-m, :976-17 in mpm %’the Mmm of Information and Broadcasting

are shown below. Ed.}

Amount of Demand for Amount of Demand for
Grant account on Grant voted by the House
No, of  Name of Demand voted by the House on
23-3-1976
Revenue  Capital Revenue Capital
Rs. Rs. Rs. Rs.
64 Miustryof Int'otmmon und
Broadounting 7,16,000 . 38,78,000
65 I:f>cmition and Pudlicity . 2,47.98,000  19,25,000  12,39,89,c00 96,25,000
66 Broadcasting 6,73,23,000  3,55,€9,000 33,66,16,cc0  17,78,44,000

13.58 hrs

DEMANDS FOR GRANTS, 1976-77—
Contd

MINISTRY OF PETROLEUM

MR DEPUTY-SPEAKER: The
House will now take up discussion
and voting on Demand Nos, 71 and
72 relating to the Mimstry of Petro-
leum for which three hours have
been allotted.

Hon, Members present in the House
who desire to move their cut motions
may send slips to the Table within

Demands for Grants, 1976-77

15 minutes indicating the serial num-
bers of the Cut Motiong they like fo
move,

Motion 'moved :

“That the respective sumg not
exceeding the amounts on Revenue
Account ang Capital Account shown
in the fourth column of the Order
Paper be granted to the President
to complete the sums necessary to
defray the chargey that will come
in courge of payment during the
year ending the 31st day of March
1977, in respect of the heads of
demandg entereq in the second
column thereof against Demands
Nos 71 and 72 relating to the Minis-
try of Petroleum.”

in respect of the Ministry of Petroleum

Amount of Demand Amount of Demand
No.of N ¢ Demand ::: Grant b;nhe for Grant ;fubgutﬁed to the
. ame of Deman voted by ¢! t] ouse
Demand House on 23-3-1976 vote ¢
Revenue Capital Revenue Capital
Rsu Rs- Rs. g:
71  Ministey of Petroleum . 7,658,000 38,27,000
7Y Peuoleut;;} and Pecm-chemmh
N . $24:35,000 48,55,05,000 46,31,66,000 239,55,27,000

*\Lyvad with the racommendation of the President.
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Mr. Deputy-Speaker, Sir, as the time
is very short, T have only g very few
points to discuss over here namely
oil exploration, elimination of for-
eign monopolieg from the scene of
oil exploration, refining and distribu-
tion and check further inflitration
into the oil programme ang stop any
possible  political subversion by
these multi-national foreign firms,
nationalization of all foreign com-
panies gnd fourthly reduction of
prices of thg indigenoug crude, petro-
chemicals and kerosene.

Although oil was first discoveded
and explored in India ag far back as
1889 in Digboi in the State of Assam,
a systematic effort for exploration on
a wider scale both offshore and on-
shore began just only a few years
back with significant result. So far
as the offshore exploration program-
me on the western coast is concerned,
the Bombay High withh an expected
production of 10 'milhon tonnes of
erude by 1980, appears to be a great
success with far-reaching results in
Indian 0i] economy reducing the
dependence on imports.

1 appreciate the magnitude of effort
involved in the exploration of Bom-
bay High which is 115 miles away
from Bombay in the deep Arabian
sea and I take this opportunity to
congratulate the men concerned the
ONGC, and the Minister on this greal
achievement. But, Sir, one Bom-
bay High alone will not be able to
cope with the rising demand of oil.
So far as one can look into the future,
the demand of oil in India will al-
ways be higher than the actual
supply from the indigenous sources.
Therefore, there is very little chance
of being self-sufficient or near self-
sufficient in oil in the foreseeable
future unless and until the conditions
tilt more in favour of the depart-
ment. I would like to know from the
Minister us to what will be the esti-
mated demand by the end of the Fifth
Five year Plan or by 1980-81 or by
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199091, Is it not geing to be much
more thaa what the Department had
estimated? Whatever might be the
case, the Department has to intensity
itg exploratory work and discover and
develop fresh resources in the differ-
ent parts of the country. As regards
the old and new participation in re-
fining, distribution and exploratory
programmes the multi-national firms
should not be continued any further
and no new contract should be en-
tered upon In view of the huge pro-
fits and formidable remittances,
adverse contracts and danger of alleg™
ed political subversion, I would urge
upon the Government io acquire
effective control and nationalise the
Assam Oil Co, Caltex, Oil India
Ltd. and all other foreign
interests without further delay
and without any compensation.
If any  assistance and co-opera-
tion in regard to modernisation of
techniques and equipments is needed,
the Government should seek this from
those countries, particularly from the
Soviet Union, which is very much
willing to assist us and to cooperate
with us on terms suitable to Indian

conditions.

So far as the prices are concerned,
barring a few in the high-ups nobody
can really realise the reasons
for the high prices of the indigenous
crude angd its products and petro-
chemicals. Since this is not imported
the price should be kept at a reason-
able level and made available at
least to the non-commercial consu-~
mers. I8 it the situation that we want
to internationalise the price of the
indigenous crude and its products? Is
it not a fact that the price of crude
and petro-chemicals in the Soviet
Union and China is far below the so-
called international rate?

In regard to the price of kerosene,
I would urge upon the Government to
reduce the price to the level of 1870~
71 and ensure steady supply to the
poorest of the poor in the rural aress
and save them from the urban village
sharks, the black-marketeers., In this
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connaction 1 would like to know from

Unien ang the difference between the
imperted price and the sale price
$0 the consumers and I want to know
whether the Government is making a
profit out of this essential commodity
of the woor, instead of subsidising it.

Before I conclude, I would like to
remind the Minister through you,
that the people would certainly judge
the performance of this Ministry, not
by its high-sounding achievements
but by end product of such achie-
vements. Therefore, I am retuctaat to
support the Demands for Grants of
this Ministry,

With these words, I conclude,

PROF, S L. SAKSENA (Maharaj-
gani): I beg to move:—

“That the demand wunder the
head ‘Ministry of Petroleum’
be reduced by Rs 100”

“[Failure to explore petroleum
in eastern U.P,, particularly
in the Hari belt of Gorakh-
pur and Bahraich District
($3) 0

“That the demand under the
head ‘Ministry of Petrolcum’
be reduced by Rs. 100

[Malpractices in  selection of
junior Engineers by O.N.G.C..
Dehardun (6)]

“That the demand wunder the
head ‘Ministry of Petroleum’
be reduced by Rs, 100.”

[Favouritism in recruitment of
Geologists by O.N.G C.C,, De-
hradum (7)]

MR. DEPUTY-SPEAKER: Shri
Raja Kulkarni. He is not here, Shri
Mahajan.

14 s,

SHR! Y. 8. MAHAJAN (Buldana):
Mr. Ueputy-Speaker, 8ir, the

of

Petroleum Ministry ig the youn-
gest in our Government, but it deals
with a commodity of basic and stra-
tegic importance in the economic life
of our nation. Petroleum and petro-
leum products  are required
not only for motors, cars and other
types of vehicles, ships and aero-
planes, but it js the main source of
energy required for agricultural as
well ag industrial production. The
army, navy and air force will be
paralysed without this crucial com-
modity or product.

India, like the other nations of the
world, was not worried about the
future supplies of this commodity till
October 1873, that ig, the seven days
war between Israel angd Egypt. But,
the Arab decision to use petrol as a
weapon and increased its price by
four to five hundred per cent, hit
India severely and threatened to
completely paralyse her economy

The import bill for oil, including
other products shot up from 184
crores of rupees in 1971-72 to Rs.
1170 crores in 1975-76. We could get
out of this serious difficulty with the
help of credits from the suppler
countries and the oil facility provi-
ded by the International Monetary
Fund, That is we coulg face this em-
barrassing situation by huge and
mounting debts or credit from the
supplier countries and the interna-
tfional agency

The only ray of hope in this Mack
and depressing picture was provided
by the fact that we had developed
the indigenous industry to some ex-
tent and there were prospects of de-
veloping it still further so as to re-
duce our extreme dependence on
foreign supplies to a considerable
extent,

Fortunately, the responsibility for
developing this indusfry of critical
importance fell on the shoulder of,
Shri K. D. Malaviya, a person who
had a profound knowledge of this
industry and an insight into its
potential development. Ag a result of
energetic steps taken in the
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field of exploration and development,
domestic production increased by
4.1 per cent in 1974 and 10.6 per cent
in 1975. In this period of exploration
and development on land and off-
shore, the work of the O.N.G.C. has
been crowned with remarkable suc-
cess, If the O,LL, maintains its pro-
duction at the present rate of 3.08
million tonnes it is expected that
indigenous sources would yield about
15 million tonnes of crude by 1978-79.

Our total consumption 0f petroleum
and other products is about 23 million
tonnes at present. If we continue
curbs on the rate of growth of consu-
mption, reduces imports gradually
and, as circumstances permit and, at
the same time, intensify the explora-
tion and production, the day will not
be far off when this country wiil be
able to achieve near self-sufficiency.
In 1974 we could reduce consumption
of petroleum products by 2.8 per cent,
but it increased by 1.4 per cent dur-
ing 1975. The curbs on consumption
had an important effect. Similarly,
considerable progress has been made
in replacing oil by coal to some ex-
tent by the industrial units. All these
steps have helped in preventing an
enormous growth in the potential
outflow of foreign exchange, apart
from that caused by the fourfold in-
crease in prices.

Curbs on the use of oil will have to
be continued in the interests of self
sufficiency i.e., with a view to pre-
venting or reducing considerably the
enormous outflow of wealth to pay
for the import of crude,

If this is not done, the extremely
unfavourable terms of trade will mi-
litate against the agricultural and in-
dustrial development of this country
and will lead to its improvement,

In the process of a development of
thig indusiry, I hope steps will be
taken to build up capacity for utilis-
ing it more purposefully as a feed-
stock for the fertiliser and chemical
industries.
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Thirdly, the scheme of converting
the existing petroleum retail outlets
into multi-purpose rural distribution
centres is very good. At these cen-
tres, people will be able to buy im-
plements, spare parts of tractors,
kerosene, fertiliser ang other things
required by farmers. This is a very
good idea, 1If it succeeds, the farm-
erg will be very grateful to the Mi-
nistry. It is said that 80 such centres
have been started, but the report
does not say how they are function-
ing at present,

Then there is a terrible scarcity of
domestic gas, The report says that ab-
out 2.5 lakh new consumers have
been enrolled in the last year and ab-
out 52 new towns have been gerved
with domestic gas. But the progress
made in this direction has been ra-
ther too small, Even in places like
Delhi, people find it difficult to g_et
ii; even people in government service
find it so difficult to get domestic gas
that they have to approach MPs. I
hope the Ministry will be able _to
produce this gas in larger quantities
in the immediate future,

In the next five years, it is estimat.
ed that about Rs. 2000 crores will be
invested in the development, explora-
tion and exploitation of crude oil. I
hope the industry will be developed
in such a manner that we will be
able to become self-sufficient in
know-how and technical knowledge.
Of course in the field of science, it i9
not possible to be self-sufficient com-
pletely. Even big countries like the
US and the USSR have to exc!nmge
notes and knowledge in particular
fields. But as far as possible, ;te?s
should be taken to see that our main
exploration and development agencies
will develop the necessary consultan-
cy and know-how so as to make this
country self-sufficient in this matter.

With these remarks, I support the
Demands of thig Ministry.

DR, RANEN SEN (Barasat): Mr.
Deputy-Speaker, at the outset, I must
thank the Minister, the people In the
Ministry and our technologists ond
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other people connected with this pet-
roleum industry that has developed in
our country in & short period of time,

There was a time when we had to
depend absolutely on thoge petrol
sharks who used to exploit India, who
used to say that not a drop of oil
wag there under the soil of India.
Later on, they took advantage of our
helplessnesg and tried to pressurise
the Government. Angd they got some
concessions from Government, Later,
1t would be quite appropriate here if
I say—thanks to the help rendered
by the Soviet Union— that our pet-
roleum industry has rapidly grown
up, and grown up to a very high sta-
iure. The Soviet Union not only help-
ed ug by supplying kerosene and other
petroleum products in our time of
need, but they also helped us in
iraining a large number of our tech-
niciang in their own oil flelds in the
land of the USSR.

In this respect, the contribution
made by Shri K. D. Malaviya is veal-
ly commendable. Though we have
many differences on many other is-
sues, I must say it goes {o his credit
that he has been able to build up this
crganisation, IOC, ONGC and others.
In this respect, I want to mention a
few points.

In this report also there is mention
of this matter; we also know about it.
Even today I do not understand why
for offshore or gnshore drilling we
have to depend upon Carlsberg or
Reading and Bates Group or Aszme-
ra group, It is a mystery to me, why
do so while we have been sending our
technicians and technologists and oil
expertg to Iran, Iraq and Tanzania.
Thig report itself says so. I do not
want to impute any motive. I want
only clarification on this point. The
sooner we get rid of these people the
better it will be for us. The socialist
tountries also have advanced to a
great extent; and would it not be bet-
ter to take the help of those coun-
tries than taking the \ help of others
because we have seen how those peo-
ple try to corrupt our officials? Only
one example will sufice The pipé-
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lines scandal was gone into by the
Takru commission and ultimately it
was found that Nayak was responsi-
ble for the scandal and he was not
free from the charge of taking bribe
from such a company. It has not
been stated so definite; Mr. Malaviya
need not shake hig head; by impli.
cation it ig there

In this report there are a few po-
ints regarding oil prices. We have
got to import a huge quantity of oil;
there is no doubt about it; we im-
port kerosene, diesel oil, etc. In one
year kerosene prices have risen s0
much; it 1s affecting very much the
village and rural areas. I come from
West Bengal where rural electrifica-
tion is not so widespread. I am there.
fore constrained to say that the ke-
rosene price ig high and it is affect-
ing the common people.

Secondly, this report claims that
any number of centres have been
opened for selling kerosene, diesel,
tractors and other things. That
claim is somewhat exaggerated. In
connection with parliamentary com-
mittee work I had toured many pla-
ces last year and the common comp-
laint of the rural people was that
there were occasiona] scarcities of
these commodities and kerosene and
other things were not available time-
ly. This matter has to be properly
looked into. The idea of multipur-
pose centreg in which right from ke-
rosene, petrol, diesel, to medicines
and other things would be sold has
to be streamlined and put into effect
properly in as many places as possi~
ble; otherwise there will be a lot of
difficulty in regard to those things.

As a member of the Public Under-
takings Committee, I had been in
some placeg including an area in
Jammu, We went to see the place
where drilling for oil was going on.
It was stated that on the other side
of the hills, which was Pakistan area,
in the same geologica)l strata hydro-
carbon wag found and that it was i«
kely to be found in this side also. I
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tried to find out whether there is any
mention of that area; théfe ig no
mention of that in the report.
What has happened in regard to
the areag in Bengal? There wag a
scheme for having drilling in Sunder-
bans and in the Bengal-Orissa coas-
tal area. Off-shore and on-shore dril-
lings have to be made in these areas.
The only reference in this report is
that drilling is being made. As far as
I know, years ago a certain area was
tapped in Bengal and it was said that
nothing wag available. But in the
vicinity of that same place again oil
is being sought for. I do not know
whether oil or gas has come out
there.

The report says that there is a pos-
sibility of getting gas in Tripura but
not oil probably, In the area in Ban-
gladesh which is contiguous to Agar-
tala, in the Titas river-bed and sur-
rounding areas, sufficient gas has
been found. I want to know in view
of this whether that particular area in
Tripura has been properly exploited
to find out the quantity of gas that
may be available there, because the
geological strata 1s more or less the
same in this area and in neighbour-
ing Bangladesh.

I want to say something about
streamlining the organisations like
10C, ONGC, etc. entrusted Wwith ex-
ploration of oil, selling of oil, send-
ing people to other countries for
getting oll, etc. I have no complaint
about these organisations, but as a
member of this House, I had occasion
to receive reports of corruption in-
dulged in by certain officials. I do
not want to mention them here, 1
will write to the minister about them.
But even if there is a grain of truth
in them, the situation should be very
bad. There are complaintg that right
from the lower strata to the upper
strata, certain people are doing cer-
tain shady things angd the people high.
er up do not look into them. I do
not say that they connive at it but
they acquiesce in it. Therefore, tle
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streamlining of these organisations is
very netessary,

The Mathura refinery will start
functioning sometime in 1979. Today
we are almogy in the middie of 1976.
What are the arrangements being
made? It is not simply a question of
building the refinery. Right from the
Gujarat coast, pipeline has to be
laid. All arrangements will have to
be made, Otherwise, it will be like
our underground tube raliway in
Calcutta which is to come into opera-
tion in 1979 according to the Prime
Minister but nobody knowg whether
it will come into operation in 1989 at
least, or the second Hooghly bridge
which is to come in 1977 but nobody
knows whether it will come even in
1887t Here ig a big thing, The capa~-
city of Mathura refinery is 6 million
tonnes, Crude will have to be brought
there. The refining system, the
distribution system and other things
depend on that. This should be cla-
borated by the minister. He should
algo clarify how long it will actually
take for India to be near self-suffici-
ent in oil

I know that no country in the wor-
1d call itself gelf-sufficient. Even, the
USA where so much oil is there to-
day, cannot cal] itself self-sufficient
in oil. I do not know about other
countries. Probably the USSR has
become self-sufficient they are sup~
plying oil to other countries, I want
to know about India India is a
very large couniry. I want to know
about the period by which we will
become more or less self sufficient,
not dependent on the OPEC countries
or any other country to dictate terms,
OPEC counirieg are friendly other-
wigse but they are dictating terms in
a way, they are increasing the prices
of petrol. That affects the develop-
ing countries like India the most. I
want a specific answer to this ques-
tion also.

With these words, like our CPM
frieng I congratulate the Ministry and
all those people who are connected
with this, But unlike CPM Member,
I support the Demands,
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SHRI B. V. NAIX (Kanara): Hon,
Deputy-Spesker, I welcome the de-
mand for grants for the Ministry of
Petroleum. Though I have program-
med it in a separste way, I would
likp to pick up the threads where
Dr. Ranen Sen started to tell about
the Arap Oil Bill and particularly the
countries belonging to the Organisa-
tion of Petroleum Exporting Countries
--OPEC. If we lock to thig table pre-
sented by the Ministry in its Admi-
nistrative Report, the bill that we
have paid for the exports during the
yearg 1573, 1974 and 1976 has risen
from 240 crores in the year 1973 to
899 croreg in the year 1974 and to 957
crores in the year 1975. During the
same period, the quantity in metric
tonnes of crude 0il that we have im-
ported prebably from our OPEC coun.
tries wag 13.4 million tonnesg in 1973,
13.9 million tonnes in 1974, and 13.8
million tonnes in 1975, If Dr. Ranan
Sen is interested in convincing himself
as well as this august House in regard
to the point which he made in respect
of the high price which we are pay-
ing, T would like to submit that this
400 per cent increase in regard to the
Petrol Bill or the Crude Qil Bill which
we have paid as a poor country,
is outside the meang of any develop-
ing nation like ours. We are virtually
paymng through our nose for imported
oil. Over and above the hike in the
cost price we are levying an addition-
al tix ag Motor Spirit Tax, which 1s
directly passed on to the wusers of
these vehicles and more particularly
to the large number of taxi drivers in
this country, I would like you to
look at it from the practical point of
view, particularly of an owner of a
taxi driver in big and small cities
When a person is an owner-driver—
ke an owner-cultivator of a land—I
do not think he comes in the category
of a consumer of petrol for the pur-
rose of luxury—leave aside luxury.
even for comforf. Under the circum-
slances, there is a very gtrong case for
the Ministry of Petroleum to evolve
tertaln patterns, livelihood patterns of
the mmall people. I do not mean the

| category of those people who main-
tain n vast ficet of taxis; but to the
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extent of my knowledge, the number
of persong who are self-employed, is
perhapg the largest in the taxi-plying
trade. May be a taxi.driver keeps
more than a taxi. He may keep, 1, 2
or at the most 3 taxis. Roughly speak.
ing, by the rule of the thumb, more
than two-thirds of the number of
ownersg of taxi are people who are
self-employed 1Is #t not possible for
the Ministry to evolve 5 system by
which they get a certain rationed
quantity of petroleum or motor spirit
or other lubricants that are needed for
plying their trade? I think the hon.
Minister would not only try in this
direction, but also increase the num-
ber of passengers that should be per-
mitteq in these taxis. Ag a matter of
personal  experience--asg Deputy
Speaker you, Sir, are probably mov-
ing in a convevance of your own-I
know the tota] amount of rush, parti-
cularly during the heavy traffic sea-
son, i3 so much that a vehicle or a
bus meant to carry about 40 or 50
persons will carry, if we take the
summer season into account virtuaily
about 50 per cent over-load. We now
have got these egalitarian or these
sorts of ruleg about road transport in
big cities,

MR. DEPUTY-SPEAKER: Is that
the job of the Minister of Petroleum?

SHRI B. V. NAIK: It wilt be good
if the Minister of Petroleum were to
take it up with the Minister of Trans-
port, as a member having joint res-
ponsibility in the Cabinet, Other-
wise, let him reduce the price of
petrol. REither give them this con-
cession, or if you can give them both
the concessions, it would be much
better. This much for the price of
petrol. But one more word I would
like to submit 1 feel that, for reasons
which I have not been able to fathom,
if it is cartelism by the Arabg in the
world, if becomes the most heinous
one, I am very glad that Dr. Ranen
Sen, in spite of his political views,
has made that point. It ig probably
because of the rift between President
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Sadat and Russia, that he ig sore with
Arabs, But he ssiq to-day that the
OPEC countries are making us, the
developing countries, to pay through
the nose. I do not think that Arab
exploitation of the world becomes
non-exploitation, simply because they
are Orientals and that the American
or White exploitation of any othe:
races becomes more bearable. I think
somebody had said, “a sort of an
alignment” or “non-aligned people”—
I am confused about it—ang that it is
something like a marriage of monks
But I think we will bave to bring it
out av a matter of major considera-
tion. The developing countries, all of
ug who joined together at the Lima
Conference or other conferences—the
details of which I do not know—
number about 70 or 80. But the total
consumption by this group would
make only for a fraction of the total
consumiption by the major industria-
lizeq countries, obtained through ex-
port from the Middle East, particular.
ly the petroleum-exporting countries.
Therefore, even if a price differential
is imposed by the OPEC, it would not
mean a substantial reduction in res-
pect of their oil revenues. We do
undersfand that after their oil wells
run dry, they will have to provide
something for the wintry day, and
in that view they are justified in
conserving in the same way as the
advanced countries are doing. But,
even at the cost of being a little mis-
understood in the community of the
world and in the third world, we
will hiuve to prevail through friendly
persuasion as well as reqguests, or
such other forces that are at our
command, to convince our Arab
friends to see the wisdom of following
a policy of a greater amount of
understanding with the developing
countries.

I wtulg submit only two points
with regard td the Indian Oil Corpo-
ration. There is quite a wide gap in
the distribution of liquifled petroleum
gas, which ig known as cooking gas.
In spite of the fact that it has been
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given out in the Report that the
distribution has improved, particular-
1y in backward areas, in the area that
I come from g housewife hag to get
it from a distance of 200 miles. The
charting of the areas for the various
units for distribution have not been
according to the trade areas. I hope
it needs to be given a fresh look and
those gaps have got to be filled in.

The last but one point is in regard
to the refinery at Vizag of the Cal-
tex, which is the last link in the na-
tionalisation. Since they have been
under-utilising their capacity, they
ought to be nationalised. When 85 per
cent is in the public sector, there is
no justification for five per cent to be
in the private sector,

The Commission which was ap-
pointed under Justice Takru gave its
report m the month of August 1975.
Yet, to this day no action seems to
have been taken, Nine monthg have
elapsed, which is a considerable
period of time. Further, the case it~
self is five years’ old, There were
several obstacles in the way and so
the Commission took g long time. The
chargegs are also rather serious. I
think the Government should not
further delay its decision in regard to
the findings of the Commission.
Necessary action should be taken at
ap early date,

SHR] VASANT SATHE (Akola):
Sir, I want to make two or three
pointg in this debate. The first is
about the Takru Commission Report.
I would begin by saying that it is
such a voluminous report and in order
to get the full detaily we must have
a full length debte on that. I would
mention only some of the salient
pointg in that report which need to
be taken note of by the Ministry.

To quote The Economic Times of
12th Mareh:
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“, . . the Takru Conmission con-
cludes that top officials of the then
Indiap Refinerles Ltd. ang a Joint
Secretary of the former Minisiry
of Mineg and Fuel acted ‘careless-
ly and negligently’ in dealing with
objectiong of the West Bengal Gov-
ernment and Indian mining experts
to the earlier pipeline alignment
through coal-bearing areas.”

[t further says:

“According to the Commission,
the induction of Bechtel Corpora-
tion and itg subsidaries by Mr. P.
B. Nayak, ag Managing Director of
IRL followed from the latter's con-
viction that ‘they and they alone
could be entrusted’ with the huge
projects for which ng global
tenders were invited.”

! will come {o the Bechtels presently,
the exposure of the linkg they have
with CIA. To quote the newspaper
report again:

“The second aspect of the report
flows from recent disclosure ahout
the unscrupulous businesy; methods
used by several multi-national com-
panies. Justice Takru alludes to it
when he says: ‘It can safely be
inferred that Bechtel must have
employed all the tricks of the trade
to get what they had come out to
India for’.”

Therefore, no survey wag made, no
Elobal tenders were called for, the
Joint Secretary in the Ministry
thought that this was the only com-
pany which must be given the ten-
der, and they put this pipeline through
a coal mine area. A technical com-
mittee appointed by the Ministry it-
self had reported on this matter thus:

“The main danger to the pipeline
would be due to sudden subsidence
of the ground_beneath it and out-
break of fire in its close proximity
either from underground or from
the surface. Underground fire may
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be due to varioug causes such as
spontaneous heating, accidental fire,
explosions etfe....such fire may re-
main unnoticed for a considerable
period of time and may shift from
place to place depending on the
season. A subsidence of sufficient
magnitude ang excessive span is
likely to snap the pipeline.”

I have also written a letter to the
Prime Minister, and a copy has gone
to the hon. Minister, in which I have
pointed out that recently a
subsidence has taken mplace in
Benali mines near Asansol in West
Bengal as a result of which accumu-
lated water from this abandoned mine
entered the adjoining Satgram mine
which is a working mine. A section
of the Haldia-Barauni-Kanpur pipe-
line of the Indian Oil Corporation
passeg through both the mines. The
subsidence, covering an area of about
210’ x 10’ took place only 18’ away
from the pipeline which, at the rele-
vant time, way carrying high speed
diesel oil towards Kanpur, It was, it
appears, touch and go. The Directo-
rate of Mines Safety is understood to
have cardoned off the affected area
and presumably at considerable cost
getting the affected area filled up.

THE MINISTER OF PETROLEUM
SHRI K. D. MALAVIYA: Thank
God it did not go, it only touched.

SHR]I VASANT SATHE: 1 hope
you are not waiting for it to go, be-
cause if it goes, we have had it.

The Takru Commission has held
that the pipeline was carelessly laid.
The Public Undertakings Committee
has also recommended that at least
where there are working coal mines,
where there is danger of subsidence,
the pipeline should be diverted, but
the Ministry always makes it a point
of prestige. I do not blame the hon.
Minister. He is a genius as far as oil
is concerned in Indja and he will go
down in the history of this country
as the Oilman, I do not know whether
he will be called Sheikh Malaviya of
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India; but he deserves that title
richly, but that is neither here nor
there.

DR. KAILAS (Bombay South):
Pandit Malaviya is better than Sheikh
Malaviya.

SHRI VASANT SATHE: There
was a Pandit Malaviya. So, I do not
want to confuse the two,

Ag far as your Indian Oli Corpora-
tioa is concerned, why should you
make it a point of prestige? There are
geo-political considerations, I need
not go into them, but I would beg of
the Minister to reconsider the re-
alignment of this pipeline in the
strategic and dangerous areas where
there are mines.

I have also written a letter to the
hon, Minister about the recent calling
of tenders for the Salaya-Viramgam
section of the Salaya-Koyali-Mathura
Crude oil pipeline project, Tenders
were invited from various companies
of international fame, including an
Indian firm with German collabora-
tion, known as Dodsal Private Limit-
ed, It is well known that the normal
practice is to accept the lowest tender,

Unless you have reason to say that
the next higher tender has some
other advantages of quality or they
have some experience, you cannot
#ay, “No. Although this iz a lower
tender, we wil] go in for this higher
tender.” I can understand if there
is any reason for that. Have you
ever known a case where you pass
on the information to another party
and tel] them, “I am re-inviting the
tenders, you hring down tender so
that I can accept your tender.”? This
is a sort of fraud. There is no mean-
ing in calling of tenders then. This
is what is being done in this case. I
do not know who are the persons
concerned in the Ministry who gave
the information to the other party
and asked them to lower the tender.
What was the bigher tender? It was
higher by nearly Rs. § crores. Qver-
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night, within 3 week, the party is
asked to lower the tender and the
party lowerg the tender by Rs §
crores. Now, they say, that is being
considered. Naturally, the party
which had given the lowest tender
will protest and has protested that
it should not be given to the other
party, I protested to the hon, Minis-~
ter. I am happy that the hon. Minis-
ter has probebly asked them to hold
it up till he enquires into the matter.
I hope, he will not allow this sort of
a fraud and mischief to be committ-
ed by hig people.

Then, about the Mathura refinery,
I had made this point to the plann-
ing Commission and also to Shri
Malaviyaji. I agree, a refinery in
U.P. as a distributing point should
be there. It should be in U.P. But
should it be only at a particular spot
in Mathura where it is going to pol-
lute, when the industrial complex
comes up there not only water but
experts of international standing and
our own ecological research institute
has given a written report that in
years to come the sulphur fumes or
fumes that will flow from the
air will tarnish and corrode the Taj?
1 say, even if it is one million of a
chance, shall we take this risk? You
say; “We have taken over the land;
we have spent Rs. 3 crores and we
will take care to see that pollution
does not take place..” All this is
being said.

SHRI M. C. DAGA (Pali): Shift
it to Rajasthan.

SHRI VASANT SATHE : Let it be
in U.P, by all means. You just take
it down-stream where there is no
risk of the fumes going or flowing to
the Taj. Can you afford to risk the
Taj? Can any Indian with patriotic
sentiments, having love for the Ta}
or for a monument like that take
even one-millionth of a chance of
that risk? You have 3 Conmmittee.
Call those experts who have given
the detailed reports about scientific
analysis of how there is this risk
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strategic part As far as this type
of fraud and mischief is concerned,
that is being committed please stop
it This 15 my request to you Take
your officers to task if they have real-
ly dong this sort of a thing

With these words, I request the
hon. Minister to take note of the
voints which I have made and to
reply to them,
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“Greater economy and efficiency
in the use of petroleum products
continues to be given the highest
priority while the essential dem-
ands are being met fully.”

We are not satisfieg that essential
demands are met fully.

a1yt Y Foqie fora sTem 433 e
% v &sar &, w5 Peé formd E
wodl FTOLTh ¥ wRTE w W Y

“A close watch wag kept through-
out the year on stocks and consump-
tion of various petroleum products.
As a result of these measures the
growth rate in the consuwmption of
petroleum products in 1975 was
only 1.4 per cent over 1974.”
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“A scheme of converiing the ex-
1sting petraleum retail outlets of
the o011 companies into multi-pur.
pose Rural Distribution centreg was
launched during the year. Outlets
located m rural and semi-urban
areas are being selected for this
purpose About 80 such centres
have been set up so far upto De-
cember, 1975.”
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The Corymittee regret to note that
the IOC hag written off a sum of
Rz, 44.62 lakhs ag bad-debts during
the year 1968-70 to 1872-73 and this
included a sum of Rs 1370 lakhs
pertaining to cases where the Cor-
poration was unable to establish its
debts for want of documentary proof

& gg stiaaT 9vgar g fa wrdo wo
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Although the total amount of out-
standings have come down from Rs
3199 cirores as on 31-3-69 to Rs 27.59
crores & on 31-3-73 there were
heavy outstandings against private
parties and these had gone up from
Rs 750 crores to 10 41 crores during
thig period.

78 WI9HT 10 HET 9T T TqT
& 9 i anfirs Ay wrdam )
Out of this, an amount of Rs 1,20

crores wag considered doubtful of re-
covery,

X w4 G147 WIIwT WrAT §, SHEV
forady #% et o w3 & @Y, a¢
A FewTTRy T@ar g1 wrdo wYo wYo
*TH %M a7 o A€ sl ww T,
EET AT At 41

FepwT T Favar gy wvfigg o

i &7 o 737 W w7 AT W Y,
fae 7Y N Perdaos o3 fas sreft g
AN K1 ATl Tl T TF T AT
WAar &1 AT a2 WY wgAT 2w wAY
HERa T ¥ e eifia s@
Fa ¥ farea

oft ¢ fuiy Ao ot (Afiewq )
gurener «gad, ¥ qgfwas waETHT WY
fesrgar a1 mudy wvar g 1 WA
wZe g, Y T3 Auge A F Al
= e g5, IA { AW s T feav
¢ f& & gw faog 9 wed fae St
HERT 3 ATHA AW 4w

HLFTT ML a8 frfaedy srer oo
AE AT EH AR I ugAfEwqu A
frmrgad sarfae #oirg AT 5w faa-
fod ¥ 2THt g AT STH G W TR 1 97
ara W ) § fr zfieow fevrdae & qaenr
@y At} §o wearf ¥, Wik ¥ ¢F
qRrt &, Y Wl wewfr W AT
FY TATFATARS &, ag THT AHSHIE
fo wqT & ga foargad & aaq & arer
g2 Ft faFsralgg & sy y gIwE
q8T 1

14 58 hrs,

[Surr VAsANT SATHE in the Chairl

gaafe wge, sy 1Y g sufery
foaqr @, se & aX A wof AP A
e X T A e fear § 1 sfy



231 D.G. 1978-7T Min,
of Petroleum
[t sreferg mveraw oti]

FEraRA T warafaa § gk of qn
R 7 wqu fewgad & srow awy
Rga #y fafeew 9T ved a1 wewifag
FANTE W AT NI g ady
Hzs M AT g & gwmar g e
Faieé ¥ forand dud s gum faar
wr g, 99 F werT fwar wwaAn )
afwr & qy fadza s agar g fr
A7 fewrgadr o vy ad g Awr §,
WX 58 g gw fammad #) g9 &
g agt & gawr gERE A e
& 4} agar fe gardy fedr qesfas
XATa a1 eqia &) ) waa #Y gifa g

|l WV ;w1 Wi g fe
feast aga N it fRarsa ?

st acfag ArOTNGIT © W19 7T Ao
FEAMAE 1 K qrS ngA F1gar
v vt Ay FFm A wre o W
g%z Y 2. AE FH g qF Qe F)
o1 § wivgaanr ¥ waAne wrgfeawier
W EETATHET 1 WA & arAn[
moned fenqufmmrdsranaes
qT wg7 GEm, A1 §F waw ¥ A7 e
agat g fr gwiR Enfaae gawuda w1
7g faar §, AR FAL) &1 7 fraare
& fr are wew o falt aw® #1 WET
@t wgm F=rgarg s faare
F qray @ o 9T fEdy o frare
SENFIHFE I§ WFEaE AF g
g7 el 9T FUTF T0d O )
7¥ ¢ 9% w9 grady ggew y3 T § fr
gy frwrgady &1 w917 a5« fagr 13
Wgh 9% WETGIS qed w7 gy @,
Harea ¥ 7§ gF g WL Wi qIGw
SR IuF ) FTHF H97m, e,
qft & by arna wogRT TEW
wifs gyasw fed argd, g ow fag
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¥ or Q dzx e @@ wy wifew,
wifE v § G 6T FFTRIN AT
18 hrs,

Al ma §wgar wga § fmgat
wat oft we) Fad & g Agrs Ty
grAw gwr A A w AR &1 AU
WMo e aa ) ga At
Wl wee g § sy § f g
Aqre AT T FAT HT AR W gAR
& o 39 H AT ) By i AY QR G AT
FFI Ay An wrew of afrgE fudai
a¢ aga feett & agi & &t &Y @
 fr agi 9T AW *1 F1HET woere fua
& § 9T g8 w1 g2Afeiny frar
wig) &4 feed fami ¥ g Acefl-
A4y gare o faar qr forg w ey s ¥
Fogae v fear | s ¥ g7 gad
STt Argar § i wre Sk ard ¥ waw
FTWRE? Wk s of ¥
w1 @I a1 A § 7 w9 ¥ wFEqdw A
1€ g3 fezitorer agi o T fwar & 7
wTT 7g &Y Siva Ay gw ff Faes & et
FTWY W ©F T &7 wWIHF
gurdy qrqeraw gad. sutar @ fr gArR
A HE & T e e TR
1 A FAFATZHEOFE QAT
TT R g AN | W g wEh
gt & o3 fag s o § AT Fgd §
fs gn s A afge 1 afeaguaw
FITErM AL 9T | AV EE F A AT
&Y TAAT7. T QF AGH TN 71207 A7
ghar W e Fa ¥ ot ga SuRE
®T FTATAIT GAGET | gF wim wiY
favarw § f& gak 3% oy wal) o dw
# wrirea §, fo.. w1 7§ wf O $1€ wfa-
wife e, o Fwada wadlg
fog™ 2w & sz gaar favare 44
frmfaamFa dfFan 1980498
W ok W ¥ gadl ¥ wew fnix
€Y NG, G Y 7 Agw 9N Wi
o & gwwm g & wwdig aedg
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sy o foe et & waft vegoadt R aw
g AWM wragm BT gt ar) ag ¥
o e X qpw v we wxT g e
T@ FeuTHAT ¥ uyR AW A feww e
wwA & foage a¥ A7 wrelt ot A
FuRg N AN TR 7 Fearg
T 7 Ay A7 wEemT ®Y garw A
F91 WY IEHT W AD FRAT § 1 TN A
2w &7 wim fade A & fog am
faar @ qmam A gEvimae wiee §
ag weug wasNa &+ & dur wram

gfyard grf s A a7 qunr A wTw
w7y fefaagargag vradg
ST 3T agw A ANETA & ) WP Ry
¥ g wE fean fa @ i 9g-
faaw sreszs ar gt Ow gaarfe war
Fg} Fueey 21 aEY /YT T AWy
gAaTTH TR T &1 g9 & fag 9w
wrfuAN MY S TeATHY ST 3¢ TR )
# ramr i v wwr g fd ewiy
foa? dai ¥y agw a1 fawm w30
forer § & @ o WY fawlfam Y =%
AT AW AM Y 7wy fnd ),
3% ¥ fog gw g v favdga w3, gara
¥ A9 o7 fae ol O R OwRw
B EELANT T W@ EIW wrgw Wy
2w & feor § qwedmTe AT WR A1 um
TE wed AT SN0 | BT ART F I
frwarz a1 audasvarg A favary
femrar g fr mu e wreelly T & o=
AR ATATIAY)

THE MINISTER OF PETROLEUM
(Smrr K. D. MALAVIYA): Mr.
Chairman, Sir, I think I have a very
easy task before me, only to make a
few points which have been rather
relevantly made by several Members
of the House, both from the opposition
as well as from our side. In its totality
I would like to report that the prog-
ramme of the Petroleum Ministry is
going on generally well ang the House
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should be assured thag whether it is
o1l and Natura]l Gas Commission or
the Indian Q11 Corporstion, or the
IPCL, Indian Petroleum and Chemis
cals Limited, work on every fromt is
moving fast, Except for certain most
unavoidable reasons, we are trying
1o stick to the scedule that has been
laid down and which has been speci-
fied 1n certain respects in our Ree
port and otherwise.

There are tiree or four points
which I would lhike to touch wupon.
First with your permission, I would
like to refer to the Report of the
Takru Commission, becrause you and
certain other 'members are warried
about 1t. Regarding tne phenomenon
of subsidence in the coal mines, we
have on almost jnnumerable occasions
discusseq this matter with any group
of experts that we are capable of
collecting. By and large, the con-
clusiong are that we should let it re-
main as it 18. The chances of hyper-
subsidence of the present area through
which the pipe 1s passing are, I will
never say absolutely nil or impossi=
ble, because nothing ig impossible in
this world, but it is as safe as it
can be conceived.

With regard to the censuring part
of the Report, as 1 have previously
sajd, we are ver— seriously examin.
mng it. I have a wew on it which I
would not like to state just now be-
cause it is not yet final. I would,
therefore, beg of you to give us a
litt}e more time when I could come
with a ful] sense of responsibility and
put before the Houses the views of
Government on the Report that has
been submitted by Mr. Justice Takru.

The second question ig that of the
pollution problem because of the
decision of Government on the loca-
tion of a refinery gt Mathura. We
should not take a pessimistic view of
the whole affair. The problem of
pollution as g whole and its challen-
ges is being very satisfactory met,
Amoung environmeatalists and those
who have to deal with the problem
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of pollution, there is a pessimist
viewpoint on the whole question of
increasg in pollution in the world.
There is also, I do not wish to say an
optimist, but a non-pessimist view
that the problems are satisfactorily
being met and solved.

‘When this drug unit was set up in
Hardwar, a lot of questions were rais-
ed, When I had something to do
with the Ministry of Fertiliser and
Drugs, I visited Hardwar-Rishikesh
angd stayed there for two days One
of the most important jobs for me
was to see how the water was being
treated. I can assure you that the
water that was coming out as ‘im-
pure’ water because of treatment in
the antibiotics plant wag treated so
nicely that we were assured—and I
got convinced—that the water
that was coming out of the second
pipe was perhaps purer than the
water that was flowing in the natur-
al way. There was a possibility of
the Gangeg water being polluted by
some epidemic which was prevailing
at that point of time but the water
that was going into it from that place
was pure and wag absolutely safe. It
ja therefore no more a danger if pro-
perly treated. Impure water can be
treated properly to make it drinkable
and useful, Therefore, there is no
question of polluting the water of the
Jamuna, the water that wil] be thr-
own into the Jemuna will be almost
as pure, if not purer.

MR. CHAIRMAN: Can you say
this about the other thingg that will
come safter the Mathura reflnery in
the region? You know what is hap-
pening in Bombay, for example.

SHRI K. D, MALAVIYA: I will
refer to that point. In Baroda and
Bombay the industries that are being
Set up eare polluting water and it is
for the state governmentsg to take the
steps which have been specified they
are being taken. It is a question of
the industrialists accepting certain
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views, I wag there in Baroda the
other day and the chairman of the
IPCL definitely was of the view that
we should not force any issue of this
kind and that the industrislists them-
selves were trying tp do their best
ang water that wag coming out will
be treated as mentioned by cert-
ain conventionalists. There are cert-
ain viewpoints of scientists and
technologists which we have to ac-
cept. I am quite sure that water
coming out of the industrieg which are
allowed to grow there will not be
allowed to go into the river as im-
pure. I am not worried about that
because it i3 within our meang to
treat them and purify them and we
need not be apprehensive of any pol-
lution in the waters of the Jamuna
because of the Mathura refinery.

So far ag sulphur dioxide is concern-
ed, the House might remember
that Mathura refinery was conceived
on a crude which had about 2.7 per
cent of suplhur and it was a source of
worry for all of us that refining of
2.7 per cent sulphur crude will result
in uncontrollable pollution of the at-
mosphere. But subsequent to that,
there was the discovery of the Bom-
bay crude which is almost sulphur
free and the sulphur in the crude oil
which wil] be treated in Mathura will
be very much less and it will be per-
fectly within our capabilities to treat
it and control the pollution.

Thijg substantially shows to all of
us that the atmosphere will not be
polluted. This was a matter which was
causing warry to the House genuine-
ly.

Apart from that, other minor ques-
tions, marginal questions which arise
out of the poasibilities of atmosphere
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getting polluted are also being very
carefully looked into by one of hig-
hest expert comumittees presided over
by Mr, Varadarajan who is one of the
most competent men to dea) with this
quostion. The other day I got an
asgsurance from him that there is no
aspect which is noy being consider-
ed by them, I for one certainly consi.
der that body to be ‘much more comp-
etent to go into that matter than my-
self or any other group of people who
are not so competent to be called ex-
perts in this field, Therefore, I would
like to assure the House that the pro-
blem of polluting the atmosphere and
in any way damaging the great monu-
wment Taj is very much before us and
we wil] always take the greatest care
that the Taj is not in any way affect-
ed,

MR. CHAIRMAN: You are relying
on experts. But what happens if one
expert is against another expert?
Neither you are an expert nor am I.

SHRI K. D, MALAVIYA: I am not
meeting any objection by those who
fee] that there will be no pollution.
I am not saying that their arguments
are being met. I am making a
modest statement, not criticising any-
body, that the best is being done
ang not only I but the experts also
feel assured that al] the steps that
ought to be taken to make it pollu-
tion-free and save our Taj are being
taken and will be taken. If there is
anything about which we get appre-
hensive, I will reporg it to the House
and see what further is to be done.

I come to the point raised by Mr.
Naik about the OPEC—Organisation
of Petroleum Exporting Countries.
It is true that they have increased
the price of crude oil. The oil be-
longs to them and they have increas-
ed its price. If a machinery is made
by a particular country and they in-
crease the price, if we have to pur-
dhase it, we have to purchaese jt. Or,
we can say, we will no¢ purchase be-
cause it does not suit us. Beyond
that, I can also say that this increase
in the price has gffecteq us very sari-
ously and the goverinment s very
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much concerned about it. We can-
not afford to pay such a high price,
which, is almost 800 per cent of what
it wag in 1970. These oil producing
countries may have plausible reasons
why they are increasing the price. In
this connection, I would like to refer
to the ofi-repeated enquiries from me
about the time when we will become
self-sufficient in oil. I think I am
myself responsible for creating this
atmosphere where people frequently
ask this question. The fact is that
the parameter of self-sufficiency is
not only linked up with oil. Ulti-
mately, oi]l is only a feed-stock to
generate energy, just as water- fall or
coa] creates energy. Ultimately, we
have to lock forward to the generation
of that amount of energy which will
make us self-sufficient to run
our industries, to warm our
houses, for lighting purposes, eic.
So far as crude oil is concerned, it is
a depleting resource of the world, It
is a natura] resource which is bound
to disappear, at the present rate of
consumption after four or five deca-
des, if more oii i3 not discovered,
Whether all the oil is with the Arab
world and nothing is with ws,
it will disappear in 30 to 40 years.
Whether all the oil is with us and
nothing is with the Arab world, even
then the oit is going to disappear after
30 to 40 years at the present rate of
discovery and availability of oil.
Therefore, we have willy-nilly to rely
on another source for energy. What
that source is, the whole world is
pursuing, whether it is Hydrogen or
sun’s rayg or what it will be, 1 for
one believe that soon we will enter
into a stage where we will more and
mMmore use coal for getting electricity
and instead of burning kerosene oil,
people will use electricity, Instead
of the demang of fuel eil growing,
We wil] use coal. But at the same
time, the hard fact is that oil has
been discovered in our country both
off-shore and on-shore. Ang it is
also a fact that by the middle of next
decade, by 1884, India will produce
very adequate quantity of oil which
will be wholly sufficient for develop~
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ment of petrochemical industries and
also for some other use. Whether we
should or we should hot use all the
oi] for fue] purposes, it is a question
of policy of the Government. I for
one believe that we have to accept
the policy of conservation of a com-
modity which is so fast depleting. In
the backgroung of such a situation,
we have to consider that self-suffici-
ency will only be a limited concept
so far ag oil is concerned. But if we
include in this basket coal, energy
from water fall etc. then I have no
doubt that very soon we will become
self-sufficient so far as energy is con-
cerned. As you know, our produc-
tion of coal has increased very satis-
factorily. In oil also, it is not only
Bombay High that hag been discover-
ed but quite near to Bombay Coast,
we have discovered anothier oil field.
This oil field in the last few days, has
further been enlarged. We have dug
the second well and this is also pro-
ducing the same quantity of oil and
perhaps more quantity of gas. When
we discover the oil zone, then gen-
erally the concept is that we go on
discovering more and more oil fields
in that zone. Now, we arle searching
oi] in thiz zone at four places There
are five or six more places where
we have still to discover oil. One
coulg be Gog High another could be
Ratnagiri High, third could be Diu
Pigh fourth could be Soutn West of
Saurastra High or Bombay High or
Sathe High or Mr. Paj High or any
High because 1t 1s a question of giv-~
ing name to a structure where oil is
explored anq found. 1 am glad to
report that the Oil and Natural Gas
Commission is very competently pur-
suing this search programme of oil..

A point was raised by my friend
from CPI and other friends, why
they are relying on international oil
companies to do all this work in our
area, The fact is that so far as
off shore oil exploration and deve-
lopmental part of engineering are
concerned, we have got to depend on
international oi} companies if we
want to discover this oil. If we
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want to search for oil and ¥ we
want to develop our country, we have
to do this. I do not see any harm
in it. 1 do not think we are doing
anything against our own interest
when we invite the help of thege con-
tractors and they accept our condi-
n'ons for exploring oil. They take
risk ang get a share with us when
oil is found. Ultimately, in the last
rung of the period, they will be entit-
led to two or three per cent of oil
that we will be producing. So ,it is
worthwhille searching for oi}l in as
less o period as possible. It is on
this basis that our search is taking
Place in the Assam arew, in the Kaveri
Basin, Bengal Basin and Kutch Basin
and in some other areas where we
are searching just now gnd in some
'more areas where we think we should
sgarch. I suppose, in about five to
eight years we shal] produce, quite a
good quantily of oil. I do not wish
to use the word ‘self-sufficient
though I could use it because at the
end of Fifth Five Year Plan we will
require about 30 to 32 million tonnes
of oil and if we rely wholly on oil,
we can produce and supply 27 to 28
and even 30 'million tonnes of oil. If
Kaveri Basin gives us a little more
oil, it could exceed. So, at any point
of time, today or tomorrow or in the
next six months or within this year,
we may bacome wholly self-suffici-
ent or we may become slightly less
self-sufficient. Therefore, there is
not that relevance to the word ‘self-
sufficient’ if we see that we are
rapidly searching for ofl and dis-
covery is being made.

The rate of discovery of oil fields is
one of the fastest that we can notice
to-day anywhere in the world # is
on the western coast of our country.
(Interruptions) Kaveri basin has just
been contracted to a Canadian party.
We have done the seismic work
there, They are now waiting for
the drill-ships to be contracted. They
will come in; and perhaps, before the
monsoon breaks out on the eastern
part of the coast, they will have drill-
ed a well. Unless we drill g well
at an appropriate place which had
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been identified, we cannot say that
oil will be found. But we are hope-
ful. Once we do the seismic work
and geologically we assesg the pros-
pect of an oil-field, we are sure, There
is no doubt that those areas are very
prospective. Before I take up on-
shore, 1 would like to say something
about farm fuel centres. It ig about
distribution of petroleum products, I
would like to make two pomnts. First,
the policy of the Government with
regard to the distribution of petroleum
products is very well known to us, A
part of it goes to the widows of the
Defence Serviceg personnel, a part to
scheduled castes, a part to unemploy-
ed—in this manner. Having said this,
I am not satisfied that the scheme is
going on very successfully. I want
to take the House into confidence.
When a certain area 1s given over to
a particular man for whom we have
a social angle, he sometimes has nei-
ther the finances nor the experience.
Some big man who has the experience
of trade or who has a big purse in
his hands, comes in and manages it.
1 will not say that is very, very large;
but certainly I would say that a very
large percentage of such concessions
are taken away by people who are
not supposed to get it, or who later
on form some sort of groups or com-
panies and all that; and then the party
who got the benefit originally, accord-
ing to our policy, gets into the back-
ground, There are so many litiga-
tions; and if we sit down and try to
resolve the differences in favour of
the widow or of SC and ST, we may
not succeed, Therefore, we are seri-
ously reviewing thig policy. And 6
or 8 monthg have elapsed. I have not
been able to find out any Dbetter
policy, because every fourth man who
comes to See me, wants a unit or a
petrol pump. It is very difficult for
us to find out as to what is desirable.
We may take away the whole thing;
and the State may start the distribu-
tion. There also, there are certain
points which are mot quite good.
There are difficulties; and I would beg
of the House to give us a little more
time to discover a more purposeful
and fruitful policy to pursue; as soon
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ag this policy ig formulated, we will:
report to the House. With regard to
farm fuel centres, this scheme 15 very
attractive. According to the 20.point
programme, we wanted to take our
distribution centres to the semi-
urban and rural areas. It first started
with kerosene. Later en, we thought
that other commaodities could be sold
to the rural population at cheaper
and controlled prices And we suc~
ceeded 1n creating 168 centres. The
schem: has just started, Most of
them are the centres which have been
given by the Indian Qil Corporation;
some by the IBP and some by the
Hindustan Petroleum Corporation. I
am not sure that the progress is very
satisfactory We have only recently
started this scheme. It also includes
the 10b of selecting a doctor, selling
cheap medicines, making the doctor’s
services available to the rural people:
and selling textiles, fertilizers, sugar,
transistors etc. We try to collect
everything that is needed by the rural
people and make these centres g sort
of multi-purpose gdistribution centres
for distributing—along with kerosene
—diesel and other things. This
scheme might take a little more time
to show itself.

MR. CHAIRMAN: Are you envi-
saging a full-fledged agro-service
centre, in short?

SHRI K. D. MALAVIYA: Yes, but
we call it farm fuel centre. Oug-
target is to set up 600 centres by the

end of this year. We hope we ghall
exceed this limit,

So far as improvement in the func-
twnmg of this scheme ig concerned,.
it will be our effort to improve it as
much as we can. But I cannot pro-
mise that all will be well, because it
iz a scheme which is just started. It
may take a little more time.

SHRI PARIPOORNANAND PAIN-
ULl (Tehri-Garhwal): What have
you done in the areas where fuel is

in short supply and forests are denud.
ed?

SHRI K. D, MALAVIYA: So far as:
Nainj Tal is concerned, we have givem
one LPG centre to it
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SHR1I PARIPOORNANAND PAN-
“ULI: I was referring to Garhwal area.

SHRI K. D, MALAVIYA: I have
started with Naini Tal. So far as
“Garhwal is concerned, the moment
.more LPG iz available, we will give
first preference to the hilly areas,
because we must stop the felling of
trees. In the mean while, the JOC
13 preparing a kerosene chulha which
will be ag efficient as LPG. In the
next three or four months I think
‘that chulha will come in the market.
It will be a non-pressure chulhn, un-
like a stove. You just apply a match
and it will burn, Its efficiency will
be about 64 to 65 per cent of fuel
tburning,

w1 sifemrw (Pw7) : w@
“yegT e & A g ¥ ?

SHRI K. D. MALAVIYA: Yes, very
much less. There is no comparison,
“The price of kerosene chulha will be
Tless than half. It will certainly be
wery much less,

Shri Naik raised the question of re-
«ducing the price of fuel. I should
<think that it will not be a very desi-
wxable thing just now to consider any
reduction in the price of fuel. So
long as the price of crude oil goes on
mounting like this, we cannot reduce
ithe price of either LPG or spirit. Of
~course, we do not accept the report
~of the Oil Pricing Committee to go on
increasing the prices. They are in-
ssisting that we ghould further increase
“the price of kerosene and diesel. But
‘the Government have not accepted it.
“They have increased it only by five
paize while the actual increase is 11
per cent, We are trying to maintain
‘the price of kerosene and diesel as
Jow ag possible, But the increase in
~the price of crude oil is 800 per cent
zand the increase in the price of kero-
vsene ig 168 per cent.

The incresse in the price of motor
-spirit is quite low, because we dq not
wwant tv increase the petrol price, as
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it is used by the upper middle class
people, Their entire requirement we
cannot supply. If we have to supply,
then we have to import more crude
oil,. We want to restrain the import
of crude oil. In fact, we have decreas-
ed the import of crude oil by a small
fraction, although our crude oil im.
port bill hag amounted to Rs, 1,200
crores. Therefore, our policy is to
curb the consumption of crude oil
We want to follow a policy by which
less and less of petroleum products
will be used. In the mean time, we
want to go very fast with the pro-
gramme of exploration of crude oil
and gas from the off-shore drilling
and refine it so that we might start
processing our own crude oil and save
foreign exchange.

With regard to the Mathura Refl-
nery, the programme is going on
according to our schedule., Although
there has been a little delay, no doubt,
all the arrangements are being made
for the pipe-line, for everything.

So far as the point raised by you,
Sir, regarding Dodsals is concerned,
we have considered the matter. I
think nothing wrong has been done.
Our persuation to reduce the mini-
mum offer is based on certain legiti-
mate reasons. If you, Sir, are so keen,
we will try to share our information
with you.

Oil exploration in the northern part
of India is very much on our list. The
ONGC has recently decided to muke
a fresh bid to search for oil in the
northern part. So far as the Gange-
tic basin is concerned, except far the
northwest near the Pilibhit area, we
are not yet sure where we ghould
search for oil. In Puranpur in Pili.
bhit District we have pinpointed an
area where drilling will take place
some time immediately after the mon-
soon,

Rt wwew (i) : wg
frefrefier & wow ww ¥ = WG ?

SHRI K, D. MALAVIYA: In August
or September,
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PROF. 8. L, SAKSENA: What about
the Gorakhpur area?

off ¥o o g Wreage F

o &fY $3 § 7y ) agr 33 fear€ wfy
ggar, 7 T § agi v w72 5@

An attempt is only made in an
wrea Where there are geological pros-
sects. Where there are no geological
progpects, it i8 no use spending the
nation’s money on it. Nevertheless,
we are trying to have some prelimi-
nary survey made of the entire area
of the foothills of the Himalayas, in
some districts of Bihar and U.P. in-
cluding Gorakhpur, Gonda and Ram-
pur. There should be some prospects
for further survey,

danfe wites : wfag  wTmw
ST ff A v W@ ¥ f& TR G
oot ¥ ¥x faermr 3

s %o Wo wrwdw : 77 AW AL
W1 | A WA AT B @A §
et & o ¥ wow o avg wwy
I gum AR I sy omr s
Ay ¥ sgr g foaer < &
A IW FY ;AT AR FTF ag
8 dr § A ga wnA g gEd ¥
fagdi & aw & a=g wrfr & Afew
IS A § WL agh dw fow
A A i X gy AT FT ArF4, ...
(stwwer ) | | . Tt ¥ A
N g foAT ¥ v Y WK aw
Sy Wit g qw fr g Imw Y |
AT afY g s ) wTRQ & e
¥ ot gw Ao A ot v W@ & AR
o Iefrr § fe o3 wet A
W WG W g Aer A AT gy
Feddr gt g Aw o orerrr re W
WO ¥ QA0 AN BT IQOET FEAT
Fq witer gvr & o qrE Www F

of Petroleum

wrrey dur wwwr &) oY g W) O ot
&1 wre wfy Aw forer ST ) ww gy
e #X W W § fgwraw wdw &
YRR @7 F, g T §, AR ¥ Wi
weg ¥ | ey § wen & fr gl A fam
w5dr &1 OF Twr &rr wAT &, g
T @y s, | (weww) |
war &% & dY war 74 § 1| Tew qTHAT
gt fadifeaw &1 $3 Fgr wfr s
AT |

I have nothing more tc say except
that the autonumous department of
the Petroleum Ministry has been do-
ing its best to search for and distri-
bute oil and to develop the petro.

chemical industry in the best manner
possible,

PROF, S. L. SAKSENA: Have you
recommended any decoration to Mr.
N. Prasad, who was Chairman of the
ONGC, who ig mainly responsible for
off-shore exploration?

sit &o Wo wrenfi : oy ¥ A
adr #1§ fawrfor adr &

MR. CHAIRMAN: Now, there are
cut motions Nos. 5, 8 and 7 moved by
Shri S. L, Saksena. I put all of them
together to the vote of the House,

Cut Motions Nos, 5 to T were put and
negatived.

MR. CHAIRMAN: The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account
shown in the fourth column of the
Order Paper be granted to the
President to complete the sums
necessary to defray the charges that
will come in course of payment
during the year ending the 31st day
of March, 1977, in respect of the
heads of demandg entered in the
second columpn thereof against De-
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mands Nos, 71 and 72 relating to
the Ministry of Petroleum.”

The motion was adopted.

15.42 hrs.
DEMANDS* FOR GRANTS, 1976-77—
Contd,

MINISTRY OF [EDUCATION, SociaL

WELFARE AND THE DEPARTMENT
or CULTURE

MR. CHAIRMAN: Now, the House
wil] take up discussion and voting on
Demand Nos. 26 to 28 relating to the
Ministry of Education and Social Wel-
fare and Demand Nos. 101 and 102
relating to the Department of Culture
for which 8 hours have been allotted.
Hon, Members present in the House
who desire to move their cut motions

APRIL 26, 1878

D.G. 1976-T7 Min,
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may send slips to the Table within 15
minutes indicating the gerial numbers
of the cut motions they would like to

move.

Motion moved:

“That the respective
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President

to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1977, in respect of the heads of de~
mands entered in the second column
thereof against Demands &Nos, 26 to
28 relating to the Ministry of Edu~
cation and Social Welfare and De-
mands Nos. 101 and 102 reiating <o
the Department of Culture”

sums not

Deémand for Gramis, 1976-77 in respect of the Ministry of Education, Secial
Welfare and the Depariment of Culture

A Grantan ™ for Grent submneg
g:x.n::d Name of Demand theaﬁe:‘mt ::t:;l_ 31-)3'976 to the vote cf the House
R omm o Reqe ogm

26 D:pattment of Education 23,90,000 1,19,51,600
27 Eduution . .. 27,16,19,000  7,78,000  135,80,94,000 38,93,co
28 Department of Social Welfare 2,26,38,000 11,31,60,CC0 .,

121 Dapartment of Culture 1,25,44,000 . 6,27,17,000 .

102 Archaeology . . 1,00,85,000 §5C4,24,CCO ..

*Moved with the recommendationog the President.
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SHRI JAGADISH BHATTACHARY-
YA (Ghatal): Mr. Chairman, S,
Education is the backbone of the na-
tion. The strength of the natlon is
to be judged on the basis of educa-
tion that its countrymen have. We
have to see how best the education has
spread among the masses and how it
is being utilised for the betterment
of the nation, It ig on these points
that the growth prosperity and the
strength of the nation is to be judged.
Looking to our vast country I have
nothing but regrets to say that we
have not been able to achieve much in
this sphere since the attainment of
independence, In order to keep the
nation healthy we have to educate
our ‘masseg and unless this is done our
progress in the social and economic
spheres will always remain stunted.
‘What ig the state of education in our
country today? Jt is indeed very
gloomy., Whenever the Central Bud-
get is presented, we find that the
Ministry of Education becomes the
first victim and suffers from shortage
of funds, This has continued right
from the day when we have started
presenting our budget in independent
India. With this perpetual paucity of
funds we have never been able to
make any headway in the sphere of
education and as a result of this our
real progress has always eluded us.
Not only shortage of funds but lack
of determination is another reason
which has contributed substantially
to the poor progress that we have
made for the cause of spread of edu-
cation in our country. It is my sin-
cere feeling that if the Government
were determined to make a positive
headway in eradicating illiteracy
from our country, surely we could
have gone a long way and the shor-
tage of funds alone could not have
stopped us in our ‘march towards
better mass education in our country.
Therefore, it is the lack of will cou-
pled with the paucity of funds that

has brought about this miserable

—

D.G. 1976-77 Min. VAISAKHA 8, 1898 (SAKA) D.G. 1876-77 Min. 250

of Ed., Soc. Welfare
& Deptt. of Culture

state in which we find ourselves to-
day so far as education js concerned.
1 have no hesitation to say Sir, that
a determined Government can always
find out ways and means to keep up
its pace of progress and if it has fail-
ed to achieve any appreciable achieve-
ment in the sphere it is mainly be-
cause the Government lacked will to
spread education among the people of
our country.

A glance at the different demands
of the Ministry of Education will
show how miserable the situation is.
There are two demands in the budget
of the Ministry to which I would like
to draw the attention of the House.
Under demand No. 26 a sum of
Rs. 1,43,41 000 hag been aliotted and
under Demand No. 27 the sum allo-
cater is Rs 1681248,000. Thus a
sum total of both the demands comes
to Rs. 169,55,89,000. Demand No. 26
is for the Secretariat and discre-
tionary grants of the Minister while
demand No 27 ig for all other expen-
ditures for the promotion of educa-
tion in the country. Now, 8Sir, 1
leave it for the consideration of this
august House whether a meagre sum
of Rs. 169 crores is sufficient enough
for the gigantic task of building the
nationg health through the promotion
of education, I would also like to re-
quest the hon. Members to judge for
themselves whether this expenditure
is adequate or utterly inadequate for
the purpose for which it is being vot~
ed and when we find that hundreds
of croreg of rupees are being spent on
many other unproduclive purpose
like police etc. It is an irony Sir, that
the expenditure on police is increas-
ing year after year and the police
battons are used by the Government
to teach a lesson to all those who do
not see eye to eye with the Govern-
ment in regard to the different poli-
cies but so far as real education is
concerned the Government finds it
difficult to allocate sufficient fundas.
The situation is really lamentable

**The original speech was delivered in Bengali.
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when we find that thousand of crores
of rupees are being spent for police
and on defence personnel but so far
ag education is concerned the Central
Budget cannot spare more than Rs. 3
per head per year. What a poor show
it is? How can you expect to do a
real job with so meagre an amount?
You can never be more than perfunc-
tory in your approach so small a
purse at your disposal to deal with
so important a ‘matter like education
The disasterous effects of such poor
allocationg of funds and lack of will
on the part of the Government to
promote the cause of education is not
far to seek. India today tops the list
of illiterates in the world. Accord-
ing to the last census figures We have
only 30 per cent literate people in our
country. In other words more than
2/3 of our population are illiterates.
These figures that I have quoted just
now do not present a correct picture
of the present situation because the
Census Authorities in India consider
a person to be literate if he is able
to put his signature and it is on this
basis 30 per cent of literates has
bren arrived at by the Census Autho-
rities, I hardly need to mention, Sir,
that this figure of 30 per cent is real-
ly misleading because such a literate
man can hardly be categorised as
educated. Drop cuts are not counted
and the mere superficial knowledge or
the ability to put one’s signature en-
titles one to be literate in our coun-
try. It is a common knowledge Sir,
that even after having acquired this
knowledge which one gets usually
after passing the primary stage to-
wards the early secondary stage
many do not pursue their education
and the compulsion of circumstances
compel many to take to different
vocations, It ig at thig stage that
there should be some facilities avail-
able whereby these “literate persons”
are able to pursue their education but
as is well known we have failed to
provide any such facilities for such
people in our country and we merely
feel contented by inflating artificially
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the number of literate people only to
show a progress which iz not real.
The primary education in our country
is the most neglected sphere of our:
educational system. Not only that
drop outs are colossal but the quality
of education too ig not sufficient to
give a proper grounding for a student
for his future academic career. The
effect of education is s0 emphemeral
that it leaves no lasting impression
upon the students nor it any way
helps or enthuse him to pursue his
studies beyond the primary level and
soon he lapses back into illiteracy.
While dealing with the question of
primary education the Indian Edu-
cation Commission (Kotharj Com-
mission) of 1866 have spoken in simi-
lar terms and I quote the observations
of the Commission for the informa-
tion of the House: “The system of
primary education continues to be
largely ineffective and wasteful and
many children who pass through it
either do not attain functional lite-
racy or lapse into jiliteracy soon after-
wards, If we are to continue our
dependence on thig programme alone
for the liquidation of illiteracy, we
may not reach our goal by 2000 A.D.”
Sir this is what the Education Com-
mission said in 1966 and ten years
after today in 1976 neither the Minis~
ter nor I can claim that we have
been able to bring about a remark-
able change in the situation of which
we can be proud of. The founding
fathers of the Indian Constitution had
a positive vision in so far as the pri-
mary education ig concerned, They
had rightly realised the urgency and
importance of provoking this stage of
education and the Constitution made
a provision as far back in 1850 decided
to provide for compulsory free edu-
cation upto the age of 14 within ten
years time. Many 10 year periods
have since passed and the piousg
wishes of the founding fathers of the
Constitution has remained a dead
letter in the Statute Book. We have
failed miserably.

The other day I was reading In a
newspaper whidh had published the
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Education Minister's apeech. The
Tducation Minister had expressed his
anxiety for the slow progress in the
sphere of primary education. It is
really a fact and the Minister had
rightly pointed in his speech. As 1
have already mentioned whatever
primary education that we have in
our country is inadequate, incom-
plete and unequal for want of proper
pre-school education. It is very une
fortunate Sir, that we have not paid
adeguate attention for developing &
Pre-School education and because of
thig serious lapse much of the primary
education that follows becomes coun-
ter-productive for the students as is
signified by large number of drop-
outs at this stage and no one can
doubt that this is a colossal loss to our
nation. There is a gulf that exists
in regard to the facilities that are
made available to the students and
their capacity to assimilaie the same.
There is a class distinction that pre-
vails right from the very beginning
when we initiate cducation in our
countiry, I say this not as a member
of the Communist party of India
(Marxists) but this igs the view which
is shared by many of the educationists
of our couniry who are free from
any political leanings. Mrs. Swami-
nanthan 1 a publication entitled
“Educational Challenges 1n Socialist
India” has stated as follows:—-

“All talk of equality of oppor-
tunity in education is meaningless
unless the inequalitieg are tackled
at the bottom of the educational
ladder

XX XX XX

The inequalities have been built
into the system much earlier down
the line through neglect of pre-
school education. Unti] we change
that, it is a mockery of justice to
claim that equal educational facili-
tieg are provided for all, Physiolo-
gical regearch shows that 83 per cent
of brain development is completed

of Ed, Soc. Welfare
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by the age of gix and any damage
caused to the brain cells at this
stage by protein malnutrition can
never be repaired. It is in the
light of this recent knowledge that
we have to consider the official
policy of the Union Government
and State Governments on Pre-
School education. This has mnot
been considered important enough-
to receive more than token provi-
sion of funds during any of the
Five-Year Plans.

So august g body ag the Educa-
tion Commission did not see fit to
give the subject a more than cur-
sory glance. As recently as August
1968 the national policy on Educa-
tion made no mention whatsoever
of this subject.”

16 hrs,

To think that by setting up a school
in a particular area all the children-
wrrespective of their financial back-
ground will get equal opportunity for
education is nothing but self-decep-
tion It is the upper class that is
fortifying the monopoly of education
under the present system because cf
their money and social position. 1t is
the financial prosperity which en-
ableg the son of a rtich man to get
education in a public school, and
pursue higher studies ultimately to
occupy the best seats of administra-
tion of the country which the son of
a poor man can never aspire. It is
not once again that I am gpeaking 10
project the views and philosophy of
my party but this i the view which
wag put forward by no less a noble
son ot India than Shri P. C. Maha-
lanobis and I quote him:

“By and large it is the rich
people who have the opportunity of
giving their children the type of
education required for posts of’
influence and responsibility in the
country . . .

XX XX XX
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The power and privileges of a
small group of people at the top
tend to be not only preserved but
strengthened. Thjg has created an
influential group of people who
naturally desire to maintain their
privileged position and power.”

This is not all. Shri 1. P. Naik,
Member-Secretary  of Education
«Commission, 1966 had similar things
to say and 1 quote:

“Educational development is
benefiting the ‘haves’ more than
the ‘havenots’. This is a negation
of social justice and ‘planning’

proper."

The Education Commission only
-endorsed the above views when they
said “the social distance between the
-rich and the poor, the educated
and uneducated is large and is tend-
ing to widen. Education itself is
lending to increase socia] segregation
and widen class distinction.”

This is the crux of the malady.
Unless we are ab’e to root cut the
class distinction between one set of
‘students and another, all our efforts
to enforce justice and to offer equalily
of opportunity will remain a mere
:slogan.

1 would now talk about another
aspect of education and it pertun 0
adult education of our country. Tne
country has embarked upon ma:y
schemes like family planning, grow
more food, removal c¢f social n-
justices etc. the success of which
mainly depends upon the coopera.iorn
‘of adult mass, their understanding of
"the problem and their willing coope-
ration to achjeve the goal. Needless to
say that wi.hout proper educatiin
the adult mass of our country would
not be able to have a correct appre-
-ciation of the problem and their
participation for the implementation
of such projects would be nervous

APRIL 26, 1976

D.G. 1976-77 Min. ass
of Ed., Soc. Welfare
& Deptt. of Culture

half hearted and can even the nega-
tive, Unfortunately, however the cause
of adult literacy has been neglected al}
through, I am once again tempted to
quote the member secretary of Educa-
tion Commission, 1965 who said “the
liquidation of adult illiterarc] is the
most important programme of national
development and on jt depend several
other programme such as agricul-
tural  production, family planning
elc. This sector has been crin.inaily
neg.ccted.” The Education Commuis-
sion zlso endorsed this view of its
member-secretary. In the 4th Five
Year Plan it was decided to raise the
outlay for adult education from 19
per cent to 5.6 per cent. Unfortunate-
ly, the viewg of the Commissiun
were nct accepted by tne Goverrmen!
and the proposal got a quiet buarial

The time at my disposal being
short I will hurriedly discuss a few
more problems. The state of female
educa.ion 1n our country is as lamen-
table as any other spheres of educa-
tion. Only 18 per cent of our women
folk are literate and nothing is being
done to increase the percentage of
literacy among them Here again the
Government puts forward the oft
repeated arguments of pauci.y of
funds. But really with little imagi-
nation and determination we can
make s"me progress in this sphere. In
every village we come across many
ladies who are educated; may be
they not very highly educated, Most
of them are matriculates and even
some among them have gone beyond
this also. These women remained
idle at home because the Government
has no vocation to offer to them and
the services of such idle women can
be utilised for educating other village
girls. We can organise this at block
levels, there are gram sevaks and
sevikas in every willage. They can
find out and draw a list of some
educated women to whom batches of
uneducated girls can be sent for
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cogching. Similerly when a new
bateh of students get their formal
education, they can help to educate
others. In this way a chain will keep
moving and apart from education it
will improve the employment pros-
pects of girls in our rural areas.

Yet neglected sphere of education
is the Education for the Physically
Handicapped. In reply to Unstarred
question No, 53 dt. 8-3-76 in Lok
Sabha, the rough estimates of persons
with the various handicaps in the
country was stated to be as follows:

Blind 9 million
Deaf 13 to 2 million
Orthopacdically handicapped 4 to 5 million

Mentally retarded children 2 million

The budgeted amount for such un-
fortunate people is only 1,66,25,000
i.e. not even one rupee per head per
year. In other words we have
nothing to offer to these unfortunate
being excepting our lip service and
phony good wishes.

The less is said about sportg educa-
tion in our country the better. No
attempt is made to recruit athletes
from school level and for giving
training to them. Recently the gov-
ernment had organised some archery
competition and they had brought
some rural people who had some
proficiency in archery. But such slip
shed manner does not constitute real
encouragement nor does it promote
the cause of sports for our students.
Has the government ever cared to
find out how many of the schools
localed in the villages have play
grounds. It is this neglect at the
school level which results in the poor
showing in the Jlater stagé and the
country fails to make a mark in the
international fétum. It i3 therefore
necessary that adequate attention
should be paid for the deve-
lopment of sports for the students at
their achosl stuge.

425 LS89
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A new experiment is being made
in the sphere of secondary education.
Three Commissions were appointed
by the Government of India since the
attainment of Independence to go
into the question of secondary educa-
tion. They were the Radha Krishnan
Commission which suggested a twelve
year course for higher secondary and
three year for University Education.
The Mudaliar Commission suggested
a 12.year course and the same by the
Kothari Commission. Now, a 10-}-2-4-3
system is being evolved, In West
Bengal alone there are 2000 schools
which are following a 11-year course.
Now, there will be ten classes for the
secondary and two years for higher
secondary and three years for Uni-
versity. The examinations with 11
year course is currently going on and
from the next year the 104243 gys-
tem will be introduced. A veritable
chaos has been introduced in the
sphere of education. There are no
books, no syllabus, no adequate staff
and a new system is being thrust
upon the students who are being used
as guinea pigs for educational experi-
ments. A gentleman had rightly
stated in a letter to the editor that so
far 10-4-24-8 arithmetically meant 15
but in the sphere of education it
meang “chaos”. Work education in-
troduced at schoolg is theoretically
good but for want of proper planning
and funds it is ending in a fiasco,

In the year 1056, the All India
Council for Secondary Education sug-
gested provision of secondary educa-
tion for all but the secondary educa.
tion has been extended only to less
than half of the school going popula-
tion in the country.

Sir, University Grantg Commission
finances many universities partially
and the Central University fully. The
Calcutta University can boast of
having produced a galaxy of intellec-
tuals who had played a very signi-
ficant role in the of our
country, but today because of short-
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age of fundg it is in a very bad shape.
The University building have become
delapidated and there is no funds to
attend to their repairs. The new
houses built with the money given by
the UGC cannot be properly main-
tained before want of funds, The
Calcutta University budget thig year
shows a deficient of 1.30 crores. It
is again the paucity of funds which
has prevented the University from
permitting many collagues to give
UGC approved scales of pay to its tea-
ching staff, While presenting the Bud-~
get the Registrar of University made a
clean confession of the lamentable
position that in 100 colleges in West
Bengal teacher’s salaries were in ar-
reas from 3 to 13 months and when the
teachers agitate and anyone supports
their demandg he is arrested under
MISA ag waz the case with Shri
Nurul Huda, a member of the House
and belonging to our Party. I would
therefore urge upon the Education
Minister to look into the dire econo-
mice crisis through which the uni-
versity of Calcutta is passing and to
come to its rescue before jt is too
Jate.

In the end I am to say that the
budget that neglects the education of
the people is anti people and as such
I am unable to extend my support
to it.

SHR1 BHOGENDRA JHA (JAINA.
GAR): 1 beg to move:

“That the demand under the head
‘Department of Education’ be red-
uced to Re, 1"

[Failure to provide compulsory and
free education to students upto 14
yesars of age as per Directive Princi-
1(:}?] enunciated in g¢he Constitution

“That the demand under the head
‘Department of Education’ be re-
duced to Re. 1"
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[Failure to completely remove the
communal, anti~-democratic and supe-
rstitious matters from the curriculum
and to incorporate democrtic and so-
clalistic subjects in it (2)3.

“That the demand under the head
‘Department of Education’ be re-
duced to Re. 1”

[Failure to launch immediately
campaign to eradicate illiteracy from
the country (8)]

“That the demand under the head
‘Department of Education’ be re-
duced to Re. 1.”

[Need to make at least on year’s
manual work compulsory for all
students before their entry into uni-
versities (4)]

PROF. S. L. SAKSENA (MAHA-
RAJ GANJ): I beg to move:

“That the demand under the head
‘Educaton’ be reduced to Re. 1”

[Meagre allotment of funds to
University Grants Commission (6) }

‘“That the demand un®es the head
‘Education’ be reduced to Re. 1"

[Need to raise the expenditure for
development of about 500 affiliated col-
leges in the country to Rs. 40 crores in
the year or 57 per cent of the total
grant (7) ]

“That the demand under the head
‘Education’ be reduced to Re. 1”

[Grant of about Rs. 8 crores for
development of Jawaharlal Nehru
University in New: Delhi every year
which is nearly equal to the grant for
development of 5000 affliated col-
leges all over India (8)]

“That the demand under the hoad
“Bduction’ be reduced to Re. 155"
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[Refusal to restore the remunera-
tion to teachers for examining the
examination books (8)]

SHRI RAMAVATAR SHASTRI:
(Patna): I beg to move:

“That the demand under the head
Department of Education’ be re-
duced by Rs, 100"

[Need to open a Kendriya Vidyal-
aya in Shastri Nagar at”Patna (76)]
“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

. {Need to convert Patna University
into a Central University(77)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Failure to weed out reactionary
and fascist elements from Unver-
sities (78)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Defective literature being publis.
hed by NCERT, Delhi (81)}

“That the demand under the hea&
‘Department of Education’ be re-
duced by Rs. 100",

[Need to have same medium of in-
structions and syliabus in Public
Schools, Government schools and
Aided Schools (82)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Failure to finalise the pension
cases of the retired teachers of Hig-
her Seccondary 8chool, Delhi/accor-
ding to Delhi Schools Education Aet,
1978 (83)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

of Ed., Soc. Welfare
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[Need to check malpactices preva-
lent in the Board of Higher Secondary
Education Delhi in the matter of
maintenance of answer books of the
candidates (84)1

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Failure to preserve answer books
of the candidates for at least five
years (85)]

“That the demand under the Head
‘Education’ be reduced by Rs. 100"

[Failure to recognise the non-Hindi
regional schools with English medium
which have opened branches in Janak-~
puri, New Delhi (86)]

SHRI MOHAMMAD ISMAIL:
(Barrack pore): 1 beg to move:

“That the demand under the head
‘Department of Education’ be re-
duced by Rs 100",

[Failure to end mal-practices in
the posting and transfer of teachers in
Government Higher Secondary
School in the Union territory of
Delhi (87)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Failure to take any ‘action against
teachers of Government Higher Se-
condary Schools New Delhi in spite
of certain specific charges against
them (88)]

“That the demand under the head
‘Department of Education’ be re-~
duced by Rs. 100",

{Failure to check reposting of se-
condary School teachers in New
Delhi to the same Government Schools.
from where they were previously re-
moved as a result of charges of cor~
ruption levelled againat them (89) ]
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“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100

[Yielding to official as also the
political manoeuvring to afford pro-
tection to certain teachers of Govern-
ment schools of New Delhi adjudged
responsible for the corrupt oractices
in education (90))

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100”

[Failure in detecting wrong illus-
trations and answers to questions
publisheq by NCERT in the pres-
cribed text books (91)1

SHRI BHOGENDRA JHA: I beg
to move:

“That the demand under the head
‘Department of Culture’ be re-
duece by Rs. 100"

[Need to project the ancient cul-
tural heritage of India in its proper
perspective by purging it of com-
munal ang imperialistic traits(1)]

“That the demand under the head
‘Archaeology’ be reduced by Rs 100"

[Need to restart and complete ex-
cavation work at Balirajgarh in
Madhuban; District, Bihar by the
Archaeological Department(2)]

“That the demnad under the head
‘Archaeology’ be reduced by Rs.100”

[Need to undertake excavation
around Kalyaneshwar (Kalna) rela-
ted to Janak age in Madhuani Dis-
trict, Bihar (3) ]

“That the demnad under the head
‘Archaeology’ be reduced by Rs.100”

[Need to undertake excavation in
Andhra-therhi in Madhubani District,
Bihar (4)]

“That the demand under the head
‘Archaeology’ be reduced by Rs.100”

of Ed, Soc. Welfare
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[Need to start excavation at Ue~
hhaith in Madhubani District, Bihar
()]

“That the demand under the head
‘Archaeology’ be reduced by Rs.108”

[Need to start excavation in Ahali~
yasthan in Darbhanga  District,
Bihar (6)]

16.13 hrs.

BUSINESS OF THE HOUSE

MR. CHAIEMAN: The Minsiler of
Parliamentary Affairs.

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU RAM-
AIAH): I am grateful to you for
allowing me to interrup at this stage.
1 have an mmportant afinouncement
to make in the order in which the
Demands for Grants of the Minis-
tries of Health & Family Planning
and Energy will be taken up As it
appears in the list after Education,
Social Welfare and Culture, the
Ministry of Engergy will be taken up
and after the Ministry of Health
and Family Planning. Due to certain
reasons, it has been found ne-
cessary to take up Health and Family
Planning before Energy, and Energy
after Health and Family Planning I
have explained it to the Leaders of
the Opposition who were pregent
this morning and they have agreed.So
with your permission, 1 propose to
make this change,

MR. CHAIEMAN: Is it agreed?
You have to have health before energy.

SHRI B. R. SHUKLA (Bahraich):
Energy should come first, then only
health. Without energy, how can
there be health?

SHRI K, RAGHU RAMAIAH: It
is not a question of individual volition
or taste; it is a guestion of procedure
before the House. The procedure shall
announced by me,
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MR. CHAIMAN: Is it the consen-
&us of the House?
SOME HON. MEMBERS: Yes, yes.

MR, CHATRMAN: So it is accept-
ed.

1815 brs.

DEMANDS FOR GRANTS, 1976-77—
Contd,

MinNsTRY OF EDUCATION AND SOCIAL
WELFARE AND THE DEPARTMENT OF
Currore—Contd.

st gawe atdn (w7 ): @l
wgea, foett darea & sqr o A
w1 & quda svar § ) forer g wdl
# 7 farefaaest & q8 93 w1
MrT S gar & o R =gt A
ofcafae afcfeafs 3 &1 o @
& worra & sda w1 | gda foer
¥ fa ¥ o 97 # A% gg § A
A 9y ¥ a4 3T £y @ gfew
& @ & & N wifa w1 wawE W R
% o' ga¥ dar qmar § fr e
F A w2 IAT Q7 A Wow Fag gur
YT va% wreww §, war fA0q 0w ¥
dnr ot gy ¥ e farer ofr s &
afrzda g1 Tfgg, =@ shag Y
wrfge, Tawr wid gwer gar &) gaw
g & sars S St Wy amrd Rav g 4

fosr Harerg & wigl & daw §
e fawre fafme e war &0
Toroy ow iy faew 1 A @t
tw wr oy gaha § fe oF R
et et v § 1 AT ew 9T famer
w'z firere fefrma g o § ot
w ferm i firere fufirrs o1
afeorrsy ¢ wx far
e ¥ afek § ot Iwwr

i
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ot frvy wewr 2y oform § fr
T FaAT F qE-He IF A
forer soeqr worY et 1 B o
feft faowr % writ @) e & A w€
Ty frdt faea & €18 & srar &)
uq 3w ¥ g fogrr-ame franre-fafma
¥ souw ag wigy & fr ferr Y 3
&7 gwadt ey g7 fear A & gAY
T ¥ w% Y aar & wngar g
SIEER qIET oIF A £ Y TAHT q@qTH
A g1 7Y | (vwwAw)  zEET T
= g Al | FEfEne § O X
gaqe 79 gt @ &Y &1 9% v
gt aifgg A & fafieg &1 ¥ &Y
feafa aifoa § ag I ag & arinfty

wift $6 faft vz fover degrali
%Y arwerfogar &1 wgwr W fear
war v, faray deqmi £ wawh w&TeT
s fear war qr, fomr oeanii w1
wrodfifa #1 west w= faur wr Any
v feafa g § freg 23 a7 ¥EwT
oqreag @Hl’ t fr droftomifo ¥ st
TFow wrgE, fagiy w2 1 s
& g, Tiga § e gfve @ awdfa
farvafamredt & a2 O F7 WG T
AloTHoqHo FT W of af Fw
T e wg o v A ) @
¥ wread Y ava ¢ o o aew o ww
wgx ¢ f& 99 A gar feedt &,
TrE § a1 9|, WouHeUHe ¥
W vy a7 S adl, wrer g faewr
werat & qara  ofeerd a7t Py
wifigy dfeT w7 ATCoqWoqHe T AW
war€ a€ &Y s Y shaqr AT gy
§ i sy gt T wrvg w7 Y fawtw
¥ it gut 3 wt—ay o X0 W
# wft wrdr ) forety & fem tRerfeTy
W TR Ca¥ wroww ¥ o ardy § wdife
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diw uorfitee o w7 & fem W,
gat B femfaared) # o fear on?,
el w way faar Y @ v wf
& wqd ot faalt & wrig weT
furerr & o dor & Sy forar W, o &
TR &, TG I AW, G W Ay w7
€ 7T 7 ¥ W Al FOU Ay AR
ferg SraT FEr § | o & A F ot
wfea ¥ wfrsst enfoa w3 ol g
ArEgw ¥ FAT AMA FT O whiw gaw
g

<ah oy Y fFrafrnagi & era |
% sz wrim fe fewfrasm ww
AT HoBT HH FT QT § PFg qre-am<
ag wer s.ar § fe usat & frvarfaenery
AR wiEw a9, faer weh
Ta% fag wgwe o & o ¥ 7T WA
& 38 Tow §iF oy 7T A 1. §
A HFT 9= TE T AL w1 §)
s st ag e § s 9w fawae
¥ § fr wqw fawafanes € savar
for wr, wqw A & fow, www Fv
ag gur A ww B g YW
o g § s oot & sfee off v
griwr ®r wifs ®§ @wwr av
wrfgy 1 Ty e F W ag W wpw §
fie faraframem wqaT w@n & sl
w1 qeieT v & fag oF w3 wh
oY, SrHaT argw SEay sy ¥ off gw
wwit ® s wdd W @R o
T wrd o s wafa qw W g

ey amer ag § Fie o w1 wreaw
s W W, x@ fowr ¥ wrow
ROETT ¥ agw yo w19 feqr, Twit o
5 ¥t vl st Toad fed | fewrfawran
¥ 1 qrewd W 4, o Fedew &, v

APRIL 26, 1878
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IFT gead fad wrft § Ty T
faeafirmran % f qraw 7 & €,
forg qe7 Ww wfafa & § Jacdx &
gaH § T W Y §——ag frewer
¢ ? oo e g% gror fady feed gad
iz afermd Tr wwifed X o
I fawxfaqrag ¥ qrsy dq & o ¥§
@ @ ardfr §

UAT  URRER AT LEAFTHAT 6T
W TgW w9r 9w @ ¢ feeg i
daarr & Aife ol or W@ §—gw
w ot & forerr Jeft w1 e wgE
FAT AFAT | 7 HewrT & Aifa ag
¢ = =il & we fadw gwgra fwar
JEAT §, SEF TR TR W SAET
fera strar § 1 <X ST A S wAT
wifgq | #1€ sxuw afe sl frard
AW AR A Ag ¥ F 9¥ @
wifE fom g @1 ) frard G &
Y TEA R WY ¥ o ek
T, gEETEn e qgy 2 § Faelh
¥ W & arx W W oW, F8 ar
gerried At |wd § cafad wrw
agY rar | xw wwaewr § oforea wig
gar g wifgy W) 2 e
T fg=r * gt g7 o @ =ifim,
o T qTarHT A gerat qT Wy
i wnfeg e s arar N gene
9T FfwrT A X

s sy AIwg
frarr w7 star< v &) & qwwar g



D.G. 1976-77 Min, VAISAKHA 8, 1898 (SAKA) D.G. 1976-77 Min. 270

of Ed., Soc, Welfare

& Deptt. of Culture
sk § Sak feg fada qw oY gererft
¢ fadw qm & Wt ¥ ww ¥ wruy
ey §, Pt wwre wF wgm afY
fear 31 & wgar g N s9uT Jvorew §
ey & faqter & fag, Iwt ¥ o ww
forwrr Y forer <y & wawr ) Wi ofa
Faqr & O agy A wdwr fqfory afa
¥ fuwr w1, w7 ¥ wv famfaamg o
& fuowr #r fAww ar o oy e
o 2Hftfaaa w1 A ferar o g )
w7 & gawar § {5 a3 aweEw ufaw
wsdl g wwT gwr ¢

furerr Harorg & v fomry & fod
o 1T w97 ¥ faafor £ qrear ang
§ A 3@ DA X wata v€ faReh
wigrdt ¥ wx-Aw ¥ fyavor @ vt
X gra § faar § 1 ag oF weor w14
& gr g, sad A weh wifgg arfe
weft ¥ A darT HY it 5T A
wrefir awt § a1 I 9K e
wial F1 Fie FgE Y qest #
Iy arf gurt A & ST o g
g I AT ¥ g aF | aH foAr el
agey fady e a4 @ €

ot 104-24-3 & 7% deF A
are w4 7€ &1 & T gowr awdw §,
ve qE¥ §f Wwr @ W wfgg oY,
Afwet wrefy ovF & a7y ¥ ke @y A
gt & wwar §—afx qet€ ow ant
I ¥ ug @ & Wy Y gEN Jw W
watror gy ofie Fw o frer o @
TFETAr JoW gl o

wardieia et q% gavdy ferere s
T T ¢, IN AP FT IS FAA
wifgg 1 wi ghfie Y ), grre g
eww ), veolifede sxfoe §t o1 9o
oY fttere fumtr w7 W v § &
#t€ whr wff §, Wi g -wrar wig
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& wifey At wedt & s Ay g
wifgq | wr T g A W
#ifa ¥ vu® A ¥ oqar ¥ #€ geww
T & argar e q@ wrfe & weew ®
qT AT T A Wy Aify @,
osT fawzargds erdiwor fear i,
== fararr st avfer el oft wpre =t
FE oH UF wo3 v & ofe star §
T deEr or a% & g war § fe
R AN WP wifw st &
Fax €1 I8 § formmr A€ 22 &Y W
g1 ag Wi € qer A gy §
afrw wreda et & e s
WY TewT Iaar 3w § wfmed §
arfr 3w o fawad faw st &
fod gt @ ok = & = = A
der g @

gt wg v gt
e & 3 T Fw owFw
@k g % ¥ go aff wE
Tigar g SR weew § fod @
AT 39 Qe & P s FA W a1
farerr saved F ag wEY oY | 9w v
safy g€ §——aw AVT Ay FTAAT AT,
¥ uTeaw § qp Fafa Fgh aF gl
§--m17 ¥ X JAT § qaATd |

gy 7 frafufedi & o 9w fmrr
#Y sxaeqr §, 3K Prgfaaal & weaew &
sfaurfistn &1 wvg ww W o g,
wits wa xgt o< Pregfemt w3
wg & ot ot &1 wefe W owed ¥
f w3 wTeTT w1 e §, oy wre-
fasar z¢ ¥ fr fowrrsam sondte
& &1 ¥ gl afiraffidt § et
wgt & wemg & W & oI WY %Y
23X ¥ ot gt oiw v gfivafedy B
e ol A & aa e we R g,
sPor o i T & fie gfiefid o
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quvea § frrrs gt arfzo 2w 7 @
731 17 Wi & AF-aurst & frafear
W 3 72 T wrae fefa &0
og g7 At war § Fr gd g9 o fa=rv
HIAF ATET ) qgd we® FAnr fae=-
fargraa & qTT° - ITEAT A FATT TTEA
q, AF 6T 7 3177 TT37 & A RY AB
writ w fawsfegraat & avgs-wreA
& &7 ¥ & Ay aufieg | 96% HY OHRY
A & ara g, ow 9AQ ALT-ATAT
FAY FY AT HY TE A FA AF YT
FIL F 7 AYfad, w17 AT arg iy
geAdft ®1 =gAr FyeraaT =Sy §)
FfFT wa wsd A faeafyaraar &
1A & fad §e g, gofad wsd amy
FY N § 7 qrfzg 7T T freafaarea
# faafe 51 F=Nas7or 1 AFT §,
gaq gAY faary wvar arfae

wr a5 gfaafafeay & O semes
g I TF T AN T TIAT§ )
AT I 79T & 6 o1 SHRIT G
IAFT ATET 99 Ko F avq A P,
HWY-FAT aF-1q 7 WY Gt &, Fesrs-ae T
T ar & + gzt o qlAt o i
quTe ®Y afq wE I G, W@ oF
weer T2 N 8.

@t qun gfgeare (Freem)
T AT A v wAT AR Y )

ot wif. qus wgtew (qIETAT)
adar 4 ) avan)

N gueT AR : Ffew afe
qar i gAY farerr worelt 9T Sppar
8, gt fawmei oC swer AT w2
Ifwa wra = ¥ afe O Gar favwg
& w1 §) Fe oY gt NEET N, A
ek waw Aoy ¥ @ arg g, $ur o
fawa an wur §, ax & AN §9 W
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AT 8, few o o areay ¥ Pgaw
Fat g, S oy 1r-fwar §, oy aw Ag
a4} waar weeft ¥ &Y IWET FHAT T2
srar &1 st oY frafemar et &
AR gqw St F Fhyar £
g, *7AT fomr syar e faw @Y 3,
Ax gmi fawafaeagt ¥ o g IWT
F' gTgdY I9 Y 8, 398 £F OF T
7g Ao TET 24T AR & IT7T 95
g, 77 ¥ g oo & 7 & v
72 & | $97 FX TR Pr g7 yralaay
T & 7 T

o 7@~ ey & |reuw ¥ 9u-
gratfas 7T & 517 Y 97q) oW
7% &1 g7pf7 Frary ad o), =T A
T fgarm & 19 Sy vy foer &
wiemn § FeaWr 39 w19 ¥ fad fer
airar q1 £F gw £1 gfod 57 7 qarsg
W | TR ATATAFAT §F ATT FT AT TE
¥ fx oie A g gaamifas
gecfy 11 - 37 wettwifa =xa1 717
FIfasT & wTenw ¥ quwr AT WL
gegfa faeemar #Y 4@ @ §, fafawr
¥ uwar fear #Y depfa @y ¥ fag
3u fafagar &1 owar § GO ardr
w% 7 HE AT TE G gl AT Ay
Wy g2 WY & f% gy &1 gy Jwar
Zq WA &7 FWAT WA ¥ ¥§ AL
1 guatardY gfe ®Y sqoar foer &
areqw ¥ R Tfeq #i0F I fowrr &
IR AR ERE@ A dx 777
afet wradt A & &7 a8 T 9
AT w7 FEATOw F AFAT § W Ay @l
wat ¥ ey oy EaTaT FY oFdlt &1

& w¢ wvaar g fr gy & ot
ofewrdy § ow 9¢ oY g% erew oy
wWifE W gON e B g, & il
2w § A Wy gy a#
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+reft & gop T ¥ g7 § fagry w1 A
g em wraai i aR A A 3R
93X 4, wifew HUX /7T IR T /T
Tt F ffg7 &7 IWT IF 97 W
o7 frey vt & vy ¥ e 7 99T
wre Pyt a7 7 98, &Y sfaw w=er
g ety wrw fedwrastia waar 9%
a1 F7AY AT AT G & | T AHQY- AT~
far geof1 €Y eqraar HY wrfag, wrds
gepfr wY egrqar IR =feg, 39 TN
FraAT zfe2 FY T4TIAT B FT AT AT
g7 g qr7 & oryr At & Taw
fau aeY7aT ¥ ATIR FT 99T AT AAT R
ML wraey ¥ 9 garT § 37 qaArE
F wrgterga ¥1 9T WY 5w &)

OF A1 § weq § FgAT AEAT § M
73 73 § fF wreats woTe ®) W9 TF
forsrr w1 wrews A §AT9T A0AT, A9 AT
W AT FETT AR R FAE FAqTH
fagarame, e Aigad Nged
qq AT wY AT F Prg & wrw WY
faeafgerraat o swifazed gt w1 &
KT WETHT 7 qY T § M oy
FT 9¥ 87 | I7 5 KT AWQ fama-
faarady & 7 wrdsfy, 7a a5 WA &Y,
faar &Y Ay T a5 E gt /<
TIFT 1MW TS AGF F AW f wQ
QT EH AT F) ALY FT K A FA@T
Frfgn @< favg vy ¥ fag afus &
wfyw a1 w2ar wifeg s A aga
¥ awr qp wpd § FF qrgy aw qf @
tafag gofedfy aft @ wrfgg)
garfeqfy w) a2 & fog u¢  wrAawaw
3w adt Y wod oyw 7O fawr and oix
LT o wrd AT wFA IO ¢

wey ¥ & finar oot ot ®Y war
T g fr qr yarc g & afiws eqar
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farsar w19 qe g FT QR F | fa Qe qor
& I Y o w47 T @Y O faqme
frerr a< wfas & afgs srar @k o
T /YT o & ArET F A® gvwy A
AT HY, ¥ 1% faq g wfwsred
foeg facams #1d 5 =21 fomr ot
wfaer s fafat & g7 wrer & wivsa
® I A7 A wfaw & 99 ofer
1 AR MW 7 qOF, 78 AT IAY
FTEAT 1

3T 03I & a1y & foar wgrew Y
HITE FT R4 &741 g T favarg
#7471 g fr o woq &% axvdr @, u7 =7
AT WY qY AT

off ez wre vt frard (amTmae) -
gavfa off, w9 gart R w ==t
a9 & 3 T@R a7 T g o wEAT
f& ot agar s § ¥fFT A aw
o1 §% 3ar § 4% & gawar g fr faw-
1T ZAC AR TIHAT X A1 g Q
SRAE AR AT AT Y1 Fox
JAEIW AT AGAT § | &Y 1959
af feeelt & wrFieaTe & carfan egw
N wgar g 97 | I9FT wW AR
a7 Oy gfars Y 399 so A1
T wror ag A9 A & o § e
feeelt Wiz ga¥ ¥o @AY aw difua
g o @ arg F ag wgm e g
fe & s 7Y Fear T § &Y g9 9
wav At St qadd e o difeg gRg
ar wgwr Faadr ge o fawre @Ar
R safAgd 1 wTMeE  aREr
ATYAT |

WF AT § wrorke # o g
§, 99 w3 sqrT faavn wwgEr B oW
Wt gl weter qrgary figwt & arees
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¥ Oy SRR 539 § Sa¥ WY reT
Ew IAHT §, W AT F7 TR ¢,
I AT FE AT FT Tl § AT
g% w1 AN faeay § | wr gaN
®1€ gurras, fomr ot &€ gureT
ar Y% YAV W AT gy § o
gy | | A wrAvas § Afew
ara 1 a@ ag W srawas § fr e
foet a & oy, Forad fed) warcas
TEA T ANTIGT I 1 W X § AT
#ror feoroft €1 <y § g AR dfaET
1 gY a1 gATR W ®F waArs A v fog
oy qx g" a1 @ § IaN @ & Raar
g f @ AT & @) wgwa § fo wared
HAT-HAT TG ¥ HEN AT §, UF waTAa
fy o & IR X oF fEwr T  ar
FqQ WA SHET FE ¥ 1 qaAr
&Y gTT ¥ 7 T96T W g Anfgd
AT FOTet T wax w1 19 & §1 34Tt
g foar wrne =fgd o

I NN AIFR X O sraw faar
g 5 a3 oS qur A TG W
wrAEar €7 T | qLETT AV AL W
Fiyw Sy § 9w T qiET W
FE T § @ A IEW A"
o aff 3 § 1 ag O 3@ <fear &
forky wrgi TR ERA N T @ OF U
¥ ara § | Az $REYNT WX T8t
ey § @rerd & Fadr &1 W Sawt AT
% TR T T WA ST FrAr
wifgy sie & wrar &7av g v gw W
qIq SHT (T |

woat & wflwl oA § !
#rwilz W wElt vl § 1 wis

APRIL 26, 10768
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wfge Wt g 1 AkwiEz wge
fraY Srac ur AR ¥ ww Fagw
¥ wigat § & wawry §n ¥ g
ATIAT ¥ g0 IF ATX W For w7
By wer iy 3 1 avgw whee fret
Tog ¥ Ao wAE ¥ warfaa gy ar
ST FTH AT AT § AR &Y ¥
T sravg fagrer g <ar amar
2 1 wiqwe WY wiw {7 FT FH wEw
¥ 1 waw gfrafadr o Ia< wiw
§ dara ¥ agt 9% gt AW
& ox fafgas & fadre aga gmwac &
TO {ANTTT & | THFT AT a8 gMr
fe foagr A ot 4 @ Iy
a3 e war faar war | TigaT qgag §r
Sg qu g §1 & w5ar St w7 osqra
Iq WX WOHCT AT MEA F) €7
aTg AT AANAE  FAAA B W Fqr
AT Sfgd 1 ¥4 9 A<y ¥ wd
Fomal & AT @Y TR 9T q9y A
o Q1 § IAB! WATAVIF ®T ¥ gz
AT 8T §

qAET * qred ¥ W § g fadeT
FAT qEAT E ) LqX aga W€ werorr-
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SHRI B. R. SHUKLA (Bahraich):
Mr, Deputy-speaker, Sir, I rise to sup~
port the Demands for Grants relat-
ing to the Ministry of Education,

Sir, Compulsory, Free and Univer-
sa]) Education for children upto the
age of 14 years x a Constitutional
Directive. But go far, we have fail-
ed in the matter of implementing
this directive because of reasons of
lack of resourceg and because Educa-
tion, below University stage, is a
State subject.

While certain dialogues regarding
the desirability and the necessity of
changesg in the Constitution are go-
ing on my submission is, Education
should be made a subject to be in-
cludeg in the Concurrent List.

In the Publication regarding Per-
formance Budget which has bheen cir-
culated by the Ministry of Education,
it has been stated that the Central
Government bas allocated Rs. 1 1akh
per district for the spread of educa-
tion in each of these districts.

It is also mentioned in the same
report that many of these States have
implemented ¢he recommendations
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and that some States (ke UP,
Rajasthan and Assam) have started
the programme op a massive scale.
I doubt the authenticity of thig state~
ment contained in this report, As far
as 1 know, in U.P. such a scheme
has not been introduced.

Sir, I belong to a district which is
situated on the Nepa] border. It hes
the musfortune of having the lowest
percentage of literacy. But it j8 a
matter of regret that neither the
Central Government nor the State
Government has done anything so far
in the matter of increasing the per-
centage of literacy there. No doubt,
the limitations of the Centra]l Minis-
try of Education are very great,
But, al] the same, I would request
the Minister to see to it whether the
current allocation of Rs. 1 lakh made
for the spread of literacy in each of
the districts throughout the country
has been implemented in the district
of Bahraich.

Sir, so far as the reformg in the
examination system is concerned, 1
was informed that a Committes was
appointeg to go into the question. It
is also said that the Committee has
submitted its report and that the UGC
hag sent that report for implementa-~
tion by the States. Now, Sir, it is a
matter of regret that the recommend.
ationg of that committee have not
been circulated to the hon. Members
of this House. At least I may say
that I am not in possession of such =
report. It is learnt that that Com-
mittee hag recommended certain re-
forms in exsmination system. I
would venture to suggest, without
having the advantage of going
through the report and the recom-
mendations of this Committee, some
points regarding reforms in the ays-
tem of Education.

Sir, the Education Ministry has
had a very comfortable academio
year, thanks to the proclamation of
emergency,
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‘There s complete peace and tran-
quality in the campus, The exami- R
nations are held according to ar wgt ¥ wewr fggeat gar T

schedule. There igs no violence in
the campus, But still, it is a stand-
ing blot in our educationa)] system that
the examjnations are conducted under
the gurveillance of the police force
@s if criminals are collected there for
pome nefarious purposes and the
police help is therefore, gought. (In-
terruptions) That is the position even
now becausg irresponsaible elements
have not stopped their activities in
the campus! Therefore, the situation
needs vigilance for some time more

In order to avoid the menece of
mass-copying, I think that in the exa«
mination halls, the examinees should
be allowed to bring in as many books
a3 possible and ag they like and the
esaminers and the setters should
frame the question papers in such a
manner that even with the consulta.
tion and perusal of books which the
examinees carry with them in the exa~
mination, they will not be able to
pasg the examination unless they
have utilised their time i studying
properly during the academic gession.
Even in Munsft’p examinations the
text-books are gllowed by the public
Service Commisgion. Therefore, an
objective test should be devised in a
manner go as to eliminate the chances
of copying. So, consultations should
be allowed. Another thing that I want
to ptress on is this.

SHRI B V, NAIK (Kanara):

Why not legalise the mass-copying
it you mean that?

SHRI B. R. SHUKLA : That will
come to the same thing. That will
notbeof any advantage to the exa-
minee unlegs he has properly stu-
died the course. Every student upto
Class X cshpuld be trained to recite
the nationa) songs like,

And there should be some marks
prescribed for the proper ang accu-
rate rec.tal of these songs. These
are very minor things. But these
ghould be included as part of the
curriculum.

Another thing to which I wish to
draw the attention of the Hon. Minis-
ter is this. So far ag women’s edu-
cation is concerned, it hag been most-
ly neglected it has not made any
marked headway in our country. When
our country is now passing through
a revolutionary era, it is of utmost
importance that the women folk
should be properly and adequately
educated, The child learns its first
lesson by starting his education with
mother’'s milk and it ends its educa-
tion only with ity death, The mother
should, therefore, be educated first
and there is absolutely no provision
and there is no implementation of
hostels being conatructed for women
in the rural-side. Therefore 'my sub-
mission is that adequate attention
should be paid towards education of
women,

As regards propagation of Hindi,
from the literature supplied by the
Ministry of Education, I fing that no
teachers were appointed for teaching
Hindi in Tamilnadu. Tamilnadu was
not only averse or allergic but slso
completely hostile to the spread of
Hindi because of the DMK party as
ruling party depended on mompaign of
hatred agsainst the spread of Hindi
Thanks to the intervention of the
Central Ministry, that party is no
longer in power. The Education
Ministry should take immediate steps
for appointing teachers for teaching
Hindi in that neglected part of Tamil~
ngdu, Therefore my suggestion is
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that &1l the students in the Hindi-
spemlting aress sompulsorily
read one of the Sounthern Indian
languages like Kannada, Marathi,
Gujorati, Tamil, Telugu and Malaya-
lam. Sumilarly, geners] Hindi should
be a compulsory subject jn gll those
States which are non-Hindi speaking
states. Proper encouragement in the
shape of monetary benefit should be
extended to those who belong +to
Hindi spcaking areas and who pass
the examination m non-Hindi langu-
ages. Similarly, those who are in
South India, they should also be en-
couraged likewise.

Sir, many teachers have been ar~
rested in connection with RSS acti-
vities, Government has failed to ter-
'‘minate their services uptil now and
in some places they are still getting
their remuneration. It is high time
that their services shoulg be termina.
ted forthwith. Service rules should
immediately be revised and if there
is absence of any rule to terminate
thelp services, new ruleg should be
framed. Some educational institutions
such as Shishu Mandirs were run by
this Organisation. The management
of these institutions hag beep taken
over in some States at least in U.P.
but these institutions were charging
fee at the rate of Rs, 8 to 12 per month
becaugse they employeq special type
of teachers. Those teachers have
been replaced by a cadre of ordi-
nary primary school teachers. Educa-
tion in these schools is of primary
stage. Therefore my submission is
that the management of Shishu Man-
dirs shoul@ not be allowed to charge
any fee from the students because the
specia] type of teachers are no lon-
ger serving there.

Sir, it ig not possible to do justice
to the Demands of the Ministry of
Education because it is very wide in
its gcope. Therefore, in the end I
would gupport the Demandg of the
Ministry of Bducation. I congratu~
late the Education Minister who is
silently but stesdily and vigorously
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working in the cause of the spread
of education and wlso In ity qualita-
tive improvement. The introduction
of 104243 formula will go a long
way to create quality, quantity as
well as job opportunities for the vast
milliong in the country.

ot afeqatme et (fepdt-
mwAw) : Sureaw wgvew, & fwen
Haraw &Y wW & gwdy v@r §
Ta wad & i ofy quw e ot Wy
et wrEfRa s wger § 5 oaw
g ot qar @ fir gardy faer & Afy &
WS- af e fpar oy 1w
fe &7 27 ol ¥ farr &Y fomr &
gty £1§ Hife & wdrg @ A 9
™ g @ fevafammt
FY et ¥ wwew W gy ol af
Wit gadt a7k SRl g, afew
frerr Y e o et W T
qfcors ag gt § Fr For wqmrer & 3w
FY oI Fwar agd a1 @ g, b s
¥zt ugt ww farerr a1 vl WY dwt
Fefrafggd d e foed s we Y
furery freft g€ &, Sodt oF-ferd &0
Y denr gy wmer ¥ gafed
& wumr g B foem o afk v
A § A W uwwRe sfwdy
AT q¥ar afe o Wt s fnar
WTe FIAT § TE WA qiaT 9T aeT gy
¥

Ak dfaam & wfeww 45
a9 %1 svag™ fear war w7 fis
Hfagr anp @R & @ o & el
W H 14 A INAF & T
wTo% ¥ et oy wlmwrg fadr o
wraefy | S o ad & wx Y g
tut § fv 99 wou ) w1 wTAT &
W W S g Wl
w & fe o iftr 99 gag fasifor
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# wf r 9% qrew v | et

surwe % o fog g & ST @

|

& wwer § e 9 swr qy¥wa

s A Fraifer fed §, 97 ol Y

A v ¥ fad qg-w gT s w A
& g ¥ o

wefwdl o forar & a1t § wrewY
fadty a7 sTr wfed | dar fw
ofy v oft & g1 & e e o afiame
¥ v wueh fufare g ot § o a7y
oficar ) foretr guw €Y omft &9

g awt Y o faged wefet ot
el § wf i, st wsfeat
et wey ¥ arfersy & oY 4t §, oA
¥ 30 Sfawe qredY vy aw Ty o
) =& var wwr g f5 o
&y ¥ wufed) o foerr & wfy gy
A R Y

X AW & wyo wery WAt F o
feqfs & @ 98 & uqew fs
ST FCH Wifwd | FergAw & fd
gt A feww wdw, snfie v
I W & g T § @-fed
Aot W oF oo e wT A Y
wpt feafa o & v fow @e% A
oy Soft qrg L A §, AW wE 7
afi @ g §, qF AT | F9@T A0
§ 1 o gwe o-fad wymi W e
Y frowror Y wT &1 e § @
wreafy, w-aerr Wi gieraa g,
ot wEwi w7 ek sgey foer &
o, @Y & wowen § fe oyt o< fow
¥ § oY wgt 9v I foar adw
Dawd §

grer Y % & wod Fratem-da, 9o
ot & ¥ wrii & wav a7 gt A
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tar fip oF yfirwe orf wgw 7 e
ssuren § o fr fwarfe & wE Q¥
Ty & far—apw & ad & shcanft
fex e ¥ § 1 D YR oy it
t w ow foe oF @ qwaw
¢ e #37 awdve aavm wifed
W 7y YAt wifgd fe ¥w ot wrft
i &1 fawier frg awre Y Ty 40
W arelt Sy Y Faw uled wrw
aft wol s gwd dfaw § o faww
) o €z qradnz gar § ) fomr &
g # efer saw A s@ ¥ fadr
R yreh AP gawy AW 1Y 4

& qawar g i enwt § o <
st &, 7 wfawtmr: g5 af gur
¢ T Sawt wTEY wreAr et 30
wowe @ IO faw 4% ST yrETA W &,
T o ST ¥, YuAt ey NE
adi ¥ 1 x@ fag gy wrewrs § Fr el
¥ fau oifies wrgre #7 favty sqaeqy
w9y

1974 % uF Fmw qrfee @
faexa &Y Wwor & af ) 2R
gty woft #Y wsmaIr ¥ ofF A
faryaw A€ T aar gur {1 e ¥
o arfeodt & wratega & fya o a9
&7 Srasrar foar 8, ag wer A &
va¥ gfg st =fgg

qrTe X afen fada & ey &
fag 60 wfawa wqEra ¥ wear
§ st 40 wfaw o emeqy Aoy
sTiATERRAr X Wt § 0 S el
& ara ok anes oy § e d 40 Ry
g7 gaq 57 a% 1 oft wifer e
Ty 1w fg vegfedi Wit
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=Y ure &, I7* fog 7w =aweqr o of
¥ %0 wpow § fr fyr md o
wrandt g% wra §, ITw) ot it wrfew
Tear oty |

1974 ¥ win fafred & m
o Prar a1 s o2 adta wary & fog
E Fwa 9T 1500 Tq &< R
wdi | faedy af gag ¥ gAvay fmy
9T qq WA WTTATEY T 87 A
Toar war aqri & g wraAv w™RAT
¥ o fewt 3 war swifr g€ 8 1 & wrorar
Efrimegar ¥ &, gt mi ¢ &,
g w7 fer E i s ey ofr &Y 3
afen gawr s oo # geeT R
wy Aw FW ¥R ¥ fag o geeEr
& F0fY, aw % 3w g fear ¥ ywfy
i FT qEN

oft qefex Ay & § oz frdes
wom fe @7 & Ay #§ favy ¥
Tt anfy ags st af 41 ofeg
¥T 9T ¥ ¥ w7 w47 A & fag
NI KT AR 1 ¥ A aaf 3% wgar
7 wagdt o7 grat sfx word @l
Q[ #T T ¥aw wuy qw F Awfaw
FATAT wifgy, afew gat 3w ¥ o
ITHY & A BT qAv7 HAT Wigg

w1t a% wfvaTeei 7 Tw §,
# forwrr o awrf a7 wrgar g i wad
wfar, wwrfrerr, § for g Wi
Tt T ¥ qfat w7 awrf s e
Pradwr o wreon oY &1 & W
g v Fory forr 2wt 3 wrofie depfr &
wady dhur §, woaw ¥ fod gu &,
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urq wvg qieplaw e sl vy
wifeq | arforar Y Y, oy
# o wgy 1ol xareT dar @ wut
wrofia gesfr sl av o g ol
& wnaar g Fr gn fawr § gy ofes
FTH FX ¥ yrewFar 3o

0 N qfar NG A
A F uew frQg v v E IR
fag ¥ w7 T ¥ W Al
aqAT | WTATEEAT ¥ qrq 0 ¥ fw
FFITITTO Y WIHTOT WAT § O AT
*Y forerr ¥ Py wT-ampfe dar 2 -
HIGF FAAT K F7 A=OT GIHIA
N A frantdn &
gE el 7, Awrar W17 frarea @
FTET & Tari § freely aefty worfa
gardy fodt oft § st gfa Wi qur
T ae & amrr-fadndt qer ooy avet
T HEE ITW §, ST T WY wwTET
BT W TRTR FT AATTAT FT HIAET IS
§ W& gt Aw o agTeT aCEI N
zat WY F ¥4 §)

ST ¥ FoFr AT AR IPA K
IR ¥ frde & wTEaT g ST
wearor fawrr wY foretr waTw & @y
a4} frar war § ) o Ot & ag Fdew
FEM NI GO F W ATAAT walY
oft & wreqq & Tt et Sy ¥ 5 wwrw
®EUATO FT TF Wy WA v wAifee
wIFF g aey ag fawa § fo e fawe
a3 BN FaTy A ST A § A g (W 9T
wfgs 55 52 0¥ ¥ & aw frdew
urq ¥ FET % wTq Wak Faraw Fr
T} Y ar &) < vt ¥ faaey wE QT
e % wew darew enfea g
arfeg
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wfiew ot & wor Frafer for &
X ¥ frlew weott W § Wi a8
g fr oot w¥w & qdfra et F P
s ¥ foniir srreay ww W @ 9w
Pererr smrew & ww a9 aF oY AT
qET AW §, W WX and aww ¥
wga wfes qwarT @ £ g 3
T 7Y fner § oF wfqwa aTest &t
ot Qo 7 faw atar {1 @ Ay
¥ wgrdaar &1 wEar fraaa Ea
TH FII AT T4 TATHN FT ATAT
g AT 91y & forg, FredrEre
o & fog q@-9E FT ST AW AR
Wt & w1 G gwar &) gafaw &
fraza s 5 qgry #7 afcfegfal
¥ 1T § @y gy 39%Y faewr &7
faam frar smar wrfgg M gasma
WEEA, ATT FT G WY 36T FFT F7 §,
wrg AT 7ggE wW g 5 few awT
WY forgrr ==t #y ofcfeafrat & gqga
wh & Tagawt A1 qagafEi W
fa=t arfge | ¥ frdew 5w fr fom
THTT Y afcfeafaat agrel ox § A%
wAATT @ AT ¥ 77-fawr &, dfaw
furerr &, aqurer &, grdftawews &, ¥
faegi &1 sfror ga1 &7 1 TR
wgt o ww afme Sy ares oK
wifasrg fngr s #39 sw =
A faw st

7 wesi & wiq ¥ wiqd Ay Ay
it FT awdq wTar § A1 WIOwY
o€ &7 g fiF w1y & wo o ufuw g
1 straaT fear &1 & wror w3av £ e
wrx finer & da § o g Gw6 T
urk § vaF! i $ & dfews § W
syreqr ®Y o€ § oWy fresgdw
wraifer sT3 o) feer § ww Y)
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SHRI SATYENDRA NARAYAN
SINHA  (Aurangabad): Mr. Du-
puty-speaker, while discussing the
demands op education, I must ex-
press my disappointment that the tar-
get date by which the constitutional
obligation imposed on the govern-
'ment to provide universa] free and
compulsory primary education
throughout the country has further
receded According to the report
that is in my hands, it appears that
the target of universa] education in
the age group of 8 to 14 is likely to
be achieveq by 1986 and thig delay
or postponement or deferment in
the achievement of the larget has
been atiributed to a heavy cut in
the plan allocation or outlay on edu-
cation. You are aware that the
education ‘ministry had prepared a
plan involving an outlay of Rs. 3300
crores for the Fifth Plan and it was
reduced to Rs. 2200 crores; later on it
was slasheg down to Rs. 1700 crores.
Prof, Nurul Hasan has lamented that
on account of the constraints imposed
by finance, the goa] set out in the
Constitution remains distant.

It is a matter of regret because
we are a welfare state and our goal
is an egalitarion society. It is algo
admitted that education plays a
very important part in social recon-
struction, social change and also
economic development. But when-
ever there is financial stringency,
unfortunately the axe has alwayg fal-
lep and fallen heavily on the budget
for education ang other welfare sche-
mes. I ask the Education Minister and
through him the Government how
far this is consistent with their pro-
fessions that they want to bring
about a welfare society and provide

for the educational needs of the soci-
ety, particularly the poor. It is im-
cumbent on any democratic society
to provide education to the people in
general, but unfortunately thig Has
not been realised so far.
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Much has been made of the fact
that the emergency hasg brought about
ap atmosphere of calm and quiet
which bas enabled thg Education
Ministry to review the educational
needa and requirements i consultation
with various bodies and they have
succeeded in evolving a nationa) con-
sensus with regard to the progranrme
of action to implement the national
policy o education which was plac-
ed before the House at the beginning
of the Fifth Plan. The important
programme is that of 104-24-8. You
are aware, Sir, that this pattern has
been befgre the government for =z
pretty long time, I would not
refer to the recommendations
of the Calcutta University Com-
mission made in 1919, which
included replacement of 104-24-2 by
104-24-3. The Radhakrishnan Com-
migsion appointed in 1948 recom-
mended this formula of 104.2..8
adding a vocationel bias. Before the
Radhakrishnan  Commission, the
phenomena] progresg made by Japan
waa cons.dered to be a model and its
industrial progress wag attributed to
the mass education programme under-
taken by Japan. That is why this
recommendation was made. In 1952
the Mudaliar Commission made the
sgme rerommendation. Again the
Kothari Commission was appoimted
in 1984 and it submitted its report in
1966, which algo contained thig parti-
cular recommendation. In 1966 the
Sampurnanand Comrmittee o Emo-
tiona] Integration appointed by the
Education Ministry supported this re-
commendation, This Goverrment hag
taken ten yeers to come to this con-
clugion, It wag in 1948 that Shri
Jawaharlal Nehru, while addressing
the National Educatio, Conference
had expressed the hope that asince a
lot of changey had taken place in the
country, the basis of education had
ioc Dbe revolutionised,

He hag then said that whenever
conferences or comrmitiees sat, they
made certain recommendations but
more or less, the status-quo had been
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maintained with minor modifications.
He referred to the period before in~
dependence. But we have taken this
decision now after 26 years of indepen.
dence and the hope of Pandit Jawahar
lal Nehru is going to realised now.

Now, it has been said that several
States have already implemented this,
As you are aware, when Mudaliar
Commission made certain recom-
mendations, there were certain States
which adopted the recommendation of
higher secondary pattern but U.P.
and some other States stuck to their
old pattern wf education land they
maintained their intermediate colleges:
Now, the question is that in those
States where following the Mudsliar
Commission's recommendations, the
patiern was changed, they have to
revert back to 104243 formula
Secondly-}-2 is the whaole crux of the
formula and vocationalisation acquire
importance. I would like to know
whether sufcient spade work has been
one or not? The Report says that they
expect only 900 schools to adopt this
course anq they expect thay by the
end of Fifth Plan period this formula
or this pattern of education will be
introduced in all the States, The
question is, what i3 the preseny posi-
tien? The secondary educatiop, has
always been the weakest link in the
whole educational system. These
schools should have traineq teachers
and other equipments. Now you are
going to ask them to take up some
king of vocational system of educa=-
tion, The NCERT has been charged
with the job of preparing the syllabus.
1 ynderstand that they have already
drawn up a big syllabus including
therein 3-language formuly physi~
cal sciences, gocial sciences, mathe~
‘matics and a variety of subjects, And
then the intention is to teach the
bodys at the 4-2 stage some skill or
craft, For many of them it ig going to
be a terminal stage. Hag sufficient pre-
paration been made for this purpose
to equip these schools to take up this
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vocational course? The Education
Minister told in 1874 whije replying
to the Education Budget that he had
appointeq a Committee to carry on
survey of districts to find out what
kind of skills and what kind of jobs
could be available in that particular
area so that education could be co-
related with the skills anq the jobs
available, therg because if you are
going to 'make education employment
oriented, it does not mean that you
give them some kind of training and
they get jobs. We have to create em-
ployment opportunities ang give them
requisite tramning to be absorbed in
these jobs. The poing is that this kind
of education should go hand in hand
with industrialisation so that you can
have some coordination with the in-
dusiry or with the Ministry of Lab-
our which knowg which kind of job
requirement is gong to have and then,
you have to make provision for that.
I would like to know whetkier that
district survey has been over or not
because I do not find any ‘mentjon of
this in this Report. Secondly there
was the third all India survey which
wag conducted under the auspices of
the NCERT and they have ‘made a
report that out of 5,802,088 schoolg in
1978, 6805 are Higher Secondary and
2083 are junior colleges, Now, so far
as 2,983 junipr collegeg are concerned,
perhaps, We may not find much diffi.

culty in switching over to that for-
mula of 104243 with provision for
vocationa) education, All that is need-
ed is that we may have to provide
them with equipments and with train-
ed temchers for the kind of work
that they are called upon to do. But
you will have to convert 8805 higher
secondary schools, to equip them to
be able to take up the new responsi-
bility which will devolve on them
as a result of the introduction of the
104243 pattern, with e vocational
plank added to it. This ig the posi-
tion to-day. I do hope that when the
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Minister of Education replies to
the debate, he will particularly enli-
ghten the House aa to the spadework
that has been done, the prognosis
about the gate by which hg expects
its introduction, the time that will be
taken in introducing this pattern; and
also clarify as to what will be the
position of those Stateg which had
already switched on to the higher
secondary classes, how are the multj-
purpose schools going to switch on
to it, how much money you are go-
ing to provide—because you are ask-
ing them to revert to it—and to what
extent you are going to have stabi-
lity about thig pattern, I do mnot
gest that there should be rigidity or
in flexibility. But I would suggest
that there should be some kind of an
assurance that this pattern when
introduced will stay. I am inclined to
believe that this uniform pattern will
be introduced through out this coun-
try because the Emergency hag given
you some powerg by which you can
call upon the States to fall in line.
And the CABE has also come to this
decision., But the decision would not
have made any change, but for the
fact that the emergency has provided
you with whipping hand, Secondary
the Swaran Singh Comrmittee has al-
ready» recommended that Education
should be 'made a concurrent subject.
This is long overdue. It ghould be
incorporated into the Constitution, so
that you may have the authority to
in troduce change, or to get your
National Education Policy implement.
ed.

With regard to the examination re~
form, I would say that there is a lot
of confusion. It has been decided
that nobody should fail g¢ the higher
secondary stage. “Pass for all” ig the
formula. It is also sugested that peo=
ple will be allowed to take the com~
petitive examination at thig level and
after recruitment, they will be given
some in-service ftraining. It was
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mentioned thgt at the higher educa-
tional level, viz. universities and col-
leges, the grading system was being
introduced. An internal evaluation
systemn wag also suggested. Various
kinds of suggestions were made with
regard to examination reform. dJust
now, Mr. Shukla had also made a
suggestion that the examinees should
be permitted to take books to the ex-
amination hall, to consult them if
they needed. I would like this parti-
cular problem to be gone into at a
greater depth and a solution found.
Some criticisms have been levelled
with regard to the grading system. It
is suggested that the grade will be
given subject-wise. Suppose I go to
somebody seeking appointment. How
will he assess my ‘'merit?

It is said that there will be no
grade on the basig of aggregate mark
but it will be subject-wise, Similarly
on the evaluation system the people
say that it there should be a subfec-
tive assessment, it will not bg very
satisfactory. But you cap jolly well
put some kind of norms. Well, there
i the question of having question
banks. So, there are various sugges-
tions afloat, and I do wish That the
Ministry of Education should once
more come out with a clear policy in
thig respect.

I had expected that by the deci-
aions which have been taken all kinds
of confusion in regard to educational
policy would have come to an end.
But the Prime Minister, while addres-
sing variousg conferences of late, has
expressed her viewg very categorical-
ly about education. She hag said she
believes in experimentation, she beli-
eves that people should develop
their own education, she does not be-
lieve in regimentation or nationalisa.
tion. On the other hand, you have
seen that ghri Jagjivan Ram and Shri
Gujral have come out with the state-
ment that education ghould be nation-
alised. We do not know where we
stand, The Education Ministry will
be able to clarify the situation end
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say what nationaligation means and
what is the policy in this regard?

One word ‘more and I will conclude.
Education, if at all imparted in the
way it shoulq Ve, besides anything
elge, also helps develop vur capacity
to think critically, to understand, to
communicate with each other, to ex-
press ourselves fearlessly. The ques-
tion, is whether there is the proper
atmosphere where you can impart
proper education, because I have
been wseeing all kindg of conferences
being held by persons who claim to
be pro-establishment whereas the
Prime Minister hag said that she does
not want “established establishment”.
She want freedom to criticise the ad-
ministration to make it more dynamic;
she wants tha; education be left free.
So, I would once again ask that in
view of our apprehension that there
is a kind of atmosphere of fear and
intimidation whether it would be pos-
sible to impart the right kind of
education which would develop the
capacity to understand and think cri-
tically.

SHRI RANABAHADUR SINGH
SIDHI): Sir, I rise to support the
Demands for Grants of the Educa-
tion Ministry. It may be well under-
stood that in the last 25 years of ine
dependence we as a people have been
trying to undo what has been a pur-
poseful under-mining of our national
character by somebody who wanted
to rule over us. That we are still far
from achieving our objective is quite
obvious from thedebate we are wit-
nessing today. Almost everyoneg who
has spoken has said that we need
change, Everyone is aware of the
fact that what we have as a heritage
In education does not cater to the
needs of g country like ours,

There have been suggestions galore,
and I do not want to cover that
ground again, but in this context }
have to plead only one point. This
country has been full of a heritage
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that has begn much older than our
recent accretions, a foreign attempt
of giving thig country a foreign heri-
tage. And when ] take your attention
back to that period I say that where
as the present education makes a man
fit to think, makes a man fit to do a
job, imparts him knowledge about
the world, Indian education has al-
ways had the theory that the man
should first know himself,

‘When suggestions are mooted as to
how education should be brought in
line with our country’s needs. I am
afraid this point has so far been mis-
sed. Certainly it does not fall into
any curriclum in any educational in-
stitution in this country today. I think
there must have been a time in this
country when a2 boy who hag just
passed the kindergarten age must
have been first told how to sharpen
the tool of his mind before he was
given other materials on which to
work with it. It is surprising—not
very surprising, but is not worthy—
that now in the West people have
started to think along these lines,

In this context, I would mention a
book that has taken the USA by
storm, It has been first on the best
seller list for the last one year. It
hes been written by a doctor called
Norman Harris, ang its title is very
migleading, “I am OX, and you are
OXK.", This Book, I think, hold out a
promise for us, a secular State, to go
about this task of giving our children
at the age proper the wherewithal to
aharpen the tools of their mind.

This book has also set the trend of
education in the USA where, by
psycho-analytical training, youngsterg
and even others become far more
efficient people for the benefit of the
country and for themselves, Such
training would go a long way in al-
Ieviating our mostubiquitous problem
of unemployment, because unemploy-
ment, ag I look at if, is partly also
due to the fact that s person has not
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been equipped to fix himsell in any
place on his own efforts.

At the present moment, cur fotal
educatioinal background makes &
person of such a frame of mind that
he has no option but to search for an
opening in an establisment where a
job—whether he is suited to it or not,
it should carry a monthly emolu-
ment—is available, So, I would plead
that our Education Minister, at whose
dedicated and gracious hands I am
sure this Ministry will go a long way
in solving this problem, should also
have some people study the possibi-
lity of the application of such an
education in our country.

For example, 1 would say that our
educational system is rather tardy in
giving vocational skills to our young
people, and a case in point is the big
coal mines in the Singrauli Mines in
the District of Sidhi in Madhya Pra-
desh. Here, there are huge machines
that have to be operated by people
with a little skill, and these people
are hard to come by. At the same time
this district Has at the present mo-
ment 20,000 unemployed people on
the rolls of the employment agency.
It is almost a case of water, water
everywhere but not a drop to drink.
When I asked how is it possible that
these people who are educated—
there are B.Scs and M.Scs—to operate
these shovels and dumpers of the
NCDC in these coal dumpers of the
that there was no such institution in
the country today which could give
them this skill. This is what I would
like to say: offer scope to tailor our
education to our industrial needs.

It hes also been our {ll-fate that
ours is a backward region, Mozt of the
faculty people in our areas are not
willing to serve in such areas where
the facilities available are not of the
same level as they can get at other
urban areas. Whereag there are posty
lying vacant in our medical colleges,
in our engineering colleges, and
whenever any well-educated person is
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pogted to these pogts, he finds a way
out and our backward regfon is depri-
yved of these faculties of education,

Ancther difficulty that we are fac-
ing is the difficulty of the manage-
ment; in our universities. Invariably,
all those universities have been run-
ning on the lines of the management
boards in which there are some no-
minated and some elected members, It
has been constantly the uni-
form pattern in almost all these
management boards that there
are some members who are
elected by the graduate electoral col-
lege and these elected members owe
their election to the graduates who
invariably form the staff of such
universities and, inivariably, pres-
sure s brought upon the manage-
ment of the university by these elec-
ted graduates to tailor the laws to
suit the staff rather than the stu-
dents, The dog-fights that ensue in
each management meeting are a
shame on any educational institution.
I would plead that the laws that
govern the constitutions of these
management boards should have
have another examination for how
they could be revised to oviated such
unseembly and realiy unhelpful aff-
airs,

Rewa is a small town in north.east
of Madhya Pradesh. Close-by Rewa,
there is a place called Gurgi. It is
one of the richest archaeological areas
of that place. The Avadhesh Pratap
Singh University has sought this
Ministry’s clearance to carry out
excavations in that area, The Archa-
eological. Department in the Banaras
Hindu Unijversity has very kindly
agreed to help the Rewa University
to carry these excavations out. I
would plead with the hon. Minister
to allow us to carry out these exca-
vations because, apart from holding
out a rich store of our national heri-
tage, they would give the students
of Rewa University a very welcome
opportunity to do some archaenlogy
on thejy own,
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I woulgd like to bring an observae
tion of mine to the notice of this.
Ministry that last year, 1 had been to
Onkareswar which is on the Narmada
river, close to Indore. One has to
cross the river by a ferry when one
goes to have g darshan at the Shiva
temple there. In the boat by which
we were crossing the river there was
a girl of about 9 or 10 years of age
she asked all of us in the boat to take
turns in throwing a rupee into the
river and she would count ten after
the rupees had hit the water and she
would dive and retrieve it. We got
interested and we found out that
this gir] had been picked up by the
B. D, Os he had won the swimming
competition in the whole division
consisting of seven districts, Maybe,
she would beat the Olympic cham-
pions if she is given proper training.
There must be some sort of an or-
ganisation, an apparatus, which could
pick up these pomising youngesters
from the villages and bring them to
a place where they could be given
training. Maybe, they hold out our
Olympic hopes,

Lastly, as this Ministry also covers
the area of Culture, I have a sugges-
tion to offer, which may be studied
for what it is worth, whether it will
be possible to carry out an exercise
whereby all the different dialects of
thig country, which are numberous to
say the least, could be written in the
Nagirl script. By doing so, the Nagiri
seript could provide the integrating
link for the whole country,

SHRI V. 8. MAHAJAN (BUL-
DANA): Mr, Deputy-Speaker, Sr,
substantial progress has been made
in the fleld of primary education.
There is no doubt about that, The en-
rolement in the age group 611 has
increased to 83 per cent by 1874-75,
and it is estimated that, by 1878-79,
that is within three years, the target
of 87 per cent enrolement will be-
achieved,
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This statistical picture is how-
vever, largely misleading because our
schools are not able to retain the
.students who join them in the
First Class. The number of those who
stagnate and drop out comes to nearly
80 per cent of the total, and those
who drop out relaps into illiteracy,
with the result that the number of
illiterateg in the country today is
much more than what it was in 1947]

Apart form the flnance necessary
for making primary education univer-
sal and compulsory, there is also the
problem of providing inducements
“to students and of making the system
~efficient and attractive. Even a child
really learns something which is ap-
“parently useful or not, it is bound to
de attracted to the school because
learning or acquiring knowledge is a
process which is a source of delight.
In this process, the primary school
teacher has a significant role to play.
He should be not only a social worker
but also a dedicated teacher, I wonder
how many of them are able to act
like magnets by reason of their love
for childern and excellence of teach-
ing I suggest that the Ministry of
Education or the NCERT might
undertake a research project to find
“out how many primary school teac
Thers get themselves transferred to
“their villages or in the neighbourhood
=and carry on agricultural or other
avocations and neglect their duties,
Y hope, the hon. Minister will under-
“take such a study,

To leave a large and growing
number of our people in a state of
illiteracy, which means the same thing
@8 ignorance in our country, amount to
an uttar failure on the part State in
its primary duty to its citizens. In the
words of the great philosopher, Hob-
bes, without education or without
knowledge life is. short, nasty and
:’ruzh_ fMay I quote here also the

ords of a great scientific humanist,
Prof. Julian Huxley? He says:

“Knowledge is basic. It is know-
ledge which enables us to under-
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stand the world and ourselves and
to exercise some control or gui-
dance, It setg us in fruitful and
significant relations with the en-
during proceses of the TUniverse.
And by revealing the possibilities
of fulfiiment that are still open, it
provides an overriding incentive.
We, the mankind contain the pos-
sibilities of the earth’'s immense
future and ¢&an realise more and
more 0of them on condition that we
increase our knowledge and our
love.”

MR. IDEPUTY-SPEAKER: The
hon. Member will continue tomor-
Yow.

18 hrs.

STATEMBENT RE ANSWER TO SQ.
NO. 533 REGARDING BIRTH PLACE
OF LORD BUDDHA

MR, DEPUTY-SPEAKER: Prof.
Nurul Hasan to make a clarificatory
statement,.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, 8. NURUL HASAN): Mr.
Deputy-Speaker, Sir, with your per-
mission, I would like to mention that
this morning while I was replying to
a sfarred question regarding the birth
place of Lord Budha, an hon. Mem-
ber expressed the doubt that my
colleague Shri D, P. Yadav had made
a contrary statement in the House.

The facts are that while replying
to an unstarred question No, 2337
dated April 12, 1976 which was laid
on the Table of the House on April
14, 1976, my colleague had ssid:

“The discovery of a large num-
ber of sealings from a monastry &t
Piprawah District Basti in Uttar
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Birth of Lord
Buddha (St.)
Pradesh bearing the legend Om
Devaputravihara Kapilavastu Bhi-
kshu Sarghasva in Brahmi charac-
ters of 1st— 2 nd century AD,
points to the possiblity of the iden-
tification of ancient Kapilvastu
with Piprawah,”

IMGIP|ID =L, =42 SL Sw~2e676

Birth of Lord
Buddha (St.)
Nowhere did my colleague suggest
that Kapilavastu was the birth place
of Lord Budha,

18.02 hrs,

The Lok Sabha then adjourned tilk.

Elven of the Clock on Tuesday,

April 27, 1976/Vaisakha 7, 1898
(Saka)



